
DIRECTORATE GENERAL OF FOREIGN TRADE
(DES¨II SECTION)

RATIFIED MINUTES OF THE NORⅣIS COⅣIⅣIITTEE― II MEETING NO.07/81
SCHEDULED ON 14.07.2015

PIcasc Note

(1)  For information of cxportcrs,Norms Committcc― H handics aH cases pertaining to
flxation/ratiflcation of norms for Export Products faHing under ITC(HS)Chapter 72 to

76,78 to 80,85.Conlrnunications in respect of cases/pcrtaining to NC― II rnay be sent to

cmJl address:nc2.dgiOnic.in

(li) In ccrtain cascs thc decision of the Norms Committcc refers to the Recommendations/
Obscrvations/Dcnciencics rcceivcd fronn thc conccrncd Technical Authority. Wherevcr

applicablc,a scanncd copy of such document has bccn placcd at the end ofthc Minutes,

in running serial ordcrs. Thc concerncd flrl■/company may go through the same and
respond accordingly.

(ili) Similarly,a scanncd copy ofthc blank Standard DcAcicncy「 ormat,which may flnd a

retrencc in NC dccisions,has also been attached in thc end.´ I｀his may also bc rcferred to

by thc concerncd rlrF1/company and inay be respondcd accordingly.

(iV) ThC Norms Committec has takcn decision only with rcspcct to tcchnical aspcct/wastage
norrns. While rcdecrrling the applications, RAs should check that the applicant has

fulflHed aH rcquirements as prescribed  in policy/procedure including thosc in Policy

Circulars No.50/2009-2014(RE 2010)datCd 28th Decembcr,20H,Policy Circular
No.14(RE-2012/2009-14,  dated  4th  February,  2013  and  O.M. No.
01/92/180/Misc./AM.13/PC― V1/10 dated 15.04.2014 or any other provisions under

FTP/HBP for EODC.

1｀hc Mecting No. 07/81 of Norms Corninittcc‐ II for the ycar 2015‐ 16 schcdulcd to bc

hcld on 14.07.2015 was actuaHy hcld on 06.08.2015 undcr thc Chairrnanship of Shri Jalkant

Singh,Additional Dircctor Gcncral of Foreign l｀ rade to consider the fo1lo、 ving applications for

rati「lcation of norllls in respcct of advancc authorizations undcr Duty Excmption Schcme

(ChaptCr_4)of Forcign′ I｀radc Policy 2015-20.Thc following mcmbcrs wcrc prcscnt in thc

mccting:¨

Sl.No. Name & Designation Dcpartment

l. DH)1)

つ

´
DHI

3. Shri S. K. Bhatnagar, Dy. Industrial Adviser MoS

4. Sh面 KoS.Sodhi,Asstt,Dircctor(ME) MSME

5. Shri K.C. Raju, DDG DGFT

6 Shri PradyLllllna Sahu,「 TDO DGFT

Shri S.K.Jain,D.O.

Shri Gajraj Singh, Sr. D.O.
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Case No.:13/10/81¨ ALC2/2014 1Party NamcisUNCHIRIN

IAUTOPARTSINDIA PVT.
LTD.

IRLA File

107/24/040/00174/AM13/

that the rcply ofthc cOmpany

to 25.08.2015。

IHQ Filc
:01/81/050/00270/AM15/

Decision:NC obscrved

The case stands deferred

Case No.:2/11/81-ALC2/201l  Party Name:DELTA POWER  Mect No/Datc:7/81-

SOLUTIoNS INDIA PVT.LTD IALC2/2015

14.07.2015

HQ Filc              RLA File
:01/81/050/00071/AM12/       :25/24/040/00005/Aヽ 412/

Decision:NC observed thatthe reply ofthe c6品 pany

The casc stands deferred t0 25.08.2015.

Status:Deferred

Lic.No/Datc:2510003250 1Dcた r
2505.2011              1Datc:25.08.2015

is under examination of DeitY.

Mcct No/Datc:7/8ト Status: Deferred
ALC2/2015         1
14.07.2015

1ン iC●No/Date:0710089685 1Dcfc・ r
1307.2012              Datc:25.08.2015

is under examinatiOn of DHI.

Status: Defcrred

Mcct No/Datc:7/81‐ Approvcd

Casc No.:8/17/81-ALC2/2012  Party Name:GRAVITA INDIA Meet No/Datc:7/81-

ILTD.,                 ALC2/2015
14.07.2015

HQ Filc               RLA File Lic.No/Datc:1310041387  Dcfcr
:01/81/050/00337/AM13/       :13/24/040/00030/AN413/       18.10.2012              Datc:25.082015

Decision:NC observed that MOEF vide D.O.letter No.5/13/2013-I― ISMD datcd 31S July,
2015 has forwarded a copy of the NOC issued tO the f1111l for import.Based on that NC

decided tO scnd the applicatiOn to MSME to furnish cornrncnts.

The case stands deferred t0 25.08.2015.

Case No. :3 I /3 /81 - ALCZlz}l3

HQ File
:0 I /8 I /050/000341 AMI 4 I

Decision : NC decided to
comments of DHI vide
enclosed).

Pafty Name:MPP
TECHNOIン OGIES PRIVATE   ALC2/2015
LTD.,

RIッ A Filc

:07/24/040/00492/AM13/

14.07.2015

Lic.No/Datc:0710093908

22.02.2013

ratify thc nOrms Of above AA on repcat basis as per written

U.O.No.3(89)/2012/TSW(13)/288 datcd 28.07.2015 (cOpy

RA may take suitable consequential action accordingly.

Case No.:14/3/81-ALC2/2013  Party Namc:SOuRIAU INDIA

PRIVATE LIMITED
Mcct No/Datc:7/81‐     status:Defcrrcd
ALC2/2015



:01/81/050/00017lAMl4l tl0/24/040/00076/AMl3/ 26.02.2013 Date:25.08.2015

Decision :NC observed that DeitY vide letter No. l7(23)l2}l5-IPHW dated 16.07.2015 has
directed the company to provide information in order to enable them to process the case
further.

The case stands deferred to 25.08.201 5.

′
Fhc casc stands deibrrcd to 25.08.2015.

Casc No.:52/10/81-Al′ C2/2014 Party Namc:GRAVITA INDIA Mcct No/1)atc:7/81‐
1ンTD。 ,                 AIフ C2/2015

14.07.2015

HQ File

:01/81/050/00309/AM15/
Lic.No/Date:1310042835 Defer

Case No.:8/10/81-ALC2/2014

HQ Filc

:01/81/050/00265/AM15/

Decision:NC observed that

Case No.:4/4/81‐ ALC2/2014

HQ Filc

:01/81/050/00141/AM15/

Party Name:M/S ATOZ
EXPORTS,

RLA Flle
129/21/040/00006/AM14/

Meet No/Datc:7/81‐ Status: Deferred
ALC2/2015         1
1407.2015

Lic.No/Date:2910022290  1Dcfer

14.08.2013             1Date:25.08.2015

Party Name:VEM Mect No/Datc:7/81‐ Status:Deferred
TECHNOLOGIES PVT LTD. ALC2/2015         1

14.07.2015             ‐

RLA File              Lic.No/Date:0910055685 1Defer
:09/24/040/00640/AM13/    08.04.2013        1Date:25.08.2015

ithe reply ofthe company is under exarnination ofDeitY.

Status:Deferred

RLA Filc

:13/24/040/00003/AN414/ 30.04.2013 Date:25.08.2015

Status: Deferred

Decision:NC observed that MoEF vide D.O.letter No.5/13/2013¨ HSMD dated 3iStJuly,
2015 has forwarded a copy of thc NOC issued to thc nrm for import.Bascd on that NC

decided to send the application to MSME to furnish comments.

The case stands deferred to 25.08.2015.

Case No.:5/1`/81‐Alノ C2/2013  Party Namc:SOURIAU INDIA Mcct No/Date:7/8ト
PRIVATE LIMITED       ALC2/2015

14.07.2015

HQl'ilC RLA FHc Lic No/Datc:1010054170 1Defer
:01/8l/050/00302lAMl4l :t0124/040/000281AM|4/ 23.07 .2013 Date:25.08.201 5

Decision :NC observed that DeitY was requested to furnish a copy of the comments given on
the subject AA. NC noted that the copy of the comments from DeitY is still awaited. NC
decided to send a reminder to DeitY to furnish the copy of the requisite comments for
consideration for ratification of the subject AA.

'fhe case stands deferred to 25.08.2015.



Decision :NC observed that RA, Moradabad and the firm was requested to furnish reply on
the issue of subject AA where the Value Addition is less than I5Yo.The reply of the RA and
the firm is still awaited. NC decided to send a reminder to the RA and the firm to expedite the
reply.

.^ Decision :NC observed that the company was directed to get the authorization amended
l0 

through the licensing authority and submitihe complete applicition along with justification of
imported inputs alongwith quantity for each export product auxiliaries separately. 'l'he

company was also requested to furnish the shipment bills. However, the reply of the company
is still awaited. NC decided to send a reminder to the company to expcdite the reply.

The case stands deferred to 25.08.2015.

The case stands defcrred to 25.08.2015.

ICase No.:22/10/81¨ ALC2/2014 Party Name:TOSHIBA JSW   Meet No/Date:7/8ト
I                   TURBINE AND GENERATOR ALC2/2015
1                   PRIVATE LIMITED       ■4.07.2015

Status:Deferred

Lic.No/Date:0410153542  Dcfcr

24.12.2013              Datc:25.08.2015

Status: Deferrcd

1ンic.No/Date:1310045543 1Defer

30.12.2013              Date:25.082015

Status: Deferred

Mect No/Datc:7/81- Approvcd
ALC2/2015
1407.2015

HQ File

:01/81/050/00279/AM15/

RLA File

:04/21/040/00423/AM14/

RLA Filc

:13/24/040/00042/AM14/

Party Namc:DELPHI
CONNECT10N SYSTEMS
INDIA LIMITED,

Case No.:2/22/81¨ALC2/2013 Party Namc:GRAVITA INDIA Mcct No/Date:7/8ト
LTD.,                ALC2/2015

14.07.2015

HQ File

:01/81/050/00382/AⅣ l14/

‖
becisibi:Nё  6bscrvも d that MoEF↓ idc Di6.lctter No.5/13/2013-}ISMD dated 31"July,
12015  has forwarded a copy of the NOC issued to the flrin for import.Based on that NC

decided to send the application to MSME to furnish corninents.

The case stands deferred to 25.08.2015.

Casc No.:10/4/81-ALC2/2014 Party Name:GRAVITA INDIA Meet No/Date:7/8ト
LTD.,                 ALC2/2015

14.072015

HQ Filc              RLA Filc             Lic.No/Date:1310046460 Dcfcr
:01/81/050/00147/AM15/      :13/24/040/00057/AM14/       19.03 2014             1Date:25,08.2015
12 66tiζ

ibi l Nё  6もζeんもa that M6Ё I↓ ide bi6.lctter No.5/13/2013-HSMD dated 31・ 」uly,
2015 has forwarded a copy ofthe NOc issued tO the■ rm for import.Based on that NC

ldeCided to send the application to MSME to ftlrnish comrncnts.

.The case stands deferred to 25.08.2015.

Casc No.:1/4/81-AIノ C2/2014



HQ Filc RLA Filc Lic No/Date:1010057414
:01/81i050/00138/AM l5/ 1101241040100089/AM l41 2l .03.2014

Decision : NC observed that DHI vide U.O. No. 3(74)12014/T5W(B) dated 07.08.2014 has

furnished comments. DoC&PC was requested to furnish comments in respect of raw
materials but no reply was received from them. Therefore, NC decided to ratify the
components on net-to-net basis under GN4 for Engineering Products as per DHI U.O. No.
3(74)12014/TSW(B) dated 07.08.2014. NC also decided to ratify the subject AA in respect of
items at S.No.34 to 39, 43 and 50 to 55 as 1.02 Mtr. / Mtr. Content in export products and
plastic materials at S.No. 3l to 33, 40 to 42 and 44 to 49 with 1.05 Kgs/Kg content in export
products.

RA may take suitablc consequential action accordingly.

Case No.:20/10/81-ALC2/2014 Party Namc:BILCARE
LIN41TED

Mcct No/Datc:7/8卜      Approved
ALC2/2015
14072015

Lic.No/Date:3110063479

11.04.2014

HQ Filc

14 :01/81/050/00277/AM15/

Casc No。 :4/7/81‐ALC2/2014

HQ Filc

:01/81/050/00196/AM15/

Dccls10n:NC obscrved
reprcsentative of MSME

HQ「 ilC

16:01/81/050/00314/AM15/

,, Case No.:39/10/81- Al,C2lzOl4

RLA F‖ e

:31/83/040/00001/AM15/

Party Namc:METALOID     Mcet No/Date:7/8ト
ARCHI・ 1｀ECTURAL PRIVATE ALC2/2015
LIMITED               14.07.2015

Decision : NC decided to ratify the norms of above AA as per written comments of C&PC
vide O.M. No.4601114312014-PC.ll dated 25.06.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

RLA Filc
:04/24/040/00043/AM15/

RLA Fllc

i34/24/040/00058/AM15/

Party Name:ZENITH
PRECIS10N PVT LTD.,

Lic No/Date:0410158148
23.05.2014

Status:Deferred

Defer
Date:25.08.2015

requested thethat the case is under examination ol'MSME. NC
to expedite the comments.

The case stands deferred to 25.08.2015.

Casc No.:57/10/81-ALC2/2014 Party Name:HINDALCO
INDUSTRIES LIMITED

Mcct No/Datc:7/8ト Status:Deferred
ALC2/2015
14.07.2015

Lic.No/Datc:3410040236 Defer
10.06.2014              Datc:25.08.2015

Decision : NC observed that the case is under examination of Ministry of Mines. NC decided
to send a letter to the Ministry of Mines to expedite the comments.

The case stands deferred to 25.08.2015.

Status:DeferredMcct No/1)atc:7/81-

Al´ C2/2015
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Decision : NC noted that MSME Deficiency letter was issued to the company on 26.05.2015
followed by reminder on 09.07.2015. NC decided to wait forthe reply of the company.

The case stands deferred to 1 1.08.2015.

Case No. :32l l0 l8l - ALC2 I 201 4 P arty N ame: D E, t, PH I

HQ Filc

:01/81/050/00296/AM15/

HQ Filc

:01/81/050/00289/AM15/

Decision:NC observed

RLA File
:07/24/040/00082/AM15/

CONNECT10N SYSTEMS
INDIA LIMITED,

RLA File

:10/24/040/00032/AM15/

that reply ofthe flrrn has been

14.07.2015

1´ ic No/Datc:0710105419  Dcfer

26.06.2014

Mcet No/Datc:7/8ト

ALC2/2015
14.07.2015

Lic.No/Datc:1010058625

14.07.2014

referred to DHI.

Datc:25.08.2015

Status:Deferred

Defer
Date:25.08.2015

Status:Deferred

Status: Deferred

Thc casc stands deferred to 11.08.2015.

Case No.:30/10/81-ALC2/2014 Party Name:C01ッORPLAST   Meet No/Datc:7/81-
SYSTEMS PVT LTD       Alレ C2/2015

1407.2015

HQ File

19 :01/81/050/00287/AM15/

21 HQ Filc
101/81/050/00405/AM15/

HQ Filc

:01/81/050/00455/AM15/

Decision :NC decided to
comments of DHI vide U.0.

LIMITED

RLA File

104/24/040/00090/AM15/

Decision:NC observed that the casc is under examination of C&PC.NC

reminderto C&PC to expedite the comments.

The case stands deferred to 25.08.2015.

‐Case No.:39/13/81‐ ALC2/2014 Party Name:TOSHIBA JSW   iMeet No/Datc:7/81‐
IPOWER SYSTEMS PRIVATE ALC2/2015

RLA File
:05/23/040/00159/AM15/

Lic.No/Datc:0510389858 Defer
22.07.2014 Date:25.08.2015

dccidcd to scnd a

14.07.2015             ,

Lic.No/Date:0410159061 Defer

22.07.2014 Date:2508.2015

send a letter to firm/company to submit information as per written
No. 3(56)/2015-TSW (8y285 dated 28.07.2015 (copy enclosed).

Status: Deferred

RLA File

:02/24/040/00036/AM15/

Lic.No/Datc:0210204629 Dcfcr

25.07.2014 Date:25.08.2015

´
I｀ he case stands deferred to 25.08.2015.

Case No.:4/12/81¨ AIフ C2/2014 Party Namc:JINDAlン (lNDIA) Mcct No/Dttc:7/8ト
1.IN/11TED              Alン C2/2015

14.072015

Decision :NC noted that the company has not furnish complete information as was asked vide
DIPP DL U.O.No. 12/15012014-TSWI00 dated 27.11.2014 sent on 16.12.2014 followed by

120



rerninders on 07.04.2015,14.05.2015 and 09.07.2015。 NC dccidcd to wait for the reply.

IThc case stands deferred to 25.08.2015.

Casc No.:11/12/81-ALC2/2014 Party Namc:MAN INDUSTRIES IMcet No/Datc:7/81-

(lNDIA)LTD           IALC2/2015
114.07.2015

Dccision:NC dccided tO ratify the norms of abovc AA as per written comments of DIPP

vide UoO.No.12/88/2015-TSW/22 datcd 06.08.2015 as undcr:―

HQ Filc

:01/81/050/00412/AM15/

4.

5.

6.

RLA File

:03/95/040/00233/AM15/

RLA Filc
:02/24/040/00090/AM15/

Party Namc:TD POWER
SYSTEMS LTD

RLA「Hc
:07/24/040/00234/AM15/

Approved

Lic.No/Date:0310788157

20.08.2014

Status: Deferred

Lic.No/Datc:0210204856  Dcfcr
25.08.2014              Datc:25.082015

2.

3.

う
４

Taking clue from SION C-593, Advance Authorization may be ratified as under:

Outer Diameter(OD) & Wall Thickness (WT) of casing pipes at Sl. No. 1 of list of export
items may be specified as 30" (762 MM) & 1" (25.40 mm) respectively.
Outer Diameter(OD) & Wall Thickness (WT) of casing pipes at Sl. No. 2 of list of export
items may be specified as 20" (508 MM) & 0.625" (15.88 mm) respectively.
Quantities of export items at Sl. No. 1 & 2 may also be specified as 300 Meters (25

Nos.) & 1800 Meters (148 Nos.) respectively in addition to their weights.
Words "of relevant grade & thickness 15.88 mm & 25.40 mm " may be added with
the description of import item at Sl. No. 1 and its quantity may be allowed as applied
for i.e. 509.485 MT as 1.05 MT/MT content in the export products.
lmport items at Sl. No. 2 to 6 may be allowed as applied for as per SION C-593.

Quantity of import item at Sl. No. 7 may be allowed as 173 Nos. (20003 Kgs. ) on net
to net basis with accountability clause.

RA rnay take suitable consequential action accordingly.

Case No.:25/13/81‐ ALC2/2014 Party Name:JUPITER SOLAR Meet No/Datc:7/8ト
POWER LIMITED         ALC2/2015
1                          114.07.2015

HQ File

:01/81/050/00441/AM15/

23 
Decision : The representative of MSME stated that the case does not belongs to them and
requested to transfer it to MNRE. Accordingly, the NC decided to transfer the case to MNRE
for comments.

The case stands defcrred to 25.08.201 5.

Case No.:16/13/81‐ ALC2/2014

HQ Fiic

:01/81/050/00432/AM15/

Mect No/Date:7/8ト

ALC2/2015
14.07.2015

Lic.No/Datc:0710106746
24.09.2014

Status:Deferred

Defer
Date:25.08.2015

ノィち鉗u
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Decision : NC decided to
written comments of DHI
enclosed).

The case stands deferred to

send a letter to fl111l to subFnit the fo1lo、ving information as per

vide U.0。 No.3(170)/2014/TSW(B)/222 dated 17.06.2015(copy

25.08.2015.

Case No.:8/13/81-ALCZl20l4 Party Name:FRIC'l'lON Mcet No/Date:7/8ト Status:Deferred

IMETAL FIBRES(INDIA)   IALC2/2015

'P LTD                 14.07.2015
HQ File RLA File Lic.No/Datc:0510391350 Defer

:01/81/050/00 424/AMl5l :05123/040100273lA}/ll5l ,25.09.2014 Date:25.08.201 5

Decision: NC observed thatthe company was issued MSME DL26.05.2015 followed by a

reminder on 09.07.2015. The reply of the company is still awaited. NC decided to wait for the

reply of the company.

The case stands deferred to 25.08.2015.

ICase No.:10/13/81-ALC2/2014 1Party Name:HAVELLSINDIA :Meet No/Date:7/81-
LTD.               :ALC2/2015

114.07.2015

,He File 
'RLA 

Fiie Lic.No/Date:0510391348 Defer
261:01/81/050/oo426tAMt5t :0523rc40/oo284lAM15/ 25.09.2014 Date:25.08.2015

Decision : NC observed that the reply of the firm has been referred to DIPP on 03.08.2015.

,The case stands deferred to 25.08.2015.

Status: Deferrcd

Status: DeferredCase No。 :y13/81¨ ALC2/2014 1Party Name:FCI OEN      IMcct No/Datc:7/81¨
ICONNECTORS LIMITED   IALC2/2015

14.07.2015

HQ File RLA Filc Lic.No/Datc:1010058810 Dcfer

:01/81/050/00421/AM15/      :10/24/040/00058/AM15/      126.09.2014              Datc:25.08.2015

Decision : NC observed that thc case is under exarnination of MSME. NC requestcd the

representative of MSME to expedite the comments.

The case stands deferred to 25.08.2015。

Case No.:7/13/81-ALC2/2014 Party Name:ITPINFOTECH   IMcet No/Date:7/8ト
PRIVATE LTD            ALC2/2015

14.07.2015

Approved

HQ File

:01/81/050/00423/AM15/

Decision:NC decided
comments of DIPP vide

RLA Filc

:05/23/040/00287/AM15/

Lic.No/Date:0510391364

26.09.2014

to ratify the norms of above AA on repeat basis as per written
U.O. No. 1218812015-TSW/28 dated 06.08.2015 as under:-

1. N?1)veight Ofexp91P,° duCtilaybe,P,Cifled a,7i62i`zi:・
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2. Quantity of import item at Sl. No. I may be allowed as applied for i.e.
25250 Kgs. inclusive of l%o wastage.

3. Quantity of import item at S.No.2 may be allowed as applied for i.e.
243600 Meters inclusive of l.5o/o wastage.

4. Quantities of import items at S.No.3 & 4 may bc allowed as applied for i.e.
1,50,000 Nos. & 5,00,000 Nos. respectively on net to net basis.

5. Quantity of import item at S.No.S may be allowed as applied for i.e. 60900
Meters inclusive of 1.5o/o wastage.

6. Quantity of import item at S.No.6 may be allowed as applied for i.e. 106.58
Kgs. inclusive of 1.5% wastage.

RA may take suitable consequential action accordingly.

Case No.:40/l3l8l-ALCZlzOl4 Party Name:RATNAMANI Meet No/Date:7/S l- Approved
METALS & TUBES LIMITED ALC2I2OI5

14.07.2015

HQ File RLA File Lic.No/Dare:08t0133502
:01/8 l/050/00456lAMl5l :08/2410401002441AM151 07 .10.2014

Dccision : NC decided to ratily the norms of above AA as per written comments of DIPP
vide U.O. No. l2188/2015-TSW/29 dated 06.08.2015 as under:-

29 Advance Authorization may be ratified as under on repeat basis as per their Advance

Authorization No. 08L0L32593 dated 04.07.2014 ratified in Norms Committee Meeting No.

17181 dated 24/02/201,5

. Words "Annealed, Pickled & tested" may be suffixed with the description of export item.

. Word "Relevant" may be prefixed with the description of import item and its quantity may be
allowed as 22846 Kgs. as 1.02 Kgs./Kg. content in the export item.

RA may take suitable consequential action accordingly.

Case No.:38/13/81-ALC2l2Ol4 Party Name:SHARDA MOTOR Meet No/Date:7/81- Approved
INDS LTD ALC2I2OI5

t4.07.2015

HQ File RLA File Lic.No/Date:0510391541
:0l/81/050/00454lAMl5l :05/2410401002951AM15/ 10.10.2014

30 Decision : NC decided to ratify the norms of above AA on repeat basis as per written
comments of DHI vide U.O. No. 3(166)12014/TSW(B)1286 dated 28.07.2015 (copy
enclosed).

RA may take suitable consequential action accordingly.

Casc No.:7/16 l8l-ALC2l20l4 Party Name:LM WIND POWER Meet No/Date:7/8 I- Status:Deferred
31 BLADES (rNDrA) pVT. LTD ,ALC2l201s

14.07.2015

A
, .. ,9(,^,,,
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Decision :NC observed that Department of Chemicals & Petrochemicals have issued Dt, to
the company vide their letterNo.460l 1121112005-PC.ll dated l6th July,20l5. NC decided to
wait for the reply.

The case stands deferred to 25.08.2015.

HQ Filc

:01/81/050/00532/AM15/

HQ Filc

:01/81/050/00529/ANl15/

RLン A Filc

:07/24/040/00259/AM15/

RLA Filc

:31/83/040/00165/AM15/

Lic.No/Date:0710106893 Dcfer

28.102014 Datc:2508.2015

Status:Deferred

Defer
Date:25.08.2015

on 03.07.2015.
rcminder to the

Case No.:4/16/81¨ALC2/2014 Party Name:QUALITY POWER McctNo/Date:7/81-
ELECTRICAL EQUIPMENTS ALC2/2015
PVT.LTD              14.07.2015

Lic.No/Date:3H0065052

12.11.2014

32 Decision : NC noted that DHI Deficiency letter was issued to the company
As no reply has been received from the company, NC decided to send a

company to expedite reply.

The case stands deferred to 25.08.2015.

Mcet No/Datc:7/81- Status:Deferred

HQ Flle RLA Filc

ALC2/2015
14.07.2015

Lic No/Datc:2410041622 Dcfcr

:01/81/050/00530/AM l5l :241241040100015/AM l5l 12.11.2014 Date:25.08.2015

Decision : NC noted that DIPP Deficiency letter was issued to the company on 03.07.2015.
As no reply has been received from the company, NC decided to send a reminder to the
company to expedite reply.

The case stands deferred to 25.08.2015.

Case No.:7/I l8l-ALC2/2015 Party Name:MEGIIA Meet No/Date:7181- Approved
ENGINEERING&INFRASTRUCTURES ALC2/2015
LTD.                        :407.2015

Case No。 :5/16/81-ALC2/2014 Party Namc:ROLLWELL
FORGE PVT.LTD

HQ Filc

:01/81/050/00007/AM16/

Decision:NC decided to rati″ the nOrms of above

vide U.0.No.12/88/2015¨ TSW/34 datcd 06.08.2015

RLA 
「
ile:09/24/040/00480/AM15/ Lic.No/Datc:0910061415

19.12.2014

AA as pcr wrnten comments of DIPP
as undcr:¨

34

1. Words " lnternal lining with cement mortar(1:2) 12 mm thick and outside coating with
cement mortar (1:3) 30 mm thick" may be suffixed with the description of export
items at Sl. No. 1 & 2.

Word " relevant" may be prefixed with the description of import item at Sl. No. l and
its quantity may be allowed as 4454.29 MT as 1.02 MT/MT content in the export
products as claimed by the firm.

2.

3

…

幅 OfimpOrtitm湖 に 28t3m赦
…
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MT each taking clue from SION C-593.

4. Quantities of import items at Sl. No.4 & 5 may be allowed as2684.!7 MT & 110.352
MT respectivelyas 1.02 MT/MT content in the export products as claimed by the
firm.

RA may take suitable consequential action accordingly.

Case No.:21lll8l-ALc?,lz}ls Party Name:CROMPTON Meet No/Date:7/8 I - Status:Deferred
GREAVES LIMITED, ALC2I2OI5

14.07.20t5

HQ File RLA File Lic.No/Date:0310792364 Defer
:01/81/050/00021lAMl6l :0319410401009061AM15/ 24.12.2014 Date:25.08.201 5

:s Dccision :NC obscrved that the rcply of the company was referred to DHI which was
insufficient for comments. NC decided to send a letter to firm to submit the following
information as per written comments of DHI vide U.O. No. 3( 106)12015/TSW(B) 1294 dated
03.08.20 I 5 (copy enclosed).

'fhe case stands deferred to 25.08.2015.

Case No.:25/l/81-ALC2/2015 Party Name:POLYCAB Meet No/Date:7/81- Approved
WIRES PVT.LTD. ALC2I2OI5

14.07.20t5

IIQ File:01/81/050/00025/AMl6/ RLA File Lic.No/Date:0310792834
:031951040100436lAMlsl 12.01.2015

Decision : NC decided to ratify the norms of above AA as per written comments olDlPP vide
U.O. No. 1218812015-TSW/36 dated 06.08.2015 as under:-

1. Sizes and Net weight of export products at Sl. No. 1 to 20 may be specified as per
enclosed Annexure.

2. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as L.OL Kgs./Kg.
content in the Export products at Sl. No. 2to 17 &20.

1 3. Quantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as

Z 1,.05 kes/kg content in the Export products at Sl. No.1 to7,1.1. to 18 & 20.
4. Quantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as 1.05

kes./kg content in the Export products at Sl. No. 3, 4 &1.2to't4.
5. Quantity of import item at S.No.4 i.e. Semi Conducting Compound may be allowed as 1.05

kgs/kg content in the Export product at Sl. No. 1,2 ,3 &7.
5. Quantity of import item at S.No. 5 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the Export product at Sl. No. 1,2 ,3 &7.
7. Quantity of import item at S.No.6 i.e. Aluminium lngots may be allowed as 1.01 kgs/kg

content in the Export products at Sl. No. 7,7, 18 & 19.
8. Quantity of import item at S.No.7 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg. content

in the export products at S.No. 7,2,5,6 & 8 to 20.

9. Quantity of import item at S.No. 8 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.
content in the export products at Sl. No. 7,2,5,6 & 8 to 20.

10. Quantity of import item at S.No.9 i.e. Galvanised SteelWire may be allowed as 1,.02

A
1.1 !_.y,,,

; u.... ; ,, . ;,... , "':.:.ixt/t
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kgs/kg content in the Export products at Sl. No. 1 to 6, 12 to 18 & 20.

ll.Quantity of import item at Sl.No. 10 i.e. Glass Mica Tape may be allowed as

1.02 Kgs./kg. content in the Export products at Sl. No. 12to 14.
12. Quantity of import item at S.No.11 i.e. HDPE Compound may be allowed as 1.05 kgs/kg

content in the Export products at Sl. No. 8, 12 & 14 to 16.

13. Quantity of import item at S,No. 12 i.e. Lead lngots may be allowed as 1.01 kgs/kg content
in the Export products at Sl. No. 17.

RA may take suitable consequential action accordingly.

LICENCE N0 0310792834 dt12 01 2015 Annexure

||

3 Core X 95 Sq mm

3 Core X 185 Sq mm

9500 52745

Copper Cond Covered VVIh Semi Conducting Compound XLPE lnsulated C∪ 丁ape P∨ C
Sheathed Armoured Cables above l l KV

3 Core X 150 Sq mm

3 Core X 120 Sq mm

3 Core X 240 Sq mm

13500    131 105

Copper Cond CoveredヽVIh Semi Conducting Compound,XLPE insulated,C∪ 丁ape ZHFR
Sheathed Armoured Cables above l l κV

3 Core X 95 Sq mm

3 Core X 150 Sq mm

3 Core X 240 Sq mm

3 Core X 185 Sq mm

3 Core X 300 Sq mm

′/.

Sr

No Size & type Of Cables
Qty

(KMS)

Total Cable
wt (Metric

tons)

1
Aluminium Cond. Covered With Semi Conducting Compound XLPE lnsulated, CU Tape PVC

Sheathed Armoured Cables above 1 .1 KV

12
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12.000 139.050

Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured Cables For 1100 V/LT.

27 Core X 4 Sq. mm

1.000 2.212

Copper Conductor XLPE lnsulated PVC Sheathed Armoured Cables For 1100 V/LT.

3 Core X 2.5 Sq. mm

3 Core X 4 Sq. mm

3 Core X 10 Sq. mm

3 Core X 4 Sq. mm

3 Core X 2.5 Sq. mm

30.000 11.075

Copper Cond. XLPE lnsulated PE inner PVC Outer sheathed Armoured Cables upto 1100
V/LT.

10 Pair X 0.5 Sq. mm

20 T X 2.5 Sq. mm

21 Core X 2.5 Sq. mm

33.700 39.054

Al. Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Wire Screening CU

Tape MDPE Sheathed Unarmoured Cables above 1.1 KV

1 Core X 240 Sq. mm

'1 Core X 400 Sq. mm

Copper Conductor HDPE lnsulated,

2 Pai X22 AWG

1 Pair X 18 AWG

1 Pair X 16 AWG

1 Pair X 18 AWG

2Core X 16AWG

6170     13577

PVC Sheathed Unarmoured Cables For 300 V

ti● 1 ● :.‐ 1`■ ,,1,.キ 1・ l●
:
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13725
0

Copper Conductor PVC lnsulated&Sheathed Unarmoured Cables For 300 V.

l PairX 16 AWG

30.500     1769

Copper Conductor PVC lnsulated Flexible Purpose Unarmoured Cabies For l100 V′ LT

4 Core X l.5 SQ.MM

4 Core X 2.5SQ MM

4 Core X10 SQ MM

4 Core X 16 SQ.MM

4 Core X 25 SQ.MM

2500     1.625

Copper Conductor XLPE insulated PVC Sheathed AL.VVire Armoured Cables For l100 V/LT

l Core X 400 SQ.MM

0500     2150

Copper Cond.Covered VV‖ h Glass Mica Tape,XLPE lnsulated,HDPE Bedded PVC lnner

ZHFR Outersheathed Armoured Cables upto l100 V′ LT

l PairX 2 5 Sq mm

l丁 X15Sq mm

10 Pal「 X15Sq mm

5 PairX 1 5 Sq mm

5 Pai「 X25Sq mm

5丁 X15Sq mm

10丁 X15Sq mm

8390     12763

138:寵
IRFlld?1:響 &ξ∬ i譜 旱11]℃酔 FtthSddedP∨

C hneshedhed ZHFR

l PairX 1 5 Sq mm

10

12

||
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0.624     0231

Copper Cond Covered Wlh Glass Mica Tape XLPE!nsulated HDPE Bedded PVC lnner
14 ZHFR Outersheathed Armoured Cables Forl100 V′ LT.

2 Core X 2.5 Sq.mm

4 Core X 2.5Sq mm

12 Core X 2.5 Sq.mm

12 Core X 6 Sq.mm

2.756 4.533

Copper Cond. XLPE lnsulated, HDPE Bedded PVC Sheathed Armoured lnstrumentation
Cables upto 1 100 V/LT.

'1 Pair X 1.5 Sq. mm

2 Pair X 1.5 Sq. mm

5 Pair X 1.5 Sq. mm

5 Pair X 1.5 Sq. mm

5 Pair X 2.5 Sq. mm

10 PairX'1.5 Sq. mm

20.950 25.642

Copper Cond. XLPE lnsulated, HDPE Bedded PVC inner ZHFR Outersheathed Armoured
lnstrumentation Cables For 1100 V/LT.

12 Core X 2.5 Sq. mm

2.226 3.473

Copper Cond. XLPE lnsulated Lead Sheathed PVC Sheathed Armoured Cables For 1100
V/LT.

2 Core X 70 Sq. mm

3 Core X 16 Sq. mm

2 Core X 2.5 Sq. mm

2 Core X 10 Sq. mm

2 Core X 16 Sq. mm

2 Core X 25 Sq. mm

16

17

プ

15
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2 Core X 35 Sq mm

2 Core X 185 Sq mm

3 Core X 4 Sq mm

4 Core X 4 Sq mm

4 Core X 6 Sq mm

4 Core X 10 Sq mm

4 Core X 25 Sq mm

4 Core X 300 Sq mm

13965    103217

18 Aluminium Cond XLPE lnsulated, P∨ C Sheathed Armoured Cables For l100 V/L丁

3 5 Core X 120 Sq mm

3 5 Core X 185 Sq mm

3 5 Core X 240 Sq mm

4 Core X 25 Sq mm

45000    142865

19  Aluminium Cond P∨ C Insulated &Sheathed Unarmoured Cables For l100ヽ 〃L丁

l Core X 35 Sq Mm

10.000

20  Copper Cond.XLPE:nsulated PVC Sheathed Armoured Cables above l100 Vノ LT

3 Core X 120 Sq mm

1 000 4800

Case No.:27lll8l-ALc2l20l5 Party Name:POLYCAB WIRES Meet No/Date:7/8 l- Approvcd

３

７ HQ File

:01/81/050/00027/AM16/

PVT LTD.

RLA File

ALC2/2015
14.07.2015

Lic.No/Date:0310792832
:03/95/040/00364/Aヽ 415/      12012015

Dccision:NC decidcd to rati″ thCnOrmsofabovcAAaspcrwrittcncolnlncntsofDIPPvidc

16                    ノ/′:)2′′
//′イア
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U.O. No. l2l88l2Ol5-TSW/37 dated 06.08.2015 as under:-

1. Size, quantityand Netweight of export products atSl. No. t,2& 3 may be specified as

under :

■
　
０

Ｓ

Ｎ Size & type Of Cables
Qty

(KMS)

丁otal Cable

Wt(Met‖C

tons)

1

Unarmoured PVC lnsulated Flexible Purpose Copper Cable for 1100
V/LT of sizes

l Core X1 5Sq mm

l Core X2 5Sq mm

l Core X 4 Sq mm

l Core X 6 Sq mm
698400 21 357

2

Solid Bare Copper Conductor, PE lnsulated, PVC Sheathed Coaxial
cable

RG6 Coaxial 17995 0648

3

Copper Conductor HDPE lnsulated PVC Sheathed unarmoured
Telephone Cables of sizes

2 PalrX 04 Sq mm

4 PairX 04 Sq mm

32000 0464

2. Quantity of import item at Sl. No. 1 viz. Copper Wire Rod may be allowed as

I .01 Kgs. /kg. content in the export items at Sl. No. 1 .2 & 3.

3. Quantity of import item at Sl. No. 2 viz. Cross Linkable LDPE Compound may be

allowed as 1.05 Kgs. /kg. content in the export items at Sl. No. 2.
4. Quantity of import item at Sl. No. 3 viz. PVC Resin may be allowed as 1.05 Kgs.

/kg. content in the export items at Sl. No. 1,2 &3.
5. Quantity of import item at Sl. No. 4 viz. PVC Plasticiser may be allowed as

L05 Kgs. /kg. content in the export items at Sl. No. 1,2 &.3.
6. Quantity of import item at Sl. No. 5 viz. HDPE Compound may be allowed as

1.05 Kgs. /kg. content in the export items at Sl. No. 3.

17
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IRA may take suitable consequential action accordingly.

ICase No.:56/1/81‐ ALC2/2015 Party Name:MADHAV      Meet No/Date:7/8卜     :Status:DeFerred
l                   lCOPPER PVT.LTD.      ‐ALC2/2015         1

114.07.2015             1

‐HQ File              RLA File             Lic.No/Date:2410041656 1Defer

38‐
:01/81/050/00056/AM16/      124/21/040/00112/AM15/      ■3.01.2015             1Datc:25.08.2015

1Decision :NC observed that thc company was issued E)IPP DL on 26.05.2015 fo1lo、 ved by

rerninder on 09.07.2015 to expedite thc rcply.NC decided to wait fbr the reply.

The case stands deferred to 25.08.2015.

ICase No.:24/1/81¨ ALC2/2015 1Party Namc:POLYCAB WIRES IMcct No/Date:7/81-    IApproved
1                    lPVT.LTD.             IALC2/2015          ‐

114.07.2015

HQ File              lRLA File              Lic.No/Date:0310792915
1  101/81/050/00024/AM16/       :03/95/040/00678/AM15/       ■4.01.2015

1 1Decision:NC dccided to ratify thc norms of above AA as pcr w面tten commcnts of DIPP

I  ,vide U.O.No.12/88/2015-TSW/39 dated 06.08.2015 as under:¨

1. Size, qua and Net weight of export products at Sl. No. 1 may be specified as

Sizes of cables Quantity Net Weight

lCx35Sq mm 7.5 Kms. 1823 Kgs.

lC x 70 Sq.mm 9 Kms. 3474 Kgs.

under:

1  2.Quantity ofimport item at SI.No.1宙 z.Aluminium lngots may be allowed as

l       apphed fori.e.23241く gs, as I.01 1く gs./kg.content in the export items.

3.Quantity Ofimport item at Sl.No.2 viz.PVC Resin may be a1lowed as applied for

i.e.1895.54 Kgs. as l.05 Kgs./kgo contentin the export items.

‐  4.Quantity ofimportitem at Sl.No.2 viz.PVC Plasticiser may be allowed as applied
for i.e.947.771く gs. as l.05 Kgs./kgo content in thc cxport items.

IRA rnay take suitable consequential action accordingly.

Case No.:17/1/81‐ALC2/2015 Party Name:TOSHIBA      IMeet No/Date:7/8卜      Status:Dcferrcd
.                    TRANSMISS10N&       ‐ALC2/2015
1                    1DISTRIBUTION SYSTEMS  ■4.07.2015          1

1HQ Flle              lRLA File             lLic.No/Date:0910061535 1Defer
101/81/050/00017/AM16/      109/24/040/00515/AM15/      16.01.2015             ‐Datc:25.08.2015

E)(11,191:N(,9,serve,1,,111?reply91lheilmp'lγ llunderelawi:::l:111:
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'fhe case stands deferred to 25.08.2015.

Case No.:28/l/81-ALC2/2015 Party Name:POLYCAB Meet No/Date:7/8 l- Approved
WIRIIS PVI-.LTD. ALCZIZOIS

14.07.2015

IIQ File RLA File Lic.No/Date:0310792g68
:0 I i8 l/050/000281 AMl6l :031951040100660/AM I 5/ I 6.0 I .201 5

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP vide
U.O. No. 12188/2015-TSW/41 dated 06.08.2015 as under:-

1. Sizes and Net weight of export products at Sl. No. 1 to 19 mav be specified as per

enclosed Annexure.
2. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.

content in the export products at Sl. No. 1 & 3 to 19.

3. Quantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as

1.05 kgs/kg content in the Export products at Sl. No.1 to 14, 16,18 & 19.

4. Quantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as 1.05
kgs./kg content in the export products at Sl. No. 3 to 5, 9, L1 to 13, 18 & 19.

5. Quantity of import item at S.No. 4 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the export product at Sl. No. 1 to 3, 9 & 10.

6. Quantity of import item at S.No. 5 i.e. Aluminium lngots may be allowed as 1.01 kgs/kg

content in the export products at Sl. No. 2to 4 &7.
a, 7. Quantity of import item at S.No.6 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg. content
I in the export products at S.No. 1,2, 6 to 8 & 15 to 17.

8. Quantity of import item at S.No. 7 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export products at Sl. No. L,2, 6 to 8 & 15 to 17.

9. Quantity of import item at S.No. 8 i.e. Galvanised Steel Wire may be allowed as 1,.O2

kgs/kg content in the Export products at Sl. No. 1.,2,5,6, 8,9,11 to 13 & 18.

10. Quantity of import item at Sl.No. 9 i.e. Glass Mica Tape may be allowed as 1.02

Kgs./kg. content in the export products at Sl. No. 18 & 19.

11. Quantity of import item at S.No. 10 i.e. Semi Conducting Compound may be allowed as

1.05 kgs/kg content in the export product at Sl. No. 1 to 3,9 & 10.

12. Quantity of import item at S.No.11 i.e. HDPE Compound may be allowed as 1.05 kgs/kg

content in the export product at Sl. No. 17.

RA may take suitable consequential action accordingly.

LICENCE N0 0310792968dt16 01 2015 Annexure

Ｓｒ

Ｎ。
Size & type Of Cables

Qty

(KMS)

丁otal Cable

Wt(Metnc
tons)

19 .2ィ :.
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CU Cond.Covered llVIh Semi Conducting Comp.XLPE lnsulated CU ttape PVC Sheathed

Armoured Cab!es above l.lS

3 Core X 120 Sq mm

3 Core X 185 Sq.mm

3 Core X 240 Sq mm

3 Core X 95 Sq.mm

70.250 586.785

AL Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape PVC Sheathed
Armoured Cables above 1.1 ]ry

3 Core X 300 Sq. mm

3 Core X 185 Sq. mm

6000    41820

CU Cond.Covered With Semi Conducting COmp XLPE lnsulated CU Tape ZHFR Sheathed

AL.Wire Armoured Cables above l l Ⅳ

l Core X 300 Sq mm

3000    11748

CopperConductorXLPE lnsulated ZHFR SheathedALVVireArmoured Cables For l100

V/LT

l Core X 150 Sq mm

l Core X 185 Sq mm

30000   57360

Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured Cables For l100 V/L丁

4 Core X 400 Sq mm

7 Core X1 5Sq mm

7 Core X 25 Sq mm

27 Core X 1 5 Sq mm

19 Core X 1 5 Sq mm

12 Core X 1 5 Sq mm

37 Core X 1 5 Sq mm

^

1   2

4/i20



10 Core X 25 Sq mm

4 Core X 400 Sq mm

5 Core X 150 Sq mm

3GX6SQ mm

3G X25SQ mm

3G X16SQ mm

137500   141814

Copper ConductOr XLPE lnsulated P∨ C lnner and MDPE Outer Sheathed Armoured Cables
Forl100 V/LT

3 Core X 35 Sq

3 Core X 25 Sq

7.000    12.218

7絆 釘 Cmttd∝ XLPEl“dd“ PVC Sheatttd AL Ⅷ Ю ttmttЮd Cめにs For4 Ю 0

l Core X 150 Sq mm

l Core X 95 Sq mm

5500     9506

6 7器
訪

『

ndudorXLPE hsdded PE hner&PVC Omer shedhed Armotted CaЫ es upb

5 Pair X l.5Sq mm

3540

CU Cond Covered1/VIh Semi Conducting Comp XLPE!nsulated CU Tape ZHFR Sheathed

Armoured Cables above l l KV

3 Core X 95 Sq mm

1000    6470

mt出
惟 :躍 電淵 l∬UI:瀾:I冦「 ι∬ ∬ :結 11背

にd CU面隧 Sttee雨ng吼 h

3Xl X185 Sq mm

ｍ

　

　

ｍ

ｍ

　

　

ｍ
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プ
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12

6000    21036

Copper Cond CoVered with Glass Alllca Tape XLPE lnsulated ZHFR Sheathed Armoured

Cables For l100 Vノ LT

10 Core X 2 5 Sq.mm

16 Core X 4 Sq mm

l1250    17515

Copper Cond CoVered wlh Glass Mica Tape XLPE insulated ZHFR Sheathed GS VVire

Braided lnstrumentation Cables upto 1 100 V/LT'

20 Pair X 1.5 Sq. mm

CopperCond.XLPElnsulatedZHFRSheathedGSWireBraided
upto 1 100 V/LT.

1TX1.5Sq.mm

7100     1704

14  Copper COnductor PE Insulated TwiSted Drop VVire with Connector For 300 V/Lt

2 Core X 20 AWG

800000   144000
0

15  Unarmoured PVC insulated Flexible Purpose Copper Cable fo「 1100Vノ
L丁

l Core X1 5Sq mm

l Core X 25 Sq mm

l CoreX 4 Sq mm

l Core X 6 Sq mm

897000   29250

16  
淵 :ξ

ARECOPPERCOND∪ CttOR,PE INSULAttED,PVC SHEAttHED COAXIAL

RG6 Coaxial

31000    1054

17  Copper Conductor HDPE lnsulated PVC Sheathed unarmoured Telephone Cables

l ooo    2 035

1nstrumentatiOn Cables

13

―

―

―

‥

―
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4 Pai X 0.4 Sq. mm

0374

24900

18 :::隋
[ば し::糧暉宅川 牝 :写λttYに

a ttape XLPE insubted ZHFR Sheathed Armoured/

1 Pal「 X15Sq mm

l PairX 2 5 Sq mm

5 Core X 4 Sq mm

3GX6Sq mm

4X95+lG X 50Sq mm

22000    15316

19  
キ1:::力押

nd XLPE:nsulated,Glass Mica ttape ZHFR Sheathed Unarmoured Cables For

3G X25Sq mm

3G X6Sq mm

3G X10Sq mm

2300

Casc No。 :29/1/81¨ ALC2/2015 Party Name:POLYCABヽVIRES IMcct No/Datc:7/81‐
PVT.LTD.             IALC2/2015

14.072015

ILic.No/Date:0310792967

16.01.2015

sion : NC decided to ratify the norms of above AA as per written comments of DIPP
U.O. No. 1218812015-TSW/42 dated 06.08.2015 as under:-

L. Sizes and Net weight of export products at Sl. No. 1 to 12 may be specified as per

enclosed Annexure.
2. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.

RLA Filc

:03/95/040/00328/AM15/

:`●                    :・

11■
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content in the Export products at Sl. No. 1 to 5 & 7 lo \2.
3. euantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as

1.05 kgs/kg content in the Export products at Sl. No.1to 12.

4. euantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as 1.05

kgs./kg content in the Export products at Sl. No. 2, 3, 5 & 9 to 12.

5. euantity of import item at S.No. 4 i.e. Semi Conducting Compound may be allowed as

L.05 kgs/kg content in the Export product at Sl. No. 6,7 &12.
6. Quantity of import item at S.No. 5 i.e. Copper Tape may be allowed as 1.01 Kgs'/Kg'

content in the Export product at Sl. No. 6,7 &12.
t. euantity of import item at S.No, 6 i.e. Aluminium lngots may be allowed as 1.01 kes/kg

content in the Export products at Sl. No. 8, 9 & 12.

8. Quantity of import item at S.No. 7 i.e. PVC Resin may be allowed as 1.05 Kgs'/Kg'

content in the export products at S.No.4 & 6 to 8 .

9. euantity of import item at S.No. 8 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export products at Sl. No. 4 & 6 to 8.

10. Quantity of import item at S.No. 9 i.e, Galvanised Steel Wire

1.02 kgs/kg content in the Export products at Sl. No. Tto7,10 & 11'

ll. Quantity of import item at Sl.No. l0 i.e. Class Mica 1'ape

I .02 Kgs./kg. content in the Export products at Sl. No. 2 to 4.

RA may take suitable consequential action accordingly.

may be allowed as

may be allowed as

Annexure

LICENCE N0 0310792967 dt16 01 2015

Sr.

No.
Size & type Of Cables

Qtv
(KMS)

Total
Cable wt
(Metric
tons)

1

Copper Conductor, PE lnsulated Drop Wire Twisted For 300 V/Lt.

2 Core X 20 AWG

10500 189000

2
coppef cond. covered with Glass Mica Tape , XLPE lnsulated ZHFR Sheathed

Armoured lnstrumentation Cables up to 1100 V/Lt.

1 Pair X 1.5 Sq. mm

1 T X2.5 Sq. mm

レ
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Copper Cond. Covered with Glass Mica Tape , XLPE lnsulated ZHFR Sheathed
Armoured lnstrumentation Cables For '1100 V/Lt.

1 Pair X 2.5 Sq. mm

Copper Cond. XLPE lnsulated, Glass Mica Tape PVC Sheathed Armoured
lnstrumentation Cables up to 1100 V/Lt.

1 Pair X 1.5 Sq. mm

Copper Conductor XLPE lnsulated, ZHFR Sheathed Armoured Cables For 1100
V/Lt.

48 Core X 2.5 Sq. mm

2 Core X 1.5 Sq. mm

Aluminium Cond. Covered With Semi Conducting Compound ,XLPE lnsulated,
Copper Tape PVC Sheathed Armoured Cables above 1.1 KV

3 Core X '185 Sq. mm

Copper Cond. Covered with Semi Conducting Compound XLPE insulated , CU Tape
PVC Sheathed Armoured Cables Above 1.1 KV.

3 Core X 185 Sq. mm

Copper Conductor XLPE insulated , PVC Sheathed Aluminium Wire Armoured
Cables For 1 100 V/LT.

1 Core X 120 Sq. mm

1 Core X 500 Sq. mm

Copper Conductor XLPE insulated , ZHFR Sheathed Aluminium Wire Armoured
Cables For 1 100 V/LT.

- ,'l
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1 Core X 95 Sq. mm

1 Core X 150 Sq. mm

1 Core X 500 Sq. mm

17000 56850

10
Copper Conductor XLPE insulated,ZHFR Sheathed Armoured Cables For l100

V/L丁

3 Core X 1.5 Sq. mm

7 Core X1 5Sq mm

27 Core X 1 5 Sq mm

7 Core X 6 Sq. mm

10 Core X 1.5 Sq. mm

10 Core X 2.5 Sq. mm

47000 22745

Copper Conductor XLPE insulated , ZHFR Sheathed Armoured Cables upto 1100

V/LT.

1 Q X 0.75 Sq. mm

9000 2160

12
Copper Cond. Covered with Semi Conducting Compound XLPE insulated , CU Tape
ZHFR Sheathed AL. Armoured Cables Above 1.1 KV.

1 Core X 800 Sq. mm

1 140 10819

enclosed Annexure.
2. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.

Case No.:30/l/81-ALC2l20l5 Party Name:POLYCAB WIRES Meet No/Date:7181- Approved
PVT LTD. ALC2/2015

14.072015

IHQ Filc:01/81/050/00030/AM16/RLA Fllc              Lic.No/Datc1031 0792966
1                             :03/95/040/00797/AM15/       ‐16.01.2015

43 Decision:NC decided to ratify thc norms ofabove AA as per written comments ofDIPP宙 dc
‐
  IUoO.No.12/88/2015-TSW/43 dated 06.08.2015 as under:―

‐ 1    1・ SiZes and Net weight of export products at SI.No.l to 22 may be speciied as per

|
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7.

content in the Export products at Sl. No. 1.,2 & 4 to 20 .

Quantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed
as L.05 kes/ke content in the Export products at Sl. No.1 to 4, 6 to 13 & 15 to 21.

Quantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as

1.05 kes./kg content in the Export products at Sl. No. 15,17 & 20.
Quantity of import item at S.No.4 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the Export product at Sl. No. 2, 4, 6,7 , 15 to 18 & 21.

Quantity of import item at S.No. 5 i.e. Aluminium lngots may be allowed as 1.01 kes/kg
content in the Export products at Sl. No. 2, 3, 6,16 to l-8, 21, &22.
Quantity of import item at S.No. 6 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg.

content in the export products at S.No. 1, 3 to 1-4,'J.6,1,9,21,&22.

QuantityofimportitematS.No.T i.e.PVCPlasticizermaybeallowedas 1.05Kgs./Kg.
content in the export products at Sl. No. 1,3 to'L4,L6,19,2t&22.
Quantity of import item at Sl.No. 8 i.e. Glass Mica Tape may be allowed as

1.02 Kgs./kg. content in the Exporl products at Sl. No. 8 to I I .

10. Quantity of import item at S.No. 9 i.e. Semi Conducting Compound may be allowed as

1.05 kgs/kg content in the Export product at Sl. No. 2, 6,7 ,15 to 18 & 21.
11. Quantity of import item at S.No. 10 i.e. HDPE Compound may be allowed as 1.05

kgs/ke content in the Export product at Sl. No. 9,1.1.&.12.
12. Quantity of import item at S.No. 11 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the Export products at Sl. No. L,3, 4,7 to L3,15 & 19 to 21.

RA may take suitable consequential action accordingly.

Annexure

LICENCE N0 0310792966 dt 16 01 2015
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3.

4.

5.

9.

Size & type Of Cables
Total Cable

Wt(MetHC
tons)

CopperConductorXLPElnsulatedPVCSheathedArmoured CablesForl100V/LT

3.5 Core X 240 Sq. MM

1 Core X 70 Sq. MM

2 Core X 16 Sq. MM

4 Core X 10 Sq. MM

4 Core X 25 Sq. MM

4 Core X 35 Sq. MM

4 Core X 95 Sq. MM



3 Core X 1.5 Sq. MM

3 Core X 2.5 Sq. MM

3 Core X 16 Sq. MM

4 Core X '16 Sq. MM

5 Core X 16 Sq. MM

5 Core X 25 Sq. MM

5 Core X 35 Sq. MM

3 Core X 10 Sq. MM

3 Core X '16 Sq. MM

4 Core X 10 Sq. MM

4 Core X 16 Sq. MM

4 Core X 25 Sq. MM

4 Core X 35 Sq. MM

5 Core X 25 Sq. MM

5 Core X 35 Sq. MM

4 Core X 50 Sq. MM

5 Core X 10 Sq. MM

5 Core X 16 Sq. MM

2 Core X 1.5 Sq. MM

3 Core X 2.5 Sq. MM

CU. Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Wire Screened
with CU Tape MDPE Sheathed AL. Wire Armoured Cables above 1.'1 KV

1 Core X 240 Sq. MM

A!uminium Conductor XLPE lnsulated PVC Sheathed Armoured Cab!es Forl100 V/LT

3.5 Core X 300 Sq. MM
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3 5 Core X 120 Sq MM

3.5 Core X 50 Sq. MM

3.5 Core X 120 Sq. MM

3 5 Core X 185 Sq MM

3 5 Core X 240 Sq MM

3.5 Core X 70 Sq. MM

4 Core X 25 Sq MM

Copper Conductor XLPE lnsulated, CU Tape Screened PVC Sheathed Armoured Cables
For 1 100 V/LT

2 Core X 4 Sq. MM

2 Core X 2.5 Sq. MM

Copper Conductor PVC lnsulated & Sheathed Armoured Cables upto 1100 V/LT

3 Core X 1.5 Sq. MM

3 Core X 2.5 Sq. MM

1 Core X 2.5 Sq. MM

1 Core X'1.5 Sq. MM

l Core X 50 Sq MM

AI Cond Covered Ⅵ′th Semi Conducting Comp XLPE lnsulated CU VVire Screened wnh

CU Tape PVC Sheathed AL Wire Armoured Cables above l l KV

1 Core X 630 Sq. MM

CU Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape PVC

Sheathed Armoured Cables above 1 .1 KV

3 Core X 95 Sq. MM

3 Core X 50 Sq. MM

,,        ,1,,11■ ,v:■・i11'
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10000 55100

8
CU Cond Covered llVth Glass Mica ttape XLPE lnsulated PVC Sheathed Armoured

Cables upto l100ヽ〃L丁

l PairX 1 5 Sq MM

lTX15Sq MM

2250 0723

9
CU Cond Covered1/VIh(31ass AЛ ica ttape XLPE!nsu!ated HDPE Bedded PVC Sheathed

Armoured Cables upto l100 V/L丁

10 Pal「 X15Sq MM

5 Pal「 X15Sq MM

5800 11420

10
CU Cond Coveredヽ Ⅳlh Glass Mica ttape XLPE lnsulated PVC Sheathed Armoured

Cables For l100 V/LT

2 Core X 25 Sq MM

1 000 0415

CU Cond Covered1/VIh Glass Mica ttape XLPE insulated HDPE Bedded PVC Sheathed

Armoured Cables For l100 V/L丁

10 Core X 2.5 Sq. MM

20 Core X 2.5 Sq. MM

5000 10886

12
CU Cond XLPE lnsulated HDPE Bedded PVC Sheathed Armoured Cables upto l100

V/LT

10 Pal「 X15Sq MM

5 Pai「 X15Sq MM

5丁 XlSq MM

8丁 X15Sq MM

9000 16773

13 Copper Conductor XLPE lnsulated PVC Sheathed Armoured Cables upto 1100 V/LT

レ



1 PairX'1.5 Sq. MM

lTX15Sq MM

2550 0659

14 Copper Conductor PVC lnsulated & Sheathed Unarmoured Cables For 1100 V/LT

1 Core X 10 Sq. MM

l Core X 35 Sq MM

1 Core X 50 Sq. MM

24000 8070

15
CU Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape ZHFR

Sheathed Armoured Cables above '1.'1 KV

3 Core X 120 Sq MM

3 Core X 185 Sq MM

8700 75351

16
CU Cond Covered1/Vlh Semi Conducting Comp XLPE insulated CU Tape PVC

Sheathed AL llVire Armoured Cabies above l l KV

1 Core X 400 Sq. MM

3000 17370

17
CU Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape ZHFR
Sheathed Al. Wire Armoured Cables above 1.1 KV

1 Core X 500 Sq. MM

'l Core X 95 Sq. MM

1 Core X 240 Sq. MM

10000 36490

18
AL Cond. Covered With SemiConducting Comp. XLPE lnsulated CU Wire Screened CU

Tape MDPE Sheathed Unarmoured Cables above 1.1 KV

1 Core X 150 Sq. MM

l Core X 185 Sq MM

l Core X 95 Sq MM
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51239 77784

19
Copper Conductor XLPE lnsulated PVC lnner MDPE Outer Sheathed Armoured Cables
For 1 '100 V/LT

3 Core X 25 Sq. MM

7000 9660

20
Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured/ Unarmoured Cables For
1100 v/LT

5 Core X 1.5 Sq. MM

3 Core X 400 Sq. MM

6500 7880

21
AL Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape PVC
Sheathed Armoured Cables above 1 .1 KV

3 Core X '120 Sq. MM

1 000 5330

22 Aluminium Conductor PVC lnsua‖ ed&Sheathed Unarmoured Cables For l100∨ /L丁

1 Core X 70 Sq. MM

I Core X 16 Sq. MM

1 Core X 35 Sq. MM

33000 6568

Case No.:32l ltSl-ALC2/2015 Party Name:POLYCAB WIRES Meet No/Date:7/81- Approved
PVT.LTD. ALC2/2015

14.07.2015

HQ File RLA File Lic.No/Date:0 3t}7g296g
:01/81/050/00032lAMl6l':03/951040/00589/AMl5/ t6.01.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP

++ rvide U.O. No. 1218812015-TSW/44 dated 06.08.2015 as under:-

1. Sizes and Net weight of export products at Sl. No. 1 to 14 may be specified as per
enclosed Annexure.

2. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.
content in the Export products at Sl. No. 1 to G & 9 to 14.

3. Quantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as
'J..05 kgs/kg content in the Export products at Sl. No.1, 3,4,6,7 & 9 to 13.

32 ,. '0'- 
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4. Quantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as 1.05
kgs./kg content in the Export products at Sl. No. 1.to 4,10 & 13.

5. Quantity of import item at S.No.4 i.e. Semi Conducting Compound may be allowed as

1.05 kes/ke content in the Export product at Sl. No. 9,10,12 & 13.
6. Quantity of import item at S.No. 5 i.e. Copper Tape may be allowed as 1,.01 Kgs./KS.

content in the Export product at Sl. No. 9,10, 12 & 13.
7. Quantity of import item at S.No.6 i.e. Aluminium lngots may be allowed as 1.01 kgs/kg

content in the Export products at Sl. No. 3,7,8 & 11 to 13.

8. Quantity of import item at S.No. 7 i.e. PVC Resin may be allowed as

content in the export products at S.No. 5 to 9, 11 & 1-4.

1.05 Kgs./Kg.

9. Quantity of import item at S.No. 8 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export products at Sl. No. 5 to 9, 11 & 14.

10. Quantity of import item at S.No. 9 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the Export products at Sl. No. L, 4, 6,7 ,9 ,LO & 14.
11. Quantity of import item at Sl.No. 10 i.e. Glass Mica Tape may be allowed as 1.Oz

Kes./kg. content in the Export products at Sl. No. 1, 3 & 4.

RA may take suitable consequential action accordingly.

L!CENCE N0 0310792969 dt16 01 2015

Size & type Of Cables
Total Cable wt
(Metric tons)

Copper Cond. Covered with Glass Mica Tape XLPE lnsulated ZHFR Sheathed Armoured Cables For

1100 v/LT.

3X16+1 X L6+ LGX1 Sq. mm

3X25+1 X 16+ 1X16 Sq. mm

1X2.5+1 X 2.5+ 1G Sq. mm

1X4 +1 X 4+ 1G4 Sq. mm

1X10 +1 X10+ 1G10 Sq. mm

3X10 +1G 10 Sq. mm

Unarmoured ZHFR lnsulated Flexible Purpose Copper Cables For 1100 V/LT.

1 Core X 50 Sq mm

1 Core X 50 Sq mm
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Copper Cond. XLPE lnsulated Glass Mica Tape ZHFR Sheathed Al. Wire armoured Cables For 1100

V/LT.

1 Core X 500 Sq mm

Copper Cond. XLPE lnsulated Glass Mica Tape ZHFR Sheathed Armoured Cables For 1100 V/LT.

4CoreX4Sqmm

3X2.5+ 1G2.5 Sq mm

3X6+ 1G X 6 Sq mm

3X50+ 1G X 25 Sq mm

3X150+ 1G X 95 Sq mm

3X35+ 1X25+1GX2 Sq mm

1X2.5+ 1X2.5+1G Sq mm

1X6+1X6+1GX6 Sq mm

1X35+1X35+1GX35 Sq mm

12 Core X 2.5 Sq mm

3X50+1X25+1GX2 Sq mm

5 Core X 70 Sq mm

3X95+1X50+1GX5 Sq mm

24 Core X 2.5 Sq mm

1X10+1X10+1GX1 Sq mm

3X240+1G120 Sq mm

Copper Cond. PVC lnsulated Unarmoured Cables For 1100 V/LT.

LCoreX1Sqmm

1 Core X 1.5 Sq mm
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1 Core X 2.5 Sq mm

lCoreX4Sqmm

lCoreX6Sqmm

1 Core X 10 Sq mm

1 Core X 16 Sq mm

1 Core X 0.5 Sq mm

1 Core X 0.75 Sq mm

Copper cond XLPElnsulated PVC sheathed Armoured Cables For l100 V/LT

3 Core X 2.5 Sq mm

4 Core X 2.5 Sq mm

TCoreX4Sqmm

10 CoreX 1 5Sq mm

2 Core X 10 Sq mm

4 Core X 16 Sq mm

4 Core X 25 Sq mm

l Core X 150 Sq mm

1 Core X 50 Sq mm

1 Core X 35 Sq mm

Aluminium Conductor XLPElnsulated PVC Sheathed Armoured Cables For l100 V/LT.

4 Core X 16 Sq mm

4 Core X 25 Sq mm

3.5 Core X 300 Sq mm

3.5 Core X 120 Sq mm

4 Core X 25 Sq mm
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4 Core X 16 Sq mm

Aluminium Cond. PVC lnsulated Unarmoured Cables For 1100 V/LT.

1 Core X 35 Sq mm

Coppe, Cond. Covered with Semi Conducting Compound XLPE lnsulated CU Tape PVC Sheathed

Armoured Cables above 1.1 KV.

3 Core X 50 Sq mm

3 Core X 95 Sq mm

3 Core X 240 Sq mm

Coppertona. Covered with Semi Conducting Compound XLPE lnsulated CU Tape ZHFR Sheathed

Armoured Cables above 1.1 KV.

3 Core X 95 Sq mm

Copper Cond. XLPE lnsulated PVC Sheathed Al. Wire Armoured Cables For 1100 V/LT.

l Core X 50 Sq mm

Al. Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Wire Screened with CU Tape

MDPE Sheathed unarmoured Cables above 1'1 KV

L Core X 150 Sq. mm

Copper Cond. Covered with Semi Conducting Compound XLPE lnsulated CU Tape ZHFR Sheathed

Al. Wire Armoured Cables above 1.1 KV.

1 Core X 185 Sq mm

Copper Cond. PVC lnsulated and Sheathed Armoured Cables For 1100 V/LT.

″
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3CoreX6Sqmm

12 Core X 2.5 Sq mm

19 Core X 2.5 Sq mm

8.200 8.947

Case No.:74/1/81-ALC2/2015 Party Namc:MANLY SILICON IMeet No/Date:7/81-
STEEL PRIVATE LIMITED  IALC2/2015

11407.2015

HQ Filc

:01/81/050/00677/AM15/
45 betiζ

16品 :ヽこ
^616d titti bni bさ

石
`i6五

も,1も1とF喜基
IAs no reply has been received from the company,
‐
company to expcdite reply.

IThe case stands detrred to 25.08.2015.

Case No.:22l ltSl- ALCztzOls Party Name:CROWN Meet No/Date:7/81¨ Status:Deferred
:ALC2/2015        1
114.07.2015             '

ILic.No/Date:0310793127 :Defcr
20.01.2015

HQ Filc

:O1/81/050/00022/AM16/

Decision:NC observed

RLA File
:07/24/040/00376/AM15/

CORPORATION PVT.LTD.

RLA Filc

:03/94/040/00910/AM15/

thatthe reply ofthe company

Lic.No/Datc:0710107472
2001.2015

issued to the company

NC decided to send a

Status: Deferred

Defer
Dare:25.08.2015

on 03.07.201 5.

reminder to the

Datc:25.08.2015

is under examination of DIPP.

´
I｀hc casc stands defcrrcd to 25.08.2015.

Casc No.:23/1/81-ALC2/2015 Pany Namc:AMARTARA PVT.Mcct No/Date:7/8ト
LTD                 ALC2/2015

114,07.2015

RLA Filc Lic.No/Datc:0310793133  DcfcrHQ Filc Dcfcr      l
Datc:25.08.20151:01/81/050/00023/AM16/      :03/94/040/00977/AM15/      12001.2015

+z Decision :NC noted that the comments lurnished by the Department of C&PC has been

referred back to them vide ID No.01/8150100231AM16/DES.ll dated 13.07.2015 for
reconsideration/re-examination. NC noted that C&PC has not furnished amended comments
thereafter. NC decided to wait for the comments of C&PC.

'l'he case stands deferred to 25.08.2015.

Case No.:1/1/81¨ ALC2/2015

HQ Filc

:01/81/050/00001/AM16/

IParty Name:RSAL STEEL
PRIVATE LIMITED

IRLA Filc

i56/24/040/00045/AM15/

Status:Deferred

Mcet No/Datc:7/81-     Status:Dcferrcd

ALC2/2015                    ‐

14.07.2015

1ンic No/Datc:5610004520 Defcr響m l写
I

t'I11

: ,l
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Decision : NC observed that the company was issued DL of Ministry of Steel on 26.05.2015

'followed by reminder on 09.07.2015 to expedite the reply. NC observed that the reply of the
company is awaited. NC decided to wait for the reply.

The case stands deferred to 25.08.2015.

Case No.:26lll8l-ALC2lzOls PartyName:POLYCAB WIRES MeetNo/Date:7/81- Approved
PVT.LTD. ALC2/2015

14.07.2015

Ug nile RLA File Lic.No/Date:0310793172
, :01/81/0501000261AMl61 :031951040100883/AMl5/ 21.01.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. l2188/2015-TSW/49 dated 06.08.2015 as under:-

1. Sizes and Net weight of export products at Sl. No. L & 2 may be specified as per

enclosed Annexure.
2. Word "Unarmoured" may be deleted from the description of export items at Sl. No. 1&

2.

, 3. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as l-.01 Kgs./Kg.

I content in the Export products at Sl. No. 1 & 2.
1 4. Quantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as

1.05 kgs/kg content in the Export products at Sl. No.1 & 2.

5. Quantity of import item at S.No. 3 i.e. COGEGUM Compound may be allowed as 1.05
kgs./kg content in the Export products at Sl. No. 2.

6. Quantity of import item at S.No. 4 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg.

49 content in the export products at S.No. 1.

7. Quantity of import item at S.No. 5 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export products at Sl. No. 1.

1.02 kgs/kg content in the Export products at Sl. No. 1 & 2.

RA may take suitable consequential action accordingly.

Annexure

LICENCE N0 0310793172 dt 21 01 2015

Sr

No Size & type Of Cables Qty(KMS)
Total Cable wt

(MetHC tOns)

1 Copper Conductor XLPE lnsulated PVC Sheathed Armoured Cab!es Forl100 V/LT

4 Core X16 Sq. MM

律
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3 Core X 25 Sq MM

4 Core X 25 Sq. MM

4 Core X 35 Sq. MM

3 Core X 50 Sq. MM

4 Core X 50 Sq. MM

3 Core X 95 Sq MM

4 Core X 95 Sq MM

4 Core X 185 Sq. MM

4 Core X 240 Sq. MM

4 Core X 300 Sq. MM

4 Core X 400 Sq MM

Copper Conductor XLPE!nsulated ZHFR Sheathed Armoured Cab!es Forl100 V/LT

4 Core X 16 Sq MM

3 Core X 25 Sq. MM

4 Core X 25 Sq. MM

4 Core X 35 Sq MM

3 Core X 50 Sq MM

4 Core X 50 Sq. MM

3 Core X 95 Sq. MM

4 Core X 95 Sq MM

4 Core X 185 Sq MM

4 Core X 240 Sq. MM

4 Core X 300 Sq MM

4 Core X 400 Sq. MM



Case No.:19/l/81-ALC2l20l5 Party Name:POLYCAB WIRES Meet No/Date:7181- Approved
PVT.LTD. ALCZIZOIS

14.07.2015

HQ File RLA File Lic.No/Date:0310793191
:01/81/050/000191AM161 :0319510401002041AM15/ 22.01.2015

Decision : NC decided to rati[y the norms of abovc AA as perwritten comments of DIPP vidc
U.O. No. 1218812015-TSW/50 dated 06.08.2015 as under:-

1,. Sizes and Net weight of export products at Sl. No. 1 to 18 may be specified as per

enclosed Annexure.
2. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as L.OL Kgs./Kg.

content in the Export products at Sl. No. 1-,2,3,5 to 9 & 11 to 18.However, quantity of this
item for 1Cx 140 Sq. Mtr. cable at Sl. No. 5 of export item may be restricted as L321,

Kgs./Km.

3. Quantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as

1.05 kgs/kg content in the Export products at Sl. No.1 to7,9 to 15 & 18.

4. Quantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as 1.05

kgs./kg content in the Export products at Sl. No. 1-,2,5,5, 11 to 13 & 15.

5. Quantity of import item at S.No. 4 i.e. Semi Conducting Compound may be allowed as 1.05

kgs/kg content in the Export product at Sl. No. 3, 4,5,9 & 10.

5. Quantity of import item at S.No. 5 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the Export product at Sl. No. 3, 4,5,9 & 10.

7. Quantity of import item at S.No.6 i.e. Aluminium lngots may be allowed as 1.01 kgs/ke

content in the Export products at Sl. No. 3, 4, 5 & l-0.

8. Quantity of import item at S.No. 7 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg. content
in the export products at S.No. 3,4,7 to 9, 14 & 16 to 18,

9. Quantity of import item at S.No. 8 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export products at Sl. No. 3,4,7 to 9, 14 & 16 to 18.

10. Quantity of import item at S.No. 9 i.e. Galvanised SteelWire may be allowed as L.02

kgs/kg content in the Export products at Sl. No. 1-,2,4,6 to 9,11, 13 & 15.

11. Quantity of import item at Sl.No. 10 i.e. Water Swellable Tape may be allowed as 1.01

Sq. Mtrs. content in the Export products at Sl. No. 3,10,12to L4.
12. Quantity of import item at Sl.No. 11 i.e. Glass Mica Tape may be allowed as 1.02 Kgs./kg.

content in the Export products at Sl. No. 1, 12 to 15.

RA may take suitable consequential action accordingly.

Annexure

LICENCE N0 0310793191 DT 22 01 2015

Sr.
Size & type Of Cables
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Copper Conductor Covered With Glass Mica Tape, XLPE lnsulated ZHFR Sheathed Armoured

lnstrumentation Cables up to 1100 V/Lt.

1 Pair X 1.5 Sq. mm

1 Pair X 2.5 Sq. mm

8 Pair X 2.5 Sq. mm

1T X 1.5 Sq. mm

10 T X 1.5 Sq. mm

Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured lnstrumentation Cable up to
1100 v/Lt.

1 Pair X 1.5 Sq. mm

5 Pair X 1 Sq. mm

12Pair X 1Sq. mm

Copper Cond. Covered with Semi Conducting Compound & Water Swellable Tape XLPE

insulated CU Tape PVC Sheathed Aluminium Wire Armoured Cables For 18/30 ( 38) KV.

l Core X 70 Sq. mm

1 Core X 95 Sq. mm

1 Core X 120 Sq. mm

1 Core X 240 Sq. mm

Aluminium Cond. Covered with Semi Conducting Compound XLPE insulated , CU Tape PVC

Sheathed Armoured Cables For Above 1.1 KV,

3 Core X 300 Sq. mm

I



3 Core X 95 Sq. mm

4.000 23440

5
Copper Cond. Covered with Semi Conducting Compound XLPE insulated, CU Tape ZHFR

Sheathed Aluminium Wire Armoured Cables For Above 1.1 KV.

l Core X 185 Sq.mm

l Core X 140 Sq.mm

l Core X 630 Sq. mm

7000 32.550

6 Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured Cables For 1100 V/Lt.

3 Core X 4 Sq. mm

7 Core X 2.5 Sq. mm

5 Core X 1.5 Sq. mm

5 Core X 2.5 Sq. mm

12 Core X l.5 Sq.mm

12 Core X 2.5 Sq.mm

37 Core X l.5 Sq.mm

104.000 53.263

7
Copper Conductor XLPE insulated′ PE lnner Sheathed PVC Outer Sheathed Armoured Cables

upto l100 V/LT.

1 Pair X 0.75 Sq. mm

1 Q X 0.75 Sq. mm

2 Pair X 0.75 Sq. mm

10丁 Xl.5SQ MM

110.000 51.633

ら42



8 Copper Conductor PVC insulated and Sheathed Armoured Cables up to 1100 V/LT.

1QX1.5Sq.mm

1 Q X 0.75 Sq. mm

30000 フ.650

9
Copper Cond. Covered with Semi Conducting Compound XLPE insulated , CU Tape PVC

Sheathed Armoured Cables For Above 1.1 KV.

3 Core X 185 Sq. mm

3 Core X 50 Sq. mm

3 Core X 70 Sq. mm

3 Core X 240 Sq. mm

11.500 96.690

10
Aluminium Cond. Covered with Semi Conducting Compound XLPE insulated ,

Waterswellable Tape, CU Tape MDPE Sheathed Unarmoured Cables For Above 1.1 KV.

1 Core X 150 Sq. mm

L Core X 185 Sq. mm

1 Core X 240 Sq. mm

16.000 28.990

11 Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured Cables For 1100 V/Lt.

3 Core X 4 Sq. mm

7 Core X 2.5 Sq. mm

7 Core X 4 Sq. mm

19 Core X 1.5 Sq. mm

5 Core X 1.5 Sq. mm

ノン
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5 Core X 2.5 Sq. mm

19 Core X 4 Sq. mm

12 Core X 1.5 Sq. mm

12 Core X 2.5 Sq. mm

37 Core X 1.5 Sq. mm

48 Core X 1.5 Sq. mm

48 Core X 2.5 Sq. mm

72 Core X 4 Sq. mm

Copper Cond. Covered With Glass Mica Tape, XLPE lnsulated , WS Tape, ZHFR Sheathed

Unarmoured Cables up to 1100 V/Lt.

6 Pair X 0.75 Sq. mm

12Pair X 1.5 Sq. mm

6 Pair X 1.5 Sq. mm

6 Pair X 4 Sq. mm

tZT X 2.5 Sq. mm

Copper Cond. Covered With Glass Mica Tape, XLPE lnsulated , WS Tape, ZHFR Sheathed

Armoured lnstrumentation Cables up to 1L00 V/Lt.

1 Pair X 1.5 Sq. mm

2 Pair X 1.5 Sq. mm

1 Pair X 2.5 Sq. mm

1TX1.5Sq.mm



Copper Cond. XLPE lnsulated , WS Tape, Glass Mica Tape PVC Sheathed Armoured /
Unarmoured lnstrumentation Cables up to 1100 V/Lt.

L2 Pair X 0.75 Sq. mm

1,2 Pair X 1.5 Sq. mm

6 Pair X 0.75 Sq. mm

72T XO.75 Sq. mm

1P X1.5Sq.mm

1P X2.5Sq.mm

Copper Cond. Covered With Glass Mica Tape, XLPE lnsulated ZHFR Sheathed Armoured

lnstrumentation Cable up to 1100 V/Lt.

4 PAIR X 0.6 Sq. mm

Unarmoured PVC insulated Flexible / Control /Power Purpose Copper cables For 1100 V/Lt

1 Core X 2.5 Sq. mm

1 Core X 16 Sq. mm

1 Core X 25 Sq. mm

3 Core X 6 Sq. mm

3 Core X 16 Sq. mm

3 Core X 4 Sq. mm

4 Core X 4 Sq. mm

4 Core X 10 Sq. mm

4 Core X 16 Sq. mm

5 Core X 16 Sq. mm



l Core X 10 Sq.mm

l Core X 16Sq mm

l Core X 120 Sq.mm

ffiible/Control/PowerPurposeCoppercablesupto1100

3 Core X l.5 Sq.mm

3 Core X 2.5 Sq・ mm

4 Core X 2.5 Sq.mm

5 Core X 2.5 Sq.mm

Copper Cond,XLPE insulated PVC Sheathed Unarmoured CableS FOR l100 V/Lt.

4 CORE X 240 Sq.mm

4 CORE X 400 Sq.mm

4 CORE+E X 185 Sq.mm

4 CORE+EX 25Sq.mm

4 CORE+E X 35 Sq.mm

4 CORE+E X 50 Sq.mm

4 CORE+E X 10 Sq.mm

4 CORE+EX 4Sq.mm

4 CORE+EX 6Sq.mm

2 CORE+E X 10 Sq.mm

2 CORE+EX2.5 Sq.mm

2 CORE+EX 4Sq.mm

:            ,    _   :t:



2 CORE +E X 6 Sq. mm

5 CORE X 10 Sq. mm

37.150 35.830

Case No.:31/llEl-ALCZlz0ls Party Name:POLYCAB WIRES Meet No/Date:7181- Approved
PVT.LTD. ALC2I2OI5

14.07.2015

IIQ File:01/81/050/0003liAMl6/ RLA File: Lic.No/Date:
031951040100503/AM l s/ 03 10793 198

22.01.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP vide
U.O. No. 1218812015-'l'SW/51 dated 06.08.2015 as under:-

1. Sizes and Net weight of export products at Sl. No. 1 to 31 may be specified as per

enclosed Annexure.
2. Quantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.

content in the Export products at Sl. No. 2, 4 to12,'J,4 to 23,25,2'1 lo 31.
3. Quantity of import item at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as

1.05 kgs/kg content in the Export products at Sl. No.1 to 3, 5, 7 to 10, 12 to 19, 21 to 25 &
27 to 31.

4. Quantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as 1.05

- kCS./kC content in the Export products at Sl. No. 15, 16 & 27 to 31.

] S. Quantity of import item at S.No. 4 i.e. Semi Conducting Compound may be allowed as 1.05' 
kgs/kg content in the Export product at Sl. No. 9, 10 & 14 to 19.

6. Quantity of import item at S.No. 5 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the Export product at Sl. No. 2,9,10,14 to 19, 27 & 22.

7. Quantity of import item at S.No. 6 i.e. Aluminium lngots may be allowed as L.01 kes/kg

content in the Export products at Sl. No. 1,3,10,L3,74,!6,17,24&26.
8. Quantity of import item at S.No. 7 i.e. PVC Resin may be allowed as 1.05 Kgs./Kg. content

in the export products at S.No. 1 to 10, 74,18,19 & 21 to 26.

9. Quantity of import item at S.No.8 i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export products at Sl. No. 1to 10, 14,L8,19 &27to26.
10. Quantity of import item at S.No. 9 i.e. Galvanised Steel Wire may be allowed as t.02

kgs/kg content in the Export products at Sl. No.'J.,2,7,9,15,\8,19,211o23,25,27,28,30
& 31.

11. Quantity of import item at Sl.No. 10 i.e. Glass Mica Tape may be allowed as 7.02

Kgs./kg. content in the Export products at Sl. No. 21" & 27 lo 29.
12. Quantity of import item at Sl.No. 11 i.e. Polidiemme Compound may be allowed as l-.05

Kgs./kg. content in the Export products at Sl. No. 11.
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may take suitable consequential action accordingly.

L!CENCE N0 0310793198 dt22 01 2015

Size & type Of Cables
丁ota!Cable wt

(Metnc tOns)

Aluminium Conductor XLPE lnsulated PVC Sheathed Armoured Cables For l100 V/L丁

4 Core X 16 Sq. mm

3.5 Core X 300 Sq. mm

35 Core X 120 Sq mm

3.5 Core X 35 Sq. mm

2Core X 10 Sq. mm

3.5 Core X 185 Sq. mm

3.5 Core X 120 Sq. mm

3.5 Core X 240 Sq. mm

4 Core X 25 Sq. mm

4 Core X 35 Sq. mm

Copper Conductor XLPE lnsulated Screened with CU Tape PVC Sheathed Armoured
Cables For 1100 V/LT

5 Core X 2.5 Sq. mm

10 Core X 2.5 Sq. mm

14 Core X 2.5 Sq. mm

19 Core X 2.5 Sq. mm

2 Core X 4 Sq. mm

2 CoreX 25 Sq mm

4 Core X 4 Sq. mm

′
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3 Core X 120 Sq. mm

3 Core X 95 Sq. mm

Copper Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape ZHFR

Sheathed Al.Wire Armoured Cables above 1.1 KV

1 Core X 120 Sq. mm

Al. Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Wire Screened with

CU Tape MDPE Sheathed unarmoured Cables above 1.1 KV

1 Core X 300 Sq. mm

1 Core X 70 Sq. mm

CU Cond Covered With Semi Conducting Comp XLPE lnsulated CU Tape PVC inner &

MDPE OuterSheathed Armoured Cables above 1.1 KV

3 Core X 300 Sq. mm

CU Cond Covered With Semi Conducting Comp XLPE lnsulated CU Tape PVC Sheathed

Armoured Cables above '1.1 KV

3 Core X 185 Sq. mm

3 Core X 95 Sq. mm

3 Core X 95 Sq. mm

3 Core X 185 Sq. mm

3 Core X 240 Sq. mm

Compact Copper Conductor

1 Core X 70 Sq. mm

Copper Cond. Covered With Glass Mica Tape XLPE lnsulated CU Tape PVC Sheathed

G.l. Double Steel Tape Armoured Cables For 1 100 V/LT.



Copper Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape PVC
Sheathed G.l. Double Steel Tape Armoured Cables above 1.1 KV

3 Core X 95 Sq. mm

Copper Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape PVC
Sheathed Al.Wire Armoured Cables above 1.1 KV

1 Core X 150 Sq. mm

1 Core X 300 Sq. mm

Copper Conductor EPR lnsulated PCP Sheathed Unarmoured Cables
above 1.1 KV.

1 Core X 240 Sq. mm

Copper Conductor, PE lnsulated Twisted Drop Wire For 300 V/Lt.

2 Core X 20 AWG

Aluminium Messenger Conductor XLPE lnsulated Aluminium Twisted Cables For 1100
V/LT.

3C X35 + 1X 50 Sq. mm

3C X70 + 1X 50 Sq. mm

3C X95 + 1X 50 Sq. mm

Al. Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU wire Screening with
CU Tape PVC Sheathed Unarmoured Cables above 1.1 KV

1 Core X 120 Sq. mm

Copper Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Tape ZHFR
Sheathed Armoured Cables above 1.1 KV

i
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3X6+6Sq.mm

3X'10 + 10 Sq. mm

3X16 + 16 Sq. mm

4X4+4Sq.mm

4X6+6Sq.mm

3X35 + 25 Sq. mm

3X50 + 25 Sq. mm

3X70 +35 Sq. mm

2X50 + 1X25 Sq. mm

2X95+1X50Sq.mm

3X50+l X 25+lX25 Sq mm

3 Core X 16 Sq. mm

2X25+ 25 Sq. mm

3X95 + 50 Sq. mm

3X120 + 70 Sq. mm

3X150 + 95 Sq. mm

3.5 X 240 Sq. mm

3X95+l X 50+lX50Sq mm

3X150+l X95+l X95Sq mm

3X25+25Sq mm

Copper Conductor XLPE lnsulated PVC Sheathed A! VVire Armoured Cables For l100

V/LT

1 Core X 400 Sq. mm

1 Core X 630 Sq. mm

1 Core X 240 Sq. mm

l Core X 120 Sq mm
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19 Core X 1 5 Sq mm

4 Core X 1.5 Sq. mm

8 Core X '1.5 Sq. mm

48 Core X 1.5 Sq. mm

210467312710

armoured Cables uPto 1 100 V/LT'

2CXEX1.5Sq.mm

2 CXE X2.5 Sq. mm

1 Core X 95 Sq. mm

1 Core X 300 Sq. mm

l core X 6 AWG

l Core X 4 AWG

l Core X 2 AWG

l Core X 1/OAWG

l Core X 2/OAWG

l Core X 4/OAWG

l Core X 25 SQ MM

dPVcSheathedG.l.DoubleSteeltapeArmoured
Cables For l100∨/LT

2X2.5 Core + 2.5 Sq. mm

2X4 Core + 4 Sq. mm

2X6 Core + 6 Sq. mm

2X10 Core + 10 Sq. mm

3y2.$ +2.5 Sq. mm

3X4+4Sq.mm

:
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Aluminium Conductor XLPE lnsulated PVC Sheathed AI Wire Armoured Cables For l100

V/L丁

1 Core X 150 Sq. mm

Copper Conductor PVC lnsulated PVC Sheathed unarmoured Cables For 1100 V/LT.

2CXEX10Sq.mm

2CXEX6Sq.mm

4CXEX25Sq.mm

4CXEX16Sq.mm

2CXEX1.5Sq.mm

Copper Conductor XLPE lnsulated PVC Sheathed Armoured / Unarmoured Cables For
1 100 v/LT.

1 Core X 50 Sq. mm

1 Core X 25 Sq. mm

3 Core X 120 Sq. mm

19 Core X 1.5 Sq. mm

12 Core X 1.5 Sq. mm

27 Core X 1.5 Sq. mm

12 Core X 4 Sq. mm

7 Core X 4 Sq. mm

4 Core X 1.5 Sq. mm

10 Core X 2.5 Sq. mm

7 Core X 16 Sq. mm

1 Core X 150 Sq. mm

l Core X 400 Sq mm

49

34350 30002

3

0500 0445

4

4000 2710

5
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3 Core X 35 Sq mm

3 Core X 95 Sq mm

3 Core X 50 Sq mm

4 Core X 4 Sq. mm

4 Core X 6 Sq. mm

4 Core X '10 Sq. mm

5 Core X 2.5 Sq. mm

4 Core X 16 Sq mm

1 Core X 150 Sq. mm

l Core X 400 Sq mm

3 Core X 1.5 Sq. mm

3 Core X 35 Sq mm

3 Core X 95 Sq. mm

4 Core X 4 Sq. mm

4 Core X 6 Sq. mm

4 Core X 10 Sq. mm

5 Core X 2.5 Sq. mm

3x240+lx240+12Sq mm

4x185+1x95 Sq. mm

4 Core X 16 Sq mm

35 Core X 35 Sq mm

35 Core X 70 Sq mm

3 Core X 2.5 Sq. mm

3 Core X 4 Sq. mm

7 Core X 2.5 Sq. mm

4 Core X 1.5 Sq. mm

12 Core X 2.5 Sq. mm
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3 Core X '1.5 Sq. mm

2 Core X 2.5 Sq. mm

7 Core X 2.5 Sq. mm

12 Core X 2.5 Sq. mm

19 Core X 2.5 Sq. mm

50900 29517

22
Copper Conductor XLPE lnsulated Screened with CU Tape PVC Sheathed G.l.Double
Steel Tape Armoured Cables upto 1100 V/LT.

l Pair X 1 Sq. mm

2PairX 1 Sq. mm

4PairX 1 Sq. mm

6Pair X 'l Sq. mm

12 Pai X 1 Sq. mm

2TX1Sq.mm

6TXlSq.mm

28600 12033

23
Copper Conductor XLPE lnsulated Screened with CU Tape PVC Sheathed G.l.Double
Steel Tape Armoured Cables for 1 100 V/LT.

3 Core X 1.5 Sq. mm

5 Core X 1.5 Sq. mm

7 Core X 1.5 Sq. mm

7 Core X 2.5 Sq. mm

12 Core X 1.5 Sq. mm

24 Core X 1.5 Sq. mm

4 Core X 4 Sq. mm

4 Core X 10 Sq. mm

86400 33551
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AI Cond XLPE lnsulated PVC inner&MDPE Outer Sheathed AlllVire Armoured Cables

Forl100 V/L丁

l Core X 300 Sq mm

1 Core X 240 Sq. mm

Copper Conductor XLPE lnsulated Screened with CU Wire PVC Sheathed G.l.Double
Steel Tape Armoured Cables upto 1 100 V/LT.

lTX15Sq mm

Aluminium Conductor PVC lnsulated PVC Sheathed unarmoured Cables For 1100 V/LT.

1 C X70 Sq. mm

1 C X16 Sq. mm

1 C X35 Sq. mm

Copper Conductor Covered with Glass Mica Tape XLPE lnsulated ZHFR Sheathed GS

Wire Braided Cables up to 1100 V/LT.

1 Pair X 1.5 Sq. mm

20 Pair X 1.5 Sq. mm

12 Pau X 1.5 Sq. mm

1TX1.5Sq.mm

10 T X 1.5 Sq. mm

5 Pair X 1.5 Sq. mm

I Pair X 2.5 Sq. mm

Copper Conductor Covered with Glass Mica Tape XLPE lnsulated ZHFR Sheathed
Armoured Cables For 1100 V/LT.

2 Pai X 2.5 Sq. mm

10 Core X 2.5 Sq. mm



20 Core X 2.5 Sq. mm

40 Core X 2.5 Sq. mm

35100 32413

29
Copper Conductor Covered with Glass Mica Tape XLPE lnsulated ZHFR Sheathed
Unarmoured Cables For 1100 V/LT.

1 PairX 1.5 Sq. mm

18000 2232

30
CopperConductor XLPElnsulatedZHFRSheathedGSVVireBraldedCablesuptol100
V/L丁

1 Pair X 1.5 Sq. mm

12 Pai X 1.5 Sq. mm

20 Pai X 1.5 Sq. mm

1TX1.5Sq.mm

10 T X 1.5 Sq. mm

5 Pair X 1.5 Sq. mm

86500 79392

31 Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured Cables For l100∨ /LT

2Core X 2.5 Sq. mm

20 Core X 2 5 Sq mm

10 Core X 2 5 Sq mm

75930 81085

Case No.:47/1/81¨ALC2/2015  Party Name:GUJARAT COPPER Meet No/Date:7/8卜      Approved
ALLOYS LTD.           ALC2/2015

14.07.2015

HQ File               RLA Filc              Lic.No/Date:0310793498
52 :01/81/050/00047/AM16/       103/94/040/01032/AM15/       102.02.2015

Decision:NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O.No.12/88/2015-TSW/52 dated 06.08.2015 as undcr:―
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1. Description of export product may be modified as " Copper Flats and profiles"

2. Quantity of import item may be allowed as applied for i.e. 26.5 MT as L.02

Kgs./Kg. content in the export items taking clue from SION C-1185

RA may take suitable consequential action accordingly.

Case No.:48/1/81‐ALC2/2015  1Party Name:GUJARAT COPPER Meet No/Date:7/8ト
ALLOYS LTD.          ALC2/2015

14.07.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. l2188/2015-TSW/53 dated 06.08.2015 as under:-

Description of export product may be modified as " Copper Strips Size 50 x 6 mm"

Quantity of import item may be allowed as applied for i.e. 26.5 MT as

1.02 Kgs./Kg. content in the export items as per SION C-1185

RA may take suitable consequcntial action accordingly.

HQ Filc

:01/81/050/00048/AM16/
IRLA Filc

l:03/94/040/01031/AM15/

Lic.No/Datc:0310793497
.02.02.2015

Mect No/Date:7/8ト
IALC2/2015

14.07.2015

Lic.No/Date:0910061590
.04.02.2015

examination of DHI.NC

Approved

Status:Doferred

Defcr

Datc:25.082015

rcqucsted the

１

　

２

「 Case No.:16/1/81¨ALC2/2015 Party Namc:TOSHIBA
TRANSMISSION&
DISTRIBUTION SYSTEMS

HQ Filc               RLA File
:01/81/050/00016/AM16/      :09/24/040/00617/AM15/

Decision : NC observed that thc case is under l
lrepresentative of DHI to expedite the comments.

The case stands defcrrcd to 25.08.2015.

Case No.:49/1/81-ALC2/2015 Party Namc:ANIK
INDUSTRIES LIMITED

RLA File
:03/94/040/00611/AM15/

Meet No/Date:7/81-     IApproved

ALC2/2015         '
114.072015             1

Lic.No/Date:0310793582 1

04.02.2015

1

ヽ
154

IHQ File

551:01/81/050/00049/AM16/

Decision : NC decided to ratily the norms of above AA as per written comments of MoS
vide U.O. No. 2(8)/2015-TW dated I 9.06.2015 (copy enclosed).

RA may take suitable consequential action accordingly.

56 Case No.:12/1/81-ALC2/2015 Party Name:BINDAL
SMELTING PVT LTD

Mcct No/Datc:7/81‐ Status: Deferred
ALC2/2015
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14.07.2015

HQ File              RLA Filc             Lic.No/Date:0510393095 ‐Defer
:01/81/050/00012/AM16/      :05/23/040/00505/AM15/       05.02.2015              Date125.08.2015

Decision : NC obscrved that the case is under exanlination of MSME. NC requested the

represcntativc of MSME to expcdite the corninents.

The case stands deferred to 25.08.2015.

Case No。 :73/1/81-ALC2/2015  Party Name:TOSHIBA       Mcet No/Date:7/8卜      Approved
lTRANSMISSION&        ‐ALC2/2015                  ‐
DISTRIBUT10N SYSTEMS   14.07.2015

HQ Filc               ‐RLA File              .Lic No/Date:0910061604

57 :01/81/050/00676/AM15/        :09/24/040/00620/AM15/        11.02.2015

Dccision:NC decided to ratify the norms of above AA as per w面 tten comments of DHI宙 de
U.0。 No.3(144)/2015-TSW(B)/243 datcd 02.07.2015(copy enc10sed).           ‐

RA rnay take suitablc consequential action accordingly.

Case No.:6/1/81‐ ALC2/2015  Party Namc:LAXMI       IMcct No/Date:7/81-    Status:Deferred l
ELECTRONICS MOULDS&  ALC2/2015
PRECISION ENGG P.LTD.  14.07.2015                    1

HQ File              RLA Filc              Lic.No/Datc:0710107598 Defer
58 :01/81/050/00006/AM16/      107/24/040/00402/AN415/       11.02.2015              Date:2508.2015 ‐

Dccision:NC obseⅣ ed thatthc reply ofthe company is undcr examination of DeLY.    |

The case stands deferred to 25.08.2015.

Casc No.:3/1/81-ALC2/2015  Party Name:MPP         Meet No/Datc:7/8卜     Status:Deferred
TECHNOLOGIES PRIVATE  IALC2/2015
LTD。,                 14.07.2015                      ‐

HQ Filc              RLA File             Lic.No/Datc:0710107`05 Dcfcr      ‐

:01/81/050/00003/AM16/      :07/24/040/00309/AM15/       12.02.2015              Date:25.08.2015
59 Decisiふ

n:NC aecided to seAd tt icttさi t6■ rふ t8ζibttit th8 foliowing iAお r品晟i6n as lerl
wHtten comments of DHI vide UoO.No.3(81)/2015/TSW(B)/254 datcd 03.07.2015(copy
enclosed).

|  
″
「 he case stands deferred to 25.08.2015.

Case No.:62/1/81‐ALC2/2015  Party Namc:APAR         Mect No/Date:7/8卜      Approved  l
INDUSTRIES LIMITED     

‐
ALC2/2015                 1
14.07.2015

60 HO Filさ                良LA rilc              :Lic.No/Datさ:6jloウOb855          1
:01/81/050/00062/AM16/       :03/94/040/00934/Aヽ115/        12.02.2015                          ‐

Dccision:NC decided to ratify the norms of above AA as per wntten comments of DIPP
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vide U.O. No. l2188/2015-TSW/60 dated 06.08.2015 as under:-

1. Net Weights of export products from Sl. No 1 to 32 may be specified as under:

SI.No. Net     ExpOrt
weight(Kgs./Km)

・
　

０

Ｓ‐

Ｎ

Net Export
weight
(Kes./Km)

・　

０

Ｓ‐

Ｎ

Net Export
weight
(Kes./Km)

567 12 1138 23 417.8

2 797 13 614 24 648.2

3 1039 14 1075 Ｅ
υ 711.4

4 836 15 567 26 487.9

5 981 16 1138 27 307.1

6 1577 17 1649 28 277.8

7 1863 18 2122 29 2056

8 2354 19 836 30 414.2

9 6963 20 1596 31 713.3

10 12602 21 2527 32 528.1

11 1479 22 254.4

2. Words "0.6KV11, KV" may be suffixed with the description of export products from Sl. No

2tlo 24.

3. Quantity of import item at Sl. No l" viz. CC Copper Rod(8 mm dia)(E.C. Grade) may be

allowed as applied for i.e. 100093.9 Kgs. for export products at Sl. No. 1 to 32, taking clue

from Engineering Tables No. 4 & 5.

4. Quantities of import item at Sl. No.2 viz. XLPE Compound may be allowed as

1.025 Kgs./Kg content in thc export products at Sl. No. 6 to I I & 22 to 32, as

claimed by the firm.
5. Quantities of import item at Sl. No.3 viz. PVC Resin may be allowed as 1.025

Kgs./Kg content in the export products at Sl. No. I to 12 & l5 to 32 as claimed by
the firm.

6. Quantities of import item at Sl. No. 4 viz. Plasticiser (DOP) may be allowed as

1.025 Kgs./Kg content in the export products at Sl. No. I to l2 & 15 to 32 as

claimed by the firm
7. Quantities of import item at Sl. No.5 viz. G.l.Wire may be allowed as 1.02

Kgs./Kg content in the export products at Sl. No. I to ll & l5 to 21.

RA may take suitable consequential action accordingly.

case No':63/tt8t-ALc2t20ts 
i,iy"i?ffrtt*[.,,r, 

Meet No/Drate:7/81 Approved

14.07.2015

HQ File RLA File Lic.No/Date:0310793854
6l:0l/81/050100063lAMl6/ :03l94l040l0l}44lAMl5l 12.02.2015

Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. 12188/2015-TSW/61 dated 06.08.2015 as under:-

″
一　　対
　
面
“
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1. Net Weights of export products from Sl. No 1 to L8 may be specified as under:

SI・ No. Net Export
weight (Kgs./Km)

sl.

No.

Net Export
weight
(Kes./Km)

sl.

No.

Net Export
weight
(Kes./Km)

1 713.3 7 348.5 13 583.4

2 901.8 8 349.4 14 887.9

3 404.6 9 432.2 15 2554
4 643.2 10 348 16 348

5 889.6 507.2 17 561.9

6 184.1 12 1274.8 18 496.5

2. Quantity of import item at Sl. No 1 viz. CC Copper Rod(S mm dia)(E.C. Grade) may be

allowed as applied for i.e. 149555.43 Kgs. for export products at Sl. No. 1to L8, taking clue
from Engineering Tables No. 4 & 5.

3. Quantities of import item at Sl. No.2viz. Copper Tape may be allowed as l.0l
Kgs./Kg content in the export products at Sl. No. 3 to 5 & I I to 14.

4. Quantities of import item at Sl. No. 3 viz. XLPE Compound may be allowed as

1.025 Kgs./Kg content in the export products at Sl. No. I to 18, as claimed by the
firm.

5. Quantities of import item at Sl. No. 4 viz- PVC Resin may be allowed as 1.025

Kgs./Kg content in the export products at Sl. No. I to l8 as claimed by the firm.
6. Quantities of import item at Sl. No. 5 viz. Plasticiser (DOP) may be allowed as

1.025 Kgs./Kg content in the export products at Sl. No. I to l8 as claimed by the
firm

RA may take suitable consequential action accordingly.

Case No.:9/l/81-ALC2/2015 Party Name:JINDAL SAW LTD Meet No/Date:7/8 l- Status:Deferred
ALC2|2015
14.01.2015

IJQ File RLA File Lic.No/Date:0510393185 Defer
62:01/81/050/00009/AMl6l :05/23/O4O10O5O91AMl5/ 13.02.2015 Date:25.08.2015

Dccision : NC observed that the reply of the company has been referred to DIPP.

'l'he case stands deferred to 25.08.2015.

Case No.:10/t/81-ALCZl20l5 Party Name:CMR-TOYOTSU Meet No/Date:7/81- Approved
ALUMINIUM INDIA ALCZIZO\5
PRIVATE LIMITED 14.07.2015

6'i IIQ Filc RLA Filc Lic.No/Datc:0510393188

:01/81/050/00010/AM16/      :05/23/040/00498/AM15/       13.022015

Decision: NC decided to ratify the norms of above AA as perwritten comments of MSME
vide U.O. No. 30(70)/15-ME dated24.07.2015 (copy enclosed).

61 1-/
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IRA rnay take suitablc conscqucntial action accordingly.

ICase No.:15/1/81¨ ALC2/2015 Party Namc:FCI OEN      IMeet No/Datc:7/8ト
CONNECTORS LIヽ41TED    ALC2/2015

1407.2015

164

‐
HQ Filc

101/81/050/00015/AM16/

RI´ A Filc

:10/24/040/00097/AM15/

ILic No/Datc:1010059021

11302.2015

IALC2/2015

■4.07.2015

1Lic.No/Datc:0210205584
119.02.2015

IStatus:Dcfcrrcd

Dcfcr
lDatc:25.08.2015

15.07.2015 has

Status: Deferred

Status:Deferred

Status:Deferrcd

Dcfer

Datc:25.082015

tDecision :NC observed that DeitY vide letter No.l7(16)12015-IPFIW dated
issued DL to the company.NC decided to wait for the reply.

The case stands deferred to 25.08.201 5.

Case No.:66/l l8l- ALC2l20l5 Party Name:ZENIUM CABLES Meet No/Date:7 l8l -
LTD., ALCZIZOI'

.14.07.2015

HQ File RLA File Lic.No/Date:0310793900 Defcr

65 bι
titibi:ヽこ66ζさrvcd thムi thさ c6島 |五五,wttζ  iζζu8a biP,bL on 2`.0も 12615お l16wさd by a
rerninder on 10.07.2015 to expedite thc reply.The NC decided to wait for the rcply of the
‐
■rm.

.The case stands deferred to 25.08.2015.

Case No.:54/1/81¨ALC2/2015 Party Namc:LMヽ VIND POヽVER‐ Meet No/Datc:7/8ト
BLADES(INDIA)PVT.LTD  ALC2/2015

HQ File RLA Filc

14.07.2015

Lic.No/Date:0710107626 ‐Dcfer
101/81/050/00054/AM16/      :o7/24/040/00392/AM15/      1802.2015              Datc:25.08.2015

1Decision :NC observed that the casc is under exarrlination of C&PC.NC decided to send a

‐reminderto C&PC to expedite the comments.

IThe casc stands deferred to 25.08.2015.

case No.:2/l l8l-ALC2l20l5 Party Name:JUPITER soLAR Meet No/Date:7/81-

IHQ Filc

‐POWER LIMITED

RLA File

67.01/81/050/00002/AN416/      :02/24/040/00219/AMi5/

Decision : NC observed that the case is under examination of MNRE. NC decided to send a
reminder to MNRE to expedite the comments.

The case stands deferred to 25.08.2015.

レ  :
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Case No.:18/1/81-ALC2/2015  Party Name:COPRAL Meet No/Date17/8ト

INSUlン ATED CONDUCTORS  IALC2/2015
Approved

HQ File

101/81/050/00018/AM16/

PVT LTD

RLA File

:04/24/040/00257/AM15/

14.07.2015

Lic No/Date:0410160173
19.02.2015

Decision : NC decided to ratify the norms of above AA on repeat basis as per written
comments of DIPP vide U.O. No. l2188/2015-TSW/68 dated 06.08.2015 as under:-

Words 'containing 52 MT of Copper" may be suffixed with the description of
export item.
Words "EC Grade" may be suffixed with the description of import item and its
quantity may be allowed as applied for i.e. 52 MT on net to net basis as claimed by
the firm

RA may take suitable consequential action accordingly.

1.

2.

Case No.:70/1/81‐ALC2/2015 Party Namc:NIRLEP
APPLIANCES LIMITED

HQ Filc

:O1/81/050/00070/AM16/

Dccision:NC observcd
renlinder on 10.07.2015

Яrm.

Meet No/Date:7/81-

ALC2/2015
14.07.2015

Status:Deferred

RLA Filc Lic No/Date:0310794034 Dcrcr

:03/95/040/00913/AM15/       20.02.2015             1Datc:25.08.2015

that thc company、 vasissued DIPP DL on 26.05。 2015 follo、ved by a

to expedite the reply.Thc NC dccidcd to wait for thc rcply ofthe‐

The case stands deferred to 25.08.2015.

Case No。 :5/1/81‐ ALC2/2015  Party NameiCITY FORGING  Meet No/Date:7/8ト
METAL ART WORKS      IALC2/2015

114.07.2015

HQ Filc

70 :01/81/050/00005/AM16/

RLA File

:10/24/040/00109/AM15/

Lic.No/Datc:1010059029 Dcfer

23.02.2015

Meet No/Datc:7/81-
IALC2/2015

1407.2015

Status: Deferred

Datc:25.082015

Approved

Decision : NC decided to send a letter to firm to submit the following information as per

written comments of MSME vide U.O. No.30(71y15-ME dated24.07.2015 (copy enclosed).

The case stands dcfcrred to 25.08.2015.

Case No.:44/1/81-ALC2/2015  Party Name:MANAKSIA
ICOATED M ETALS AND
INDUSTRIES LIMITED

HQ File RLA Irilc                Lic.No/Date:0210205598
71 :01/81/050/00044/AⅣ l16/       :02/24/040/00222/Aヽ 415/       124.02.2015              ‐

Decision:NC decidcd to ratify the norms of above AA as per wrhten comments of MoS vide

U.O.No.U.O.No.2(5)/2013-TW dated 15.06.2015(copy enc10sed).

2′ i
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RA may take suitable consequential action accordingly.

Case No.:64lt/8I-ALC2/2015 Party Name:STERLITE Meet No/Datc:7/8 l- Status:Deferred
I'ECHNOLOGIES LTD. ALCZIZOI5

t4.07.2015

tlQ File RLA File l-ic.No/Date:031079.1153 Defer
72 :011811050i00064/AM 16 I :03195/O4Ol0Og8OlAM l5/ 25.02.2015 Date:25.08.20 I 5

Decision : NC observed that the reply of the company is under examination of DIPP.

The case stands deferred to 25.08.2015.

Case No.:68/ll8l-ALC2l20l5 Party Name:ASSOCIATED Meet No/Date:7/8 l- Status: Deferred
CABI,I]S PVT. LTD. ALC2I2O15

14.07.2015

HQ File RLA File Lic.No/Date:0310794133 Defer
:01/81i050/00068/AM l6l :031941040101043/4M I 5i 2s.02.2015 Date:25.08.201 5

11'- Decision : NC noted that DIPP Deficiency letter was issued 1o thc company on 03.07.2015.
As no reply has been reccived from the company, NC decided to scnd a rcmindcr to the
company to expedite reply.

I'he case stands deferred to 25.08.2015.

Case No.:38/l/81-ALC2l20l5 Party Name:KEI INDUSTRIES Meet No/Datc:7/8 l- Approved
LIMITED ALC2IZOI5

14.07.2015

HQ File RLA File Lic.No/Date:0510393406
:01/81i050/00038/AMl6/ :0512310401005291AMl51 27.02.2015

Decision : NC decidcd to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. l2188/2015--fSW/74 dated 06.08.2015 as undcr:-

l. Net weight of export products may be specified as under:

sl.
No.

Net Export
Weight
(Kes./Km)

st.
No.

Net Export
Weight
(Kes./Km)

sl.
No.

Net Export
Weight
(Kss./Km)

sl.
No.

Net Export
Weight
(Kes./Km)

1 8567 43 176 く
υ
０
０ 451 27 162

つ
ん 5477 44 123 86 2301 28 229
3 3182 45 96.6 87 349 29 800
4 1190 46 3s.6 88 640 30 6394
5 1525 47 2305 89 688 31 3169
6 679 48 32s 90 1109 32 1403
7 9s9 49 371 90 1072 33 1021
8 1474 50 1660 92 372 昇 2238

クZ-"'

74

64

:      ´                 ・ヽ

'■
:



2.

a)

b)

C)

9 1908 51 353 93 439 く
υ
う
Ｄ 2764

0 8567 52 542 94 1774 36 2586
| 5478 53 1957 95 494 37 570
つ
４ 2607 54 956 96 571 38 1 181

3 1190 55 956 97 830 39 712
4 679 56 1153 98 1073 40 4052
5 1908 57 3386 99 1553 41 183
6 426 58 3856 00 1739 42 726
7 543 59 6305 01 2520 43 189
8 937 60 1216 02 4544 44 8415
9 8810 61 4715 03 5819 45 3238
20 5735 62 6920 04 7773 46 1688
つ
乙 2589 63 3916 05 13911 47 650
つ
４
つ
４ 1190 64 4467 06 10972 48 1474
23 1525 65 4750 07 628 49 8473
24 679 66 6781 08 838 50 4562
25 959 67 4703 09 1351 51 7478
26 1474 68 3815 0 1804 つ

乙
く
υ 4200

27 1908 69 5705 1 917 53 4597
28 313 70 821 2 254 54 3286
29 426 71 2542 3 309 55 1178
30

う
Ｄ
′
４
可

ｒ
ヽ
フ 72 2542 4 370 56 101 l

31 937 73 4673 く
フ

Ｏ
Ｊ 57 3638

32 1023 74 1089 6 469 58 3353
33 417 75 4101 7 419 59 953
34 446 76 2004 8 537 60 2846
35 2582 77 512 9 663 61 845
36 1984 78 647 20 939 62 1035
37 1300 79 3257 つ

４ 1377 63 l104

38 1013 80 13765 22 1807 64 1297
39 746 81 242 ０

フ
つ
４ 7925 65 2879

40 548 82 400 24 11286
41 384 83 1068 25 89.6

42 つ
乙
０
０
つ
４ 84 1543 26 l14

Quanttties ofimport nem at sl.No l viz.Copper Wire Rod/CC Rod(EC Gradeソ COpper
Cathode(99.99%punty)(Electrolytic grade)may be allowed as under

For Export products mentioned at SI.No.l to 27′  34 to 44′ 46′ 47′  77 to 79′ 93′ 95 to

101′ 106 to l10′ 112 to 122′ 125 to 129′  131 to 135′ 137 to 148′ 150′ as per Engineering

丁able 5.

For ExpOrt prod ucts mentioned at SI.No.28 to 32′ 76′ 94′  162 to 165 as per Engineering
Table 4

For ExpOrt products mentioned at SI.No.33′ 45′ 48 to 75′ 81 to 92′ 152 to 161 as l.01

Kgs./kg COntentin the Export products.

ぃ   ′́ i



d)

C)筆撫ぉ礁i撫f鶴場悦∬
'Il.1∫
Il燒祖

from Engineering Table 4.
10. 123, 124, 130, 149 85 151  as 5547

;./Km,5825 Kgs./Km&5825 Kg./Km

llオ
Li a酬

たdmcЮ 勢 ∪ 凱

taking cluc from Enginecring Tablc 5。

3.Quantities ofirnport item at Sl.No 2 viz.XLPE CompOund mav be a‖
oWed as       l.05

Kgs./kg COntentin the export products at SI.No.lt0 3′
10t012,19 to 21′ 33′ 48to 80′ 82

to 146& 149 to 165.

4.Quanthies ofimport hem at SI.No.3 ioe.PVC Resin may be allowed as  l.05

Kgs./kg content in the export products at SI.No.34 to 46,48 to 143 8L 149 to

165.

■ Dぃ面

"On Of mpO■

hem at Sl.Noし
:F認瓶 理

Cn離
疑」翼 :Ⅷl[TW籠Compound" and its quantity may l

export products at Sl.No.34 to 46,48 to 143&149 to 165.

6.Quantities of import item at SI.NO.51.e.Antimony Trioxide may be al10Wed as

l.05 Kgs./kg content in the export products at SI.No.34 to 46,48 to 143& 149

t0165.

7.Quantity Ofimport item at Sl.No.6i.e.Galvanised Steel Wire/G.I.Wire may be
aHowed as l.01 kgs/kg content in the Export products at Sl.NO.34,48 to 76,82

t0106,133 to 136,150,152 to 165 as claiined by the flrrn.

8.Quantities of import item at Si.N07 viz.Lead may be a1lowed as l.01 kgs/kg

contcnt in the Export products at Sl.No. 54 to 75&152 to 165.

9.Quantities of import hem at Sl.N08 viz.Copper Tapc/Copper Foil(EC Grade)
may be aHowed as l.01 kgs/kg content in thc Export products at Sl.No. lt0 3&

19 to 21.

10.Quanthies of import item at SI.No.9 viz.LSZH may be a1lowed as  l.05
Kgs./kg contcnt in the export products at Sl.No. l to 33,82 to 94&144 to 148.

11.Quanthies ofimport hem at Sl.No.10 viz.Glass Mica Tape may be a1lowed as
l.02 Kgs./kg content in the export products at Sl.No.51 to 66,82 to 86,93,94,

133 to 136,141 to 143,152 to 159そ %162 to 165.

RA rnay take suitablc consequential action accordingly.

g)

Case No。 :33/1/81¨ALC2/2015 Party Namc:ABB INDIA
LIMITED

Mcct No/Datc:7/81‐

AlンC2/2015

14.072015

1:i

Status:Deferred

Defer

` .ヽ
そi′
'  :Fi'

HQ Fllc RLA Filc
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HQ File

76 :01/81/050/00045/AM16/

IDecision:NC observed

relninder on 10.07.2015

HQ File

78 ‐
:01/81/050/00055/AM16/

Case No。 :39/1/81‐ ALC2/2015

HQ Filc

:01/81/050/00039/AM16/

RLA File
105/23/040/00527/Aヽ 415/

RLA Filc

:05/23/040/00551/AM15/

The casc stands deferred to 25.08.2015。

Case No。 :42/1/81‐ALC2/2015  Party Name:LUXFER UttAM IMeetNo/Date:7/81-
INDIA PRIVATE LIMITED   IALC2/2015

1                                                      114.07.2015

:01/81/050/00033/AM16/ :07/24/040/00447/AM15/

Decision : NC noted that DHI Deficiency letter was
As no reply has been received from the company,
company to expedite reply.

The case stands deferred to 25.08.201 5.

Casc No.:45/1/81-ALC2/2015 Party Namc:RUBY MICA
ICOMPANY LIMITED

10.03.2015              Datc:25.08.2015

issued to the company on 26.05.2015.

NC decided to send a renlindcr to the

Mcet No/Date:7/8ト Approved
ALC2/2015
114.07.2015

1Lic.No/Date:0510393567

113.03.2015              1

as per written comments of MSME

(COpy enc10scd).

Meet No/Date:7/8ト Status: Deferred

RLA File

:02/24/040/00224/AM15/

ALC2/2015
1407.2015

Lic.No/Datc:0210205623 Dcfcr

10.03.2015 Datc:25.08.2015

that the company was issued DIPP DL on26.05.2015 followed by a
to expedite the reply. NC decided to wait for the reply of the firm.

Approved

RLA File                Lic.No/Datc:0510393506
:05/23/040/00531/ANl15/ 11.03.2015

77 Decision : NC decided to ratify the norms of above AA as per written comments of DIPP
vide U.O. No. l2188/2015-TSW/77 dated 06.08.2015 as under:-

1. lmport items at Sl. No. 1, 2 & 3 may be allowed on net to net basis.

RA may take suitable consequential action accordingly.

HQ File

:01/81/050/00042/AM16/

Caso No.:55/1/81‐ALC2/2015  Party Namc:HONDA SIEL
POWER PRODUCTS LTD.

Dccision:NC decidcd to rati″ the nOrms ofabove AA

vide UoO.No.3(97)/2015/TSW(B)/194 dated 24.04.2015

may take suitable consequential action accordingly.RA

Party Name:JINDAL SAW LTD Meet No/Date:7/81- Status:Deferred
ALC2/2015
14.072015

Lic.No/Datc:0510393588

16.03.2015

Dcfer

Datc:25.08.2015

´
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| IDecision:NC observed thatthc reply ofthe irm has been referred to DIPP.

|  IThe case stands deferred to 25.08.2015.

|  ‐Case No.:43/1/81-ALC2/2015 Party Name:HICAL NSE    IMcct No/Date:7/81‐     Status:Defcrred
l  l                    lELECTRONICS PRIVATE   IALC2/2015         ‐

|                       ILIMITED              ■4.07.2015

1 1HQ File              lRLA Flle             Lic.No/Date:0710107840 Dcfcr

80i91(1119,049991,(AYl,/    10791/01919911?`AY15/    117.03.2015        Date:25.08.2015

1 ,Decision:NC obscⅣ ed that DeitY vide letter No.17(20)/2015-IPHW dated 05.07.2015 has

l lrequested the company to fumish information.NC decided to wait forthe rcply ofthe nrm.

I  The case stands deferred to 25.08.2015.

|  ICase No。 :41/1/81-ALC2/2015  'Pany NameiSOURIAU INDIA IMeet No/Date:7/81-     apprOved
l  l                    PRIVATE LIMITED       IALC2/2015          1

114.07.2015

1  1HQ File               ‐RLA File              ,Lic.No/Date:1010059064

81.:01/81/050/00041/AM16/    :10/24/040/00123/AM15/    119.03.2015

1 1Decision:NC decided to ratify the norms of above AA on net to net basis as per written
l lCOmments of DeLY宙 de UoO.No.17(19)/2015¨ IPHW dated 03.06.2015(copy enc10sed).

I  RA may take suhable consequential action accOrdingly.

‐ ICase No.:34/1/81¨
ALC2/2015 ,Party Name:KOTSONS     IMeet No/Date:7/8卜     Status:Dcferrcd

l  `                    IPVT.LTD.             IALC2/2015
114.07.2015             11  1                         ヽ

| IHQ File             lRLA File             Lic.No/Date:0610038100 Defer
l l:01/81/050/00034/AM16/   ::06/24/040/00030/AM15/    125.03.2015        Date:25.08.2015

182● 3ご薇16轟 :ヽこA。おa島農5ni b813お品ジi酪6:喜五ζ iζζ
`3a t6 thも

6。轟pa● 6A o316ウ .ウёi3.
‐ IAs no reply has been received from the company,NC dccided to scnd a reminder to the

i COmpany tO expedite reply.

I  The Case stands deferred t0 25.08.2015.

:  iCase No.:52/1/81‐ ALC2/2015  Party Name:STERA        IMeet No/Date:7/8卜      IApproved
l                     ENGINEERING INDIA     ‐ALC2/2015
1 1                   

´
PRIVATE LIMITED       114.07.2015

1  1HQ File               ‐RLA File              lLic.No/Date:0410160349

183:01/81/050/00052/AM16/    1:o4/24/040/00318/AM15/    127.03.2015

1 Decision:NC dccidcd tO ratify the norms of abovc AA as per wrhten comments of MSME

I VideU・O.No.30(84)/15-ME dated 10.03.2015(copy enc10scd).

RA may take suitable consequential action accordingly.



Omine Agcnda M.No.07/81 dated 14=o7:2015

Sl.No.74

Case No. C-4 M/s Sakshi Impex. Ludhiarra.
Meetint No.07/81 F,No.O1/81/162/706/AM13/PRC/DES― II

Dated:-14.072015 Request liDr ttxation of S10N of 1000/。 EOU unit.

Decision : NC noted that MSME has l'urnished cornnrents relating them rvhile colnments from C&PC
is still ar.vaited. NC decidecl to send a remilrder to C&PC to expedite the cornments.

The case stands deferred to 25.08.2015.

Sl.No.75

Casc No.AR 55 M/s. Ankit Fasteners Pvt. Limited
Mccting No.07/81 F.No.01/81/50/159/AM12/DES-11

1)ated:-14.07.2015 Rcquest for amcndment of Norms in respect of Advance Authorisation No.

0710079421 dated 27.05.2011.

RLA F.No.07/24/040/50/AM12/

Decision : NC observed that the reply of the company has been referred to DIPP.

The case stands deferrcd to 25.08.2015.

Sl.No.76
Casc No.ARI IV{/s. Flora Metals

Mceting No.07/81 Fo No.O1/81/162/13/AM16/DES-lI

1)atcd:-14.07.2015 Request of fbl t-'ixation of rvastase nonrls in respect of 100% EOLJ Unit
Decision : NC noted that DIPP Deficiency letter was issued to the company on 03.07.2015. As
no reply has been received from the company, NC decided to send a reminder to the company
to expedite reply.

The case stands deferred to 25.08.2015.

Sl.No.77

Case No.AR3 M/s. Bright Engineering Works

4ヽeeting No.07/81 F.No.O1/81/162/10/AM16/DES― II

Datedi-14.07.2015 Request of lbr fixation o1'rvastase norms in respect of' I 00% EOU Unit.

Decision : NC noted that DIPP Deficiency letter was issued to the company on 03.07.2015. As
no reply has been received from the company, NC decided to send a reminder to the company
to expedite reply.

The case stands deferred to 25.08.2015.

SI.No.78

CascNo.AR4 M/s. Balark Overseas

Mecting No 07/81 F.No.O1/81/162/12/AⅣ l16/DES― II

多́69
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y",teA: f +.01.2015 | Request of tbr frxation of rvastage nonrs in respect of 100% EOU Unit.

Decision : NC noted that DIPP Deficiency letter was issued to the company on 03.07.2015. As
no reply has been received from the company, NC decided to send a reminder to the company

to expedite reply.

The case stands deferred to 25.08.2015.

,,:、 、‐■ :,|■ 1

Si.No.79

Case No AR 5 M/s. S.K. Industries

Meeting No. 07/81 F.No.01/81/162/15/AⅣ l16/DES-lI

Daled:- 14.07.2015 Request of fbr llxation ol',uvastage norms in respect of 100% EOU Unit.

Decision : NC noted that DIPP Deficiency letter was issued to the company on 03.07.2015. As no

reply has been received from the company, NC decided to send a reminder to the company to
expedite reply.

The case stands deferred to 25.08.201 5.

Sl.No.80

Casc No.AR6 M/s. I'lLrnter Steel Ball Mfg. Cornpanv

Meetins No. 07/81 F.No.01/81/162/14/AM16/DES― II

Dated:- 14.07.2015 Request of fbr fixation of ',vastase norms in respect of 100% EOU Unit
Decision : NC noted that DIPP Deficiency letter was issued to the company on 03.07.2015. As
no reply has been received from the company, NC decided to send a reminder to the company
to expedite reply.

The case stands deferred to 25.08.2015.

S!.No.81

Case No.AR7 Ⅳ1/s.Jav Bha、vani νletal industiics

Meetins No. 07/81
「
.No.O1/81/50/116/AM15/DES-11

Dated:- 14.07.2015 Request for modification of ad-hoc norms in respect of Advance authorization
No. 03 I 0775 I 8 I dated 20.03.201 4.

Decision : NC observed that the company was issued DIPP DL on 09.06.2015 followed by a
reminder on24.07.2015 to expedite the reply. NC decided to wait for the reply of the firm.

The case stands deferred to 25 .08.20 I 5 .

SI.No.82
Casc No.AR8 M/s. Slrree Krishna linterprises
Mccting No.07/81 F.No.O1/81/162/22/AM16/DES-11

Dated:- 14.07.2015 Request of for I'ixation of rvastage ltorms in respect of 100% EOU Unit.
Decision:NCnotedthatDIPPDeficiencyletterwasissuedtothecompanyon03.0T.20l5. As
no reply has been received from the company, NC decidcd to send a rffiinder to the company

///
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to expedite reply.

The case stands deferred to 25.08.2015.

SI No.83

Casc No.AR M/s. Suraj Recycling Private Limited
Ⅳleeting No.07/81 F.No.01/81/050/00166/Aν l16/DES― II

Dated:- 14.07.2015 Request for fixation of Input-Output Norms in respect of M/s. Suraj
Recycling Pvt. Ltd., Jamnagar, for manufacturing and export of l. Zinc
In gots/B i I IeIs, 2. Zinc Bars/Rods/So I id Sections/Profi les and 3. Mach i ned
Articles/Components/ Parts/ Accessories made out of Zinc
Rods/Bars/Solid Sections/Solid Profi les.

Decision : NC decided to lix the norms as per written comments of DIPP vide U.O. No.
1218812015-TSW/22 dated 06.08.201 5 as under:-

As per team report already accepted by the NC for a number of EOUs in Jamnagar area for
manufacture of brass items from mixed metal brass scrap with impurities like iron & Steel,
Plastic/rubber etc., following wastage norms may be fixed for this EOU also in terms of para
6.8(e) of Foreign Trade Policy for the manufacture of following Zinc items:

1. For Zinc ingots/Billets:

A. Wastage during Segregation:

Description Quantity Description Quantity

Segregated/processed
mixed zinc scrap

1MT Mixed metal zinc scrap
with impurities like

iron & Steel,

Plastic/rubber etc

As per actual
subject to a

maximum of 1.50

MT

B. Wastage norms for the manufacture of Zinc ingots/billets from Segregated/ processed

mixed zinc scrap.

Export ltem lnput ltem

Description Quantity Description Quantity

Zinc lngots/ Billets 1MT Seg regated/p rocessed

mixed Zinc scrap

108M丁
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2. Zinc Ba rs/Rods/So I id sections/profi I es

A. Wastage during Segregation:

B. Wastage norms for the manufacture of Zinc Bars/Rods/ Solid sections/profiles
from Segregated/processcd mixed zinc scrap.

3. For Machined articles/Components/parts/accessories made out of zinc
rods/ bars/solid sections/solid profiles

A. Wastage during segregation:

B. Wastage norms for the manufacture of machined articles/
components/parts/accessories made out of zinc rods/bars/solid sections/solid
profiles

Description Quantity Description Quantity

Segregated/p rocessed

mixed zinc scrap

1MT Mixed metal zinc scrap
with impurities like

iron & Steel,
Plastic/rubber etc

As per actual
subject to a

maximum of 1.50

MT

Export Item lnput item

Description Quantity Description Quantity

Zinc Bars/Rods/
Solid
sections/profiles

1" MT Segregated/processed
mixed zinc scrap

110 MT

Description Quantity Description Quantity

Segregated/processed
mixed zinc scrap

1MT Mixed metal zinc scrap

with impurities like

iron & Steel,

Plastic/rubber etc

As per actual
subject to a

maximum of 1.50

MT

::
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It may also be clarified to Development Commissioner, Kandla SEZ that the above wastage
norms are applicable for the manufacture of zinc items from mixed metal zinc scrap with
impurities like iron & Steel, Plastic/rubber etc and not applicable for the manufacture of zinc items
from normal zinc scrap.

RA may take suitable consequential action accordingly.

Machined articles/
Components / partsl
accessories made out of
zinc rods/ bars/ solid
sections/ solid profiles

Segregated/processed
mixed zinc scrap

SI.No.84

Case No. AR M/s. Shiva Utensils Industries Private Limited.
Meeting No.07/81 F.No O1/81/050/000189/AM13/DES― II
Datedi-14.07.2015 Rcqvest for modiflcation of lnput― Output Norllls in respect of Advancc

authol・ izadOn Nos.(1)0510328568 datcd 28.06.2012;(2)0510330728 datcd
26.07.2012;(3)0510330957 dtted 31.07.2012:(4)0510328070 dated
22.06.2012:(5)0510331659 dated 08.08.2012 and (6)0510339281 dated
21.11.2012.

Decision : NC observed that the company has already completed export of "stainless St""l
Utensils and other household articles made of stainless steel" & import of "stainless Steel
Circles" against all the above-mentioned 6 Nos. of Advance Authorizations. The Committee
observed that the actual import & export against the above-mentioned Advance Authorizations
were made prior to ratification of Advance Authorizations and the company is not in a position
to mention the thickness of stainless steel on export documents. They are, therefore, not able to
comply with the condition that the "stainless Steel Circles" should be of same thickness as

contained in the "Stainlcss Steel Utensils and other household articles made of stainless steel"
exported against the Advance Authorizations and as a result, they are not able to close the
Advance authorizations. l'he Committee also noted that:

(i) Although the export of "stainless Steel Utensils and other household articles
made of stainless steel" have been completed with the "stainless Steel Circles
of relevant grade and thickness" imported under the respective Advance
Authorizations, but the company has only mentioned grade of stainless steel in
the export documents and not its thickness /\

7 愧
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beencompletedandthisisrequiredonlyforthe
purpose of redemption of the Advance Authorizations.

(iii) There is no change in the quantity of import item as already ratified by the

Norms Committee.
(iv) There is no revenue loss to Government as export and import has been made

in Kilograms with the same grade of stainless steel which has also been been

mentioned in export & import documents.

The company has requested that the words "of relevant thickness" suffixed with the

description of import items in the above-mentioned Advance Authorizations by the Norms

Committee may be removed for the purpose of redemption of Advance Authorizations.

Committee deliberated on the issue and keeping above in view, decided that, words "of

relevant thickness" suffixed with the description of import items in the above-mentioned 6

Nos. of Advance Authorizations be removed for the purpose of regularization.

RA may take suitable consequential action accordingly.

Ｏ
ＯNo.SI

SI.No.86

Sl.No.87

|               : 1‐   1       :「 ‐.10
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Casc No.AR M/s. Crornpton Greaves Limited.

Meeting No.07/81 F No.01/86/050/000217/AM02/DES― ll

1)ated:-1407.2015 Rcqucst for modiflc7ation of rcttiflcd Norms i1l respcct of Advance authoriz之 ■ion

No.0310114303 datcd 13.12.2001.

Declslon:NC observed that the case ls under examttatiOn Of DHl.NC requested the
representat市 e of DHIto expedite the comments.

The casc stands deferred to 25.08.2015.     _

Case No. AR M/s. Crompton Greaves Limited.

Ⅳleeting No.07/81 F.No.01/81/050/0624/AM08/DES― II

Datedi― 14.07.2015 Request ror ratincation Norllls in respect of Advance atlthorization No.

0310444382 dated 26.09.2007.

HIvideU.o.No.3(82)l200s/TSW(B)/295dated
03.08.201 5 (copy enclosed) and decided to convey the firm for their information.

RA may take suitable consequential action accordingly.

Case No. AR M/s. Neostar Steel Tubes Private Limited.

Meeting No.07/81 F.No.01/81/050/00105/AM15/DES-11 ′

を
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Dated:- 14.07.2015 | Request tbr ratification Norms in respect of Advance authorization No.
0410155954 dated 06.03.2014.

Decision : NC observed that the case is under examination of DIPP.

The case stands deferred to 25.08.2015.

Sl.No.88

Case No. AR M/s. Krishna Brass Industries
Mccting No.07/81 F.No.01/81/050/00165/AM16/DES― ll
Datcd:-1407.2015 Request for fixation of Input-Output Norms in respect of M/s. Krishna

Brass Industries, Jamnagar, for manufacturing and export of l. Brass
Ingots/Billets, 2. Brass Bars/Rods/ Solid Sections/ Profiles and 3.
Machined Articles/Components/Parts/ Accessories made out of Brass
Rods/Bars/Solid Sections/Solid Profi les.

Decision : NC noted the comments given by DIPP vide U.O. No. l2188/2015-TSW/A/R dated
06.08.2015 and decided to defer the matter.

The party may take suitable measures to provide data certified by the Central Excise Authority
in respect of wastage claimed.

The case stands deferred to 25.08.2015.

Date: 14.08.201 5
Place:New Delhi

(Prad6イ

```1締

Foreign Tradc Development Offlcer
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Ministry of Hca、γ lndustrics&Public Entcrpriscs
Dcpartmcnt of Hcavγ lndustxy

TSヽハノ{B)scction

SubJect:ApplicatiOn of M/s MPP Tcchno10gies Pvt Ltd for ratiflcation of norm

ofAA No 0710093908 datcd 22 02 2013

Referencc:DGttID Notc No 01/81/50/34/AM14/DES― I1/65 Dt 09 07.2015

Rcrcrcncc abovc authOrization application it is Obscrvcd that expOrt
product and import itcms cOvcrCd in the sub」 ect authOrizatiOn arc samc as in
AA No  o710096368 datcd o2 07 201
authorizatiOn may thercfOrc be ratiflcd On

This issuc with thc apprOva1 0fIA(K

(cajraj Singh)
Sr. Development Officer

dated 28.07.201S.

(: tOr
\-

「

FDO,DES― II,DG日
DHIUo No.3(89)/2012/TSW(B)/
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ⅣIINISTRY OF COⅣIMUNICAT10NS AND INFORMAT10N TECHNOLOGY

F+€^f F{frtefu q*trffi ffi EwFT
DEPARTPIENT OF ELECTRONICS AND INFORIIAT10N TECHNOLOGY

Website:www.deity.govoin
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No。.………… 17(23)/2015-IPHW
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INDIA
MilliO´ Chips

飾
Date.… .16:■

"15

＞

り

Ｄ

ｖ＞

M/s. Souriau India Pvt. Ltd.
3912790 A, Wilmont Park
Warriam Road
Cochin-682016

Copy tO:

Shri Pradyumma Sahu w.r.t,DGFT U.0,No.01/81/50/00017/AM15/DES―
I1/14

FTDO
O/o.DGFT
Udyog Bhavan
New Delhi

rdffi*ffim
6,fr.*.*.eifrq+fi
dftffi-rtoooa

e
ELECTRONICS

3i′ lion Needs

r77

ЭCS~‐レ
i  `

―  ‐ ン■tr..1
鉤Ы~ぷ

琳 :降 聟凛 慰 :F:l:翼TS°響 呻
詢 聰 鞠 螂 墜α9ぬd26022∝ 3

Sir,

hterOfl=T庶」:轟∬LT豊樹Rnぬe灘
嵐翼:精議篤

К械蠅じ∬鷲器寵thc following information to enable further prOci

Details of export product
Quantity of iinport itern requii'ed fcr manufacturing one unit of expoi.i product
Domestic manufacturing/value addition done at export items
Wastage claimed and justification thereof ,if any

2.       As no informatiOn has been rcceived till date,you are rcqucstcd tO provide the afOresaid

infOrmation at the earliest. In licu Of the inforlnation we may not be able tO prOcess the case

further.  Ifthe infOrmatiOn is not received within ffteen days the case may be treated as cIOsed

as far as this dcpartrnent is cOncerncd.

dated l.o5.2015

ELECTRONICS NIKETAN
6,C.G.0。 COMPLEX
NEW DELHI… 110003

You,faithfully

angia)
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P,IUO NO.3(74)/2014/Tsw(B)/

:、ぃキヽ
Ministry Of Hcavy lndustries&Public

Enterp五sesDepartment Of Hcavy lndustiy

|ン

Suttect :  Application)littλ

Felphi COnnectiOns systems lndia Ltd. for/ M情 躍踏Z414 dated 21.o3.2014~1/711ャ
_― /2多ノ7五。 AA NO.101o057060 dated 21.o2.2014-_|ゴ

フ|1竹 _ノ r・ノタル
五…101005れ軸4蹴

耗剰
|■

,

ノlrヽ ノタヽ
′レ

iVo   AA NO。 101o056919 dated ll.

rrrノθ̀|ツ

hil::‖榛Illl::n net tO net basis as per cOndition of

職二鵜榔
This issue¬rith the approva1 0fIA(KKTl.

n∩  ｀ い 077 __

TSWfB)section

dated OT.OB.2014.

evelopme.rl cjffi"..
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No 46011/43/2014-PC― l!

Government ofindia
Ministry of Chemicals&Fert‖ izers

携 /

Department of Chemicals&Petrochemicals

Room No 223,A W ng,
Shastrl Bhawan,New Delh卜 110 0ol

Dated the 」une 25, 2015

0FF:CE MEMORANDUM

Sub: ApplicatiOn from Mノ s.Biicare Limited,Pune forissue of advance licence

耀li嚇摺LiT‖♀群l詣招i‖』ΨI:きPrexp“
d ttu_AluドF助

The undersigned is directed to referto U o No 01/81/050/277/AM-15/DES―
llノ 150 dated 04 03 2015 from D G F T on the sutteCt Cted above tthe proposal ofthe
lrm has been examined in this OfFice The Department of chemicals&Petrochemicals
recommends the present Advance Authorization ApplicatiOn on the fO‖

Owing basis:_

矛

Name of Export
Items (s)

Qty in
KG

Name of import
[ern1s)

Qty in
KG

A:u‐A:u(CFB)
Foi:(Venus)

One

KG
amide F‖ m) 01203

PVC F‖m 03374
Aluminium Foil 05710
Polyurethane Adnesive with OOo/o Sotids 006129
Polyurethane Hardner with 60%SO‖ ds 00013

This has approval of the competent authority.

」oint industrial Adviser

丁el:011_23071442
Telefax:oll_23071187
Ema‖:omsharma@nicin

//Sh百 Pradyumna Sahu,/轟
棺馨酵酵『硫,

峨
=為
1 馳ゝ‖!nduStⅣ '

Tel No 23061562,Extn 267
Fax:23062225/23061613
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Ministry of Heary lndustrie s & public Enterprises
Departmcnt o[ Heavy Industry

TSW(B) Scction

Subject: Application of M/s Toshiba .JSW power Systems pvt. Ltd. for
ratification of norm of AA No. 0410159061 d,ated 22.O2.2074.

Reference above authorizati.n application it is noted that copy of ANF4A
duly filled in by the firm has not been found encrosed with the request
forwarded to this office. o/o DGF"| is therefore requested to forward a copy of
ANF4A.

This issues with the instruction of IA (KKT).

rDO,DES― II,DG日

/・

DHIuo No 3(56)/2015/TSW(B)/        dated 28 07 2015

0

′…塩 ′
「(Gajraj Singh)

Sr. Development Officer

8o



Departlllent of lndustrial Policyど &PromOtiOn

(TSW)

22
Cフ

万 三
百
巧 砥

″

(P1/S Man lndustries(India)
20。08.2014)

2.

3.

4.

NC Ⅳleeting dated 14/07/2015 … Case No. 11/12/81
Limited)(Advance Authorization No.0310788157 dated

Taking clue from SION C-593, Advance Authorization may be ratified as under:

Outer Diameter(OD) & Wall Thickness (WT) of casing pipes at Sl' No' 1 of list of

export items may be specified as 30" (762}/IM) & l" (25.40 mm) respectively'

outer Diameter(oD) & wall Thickness (wT) of casing pipes at Sl' No' 2 of list of

export items may be specified as 20" (508 MM) &.0.625" (15.88 mm) respectively'

euantities of export iiems at Sl. No. | &2 may also be specified as 300 Meters (25

Nos.) & 1800 Meters (148 Nos.) respectively in addition to their weights.

Words "of relevant grade & thickness 15.88 mm & 25.40 mm " may be added with

the description of im[ort item at Sl. No. I and its quantity may be allowed as applied

for i.e. 509.485 MT is 1.05 MT/MT content in the export products.

Import items at Sl. No. 2 to 6 may be allowed as applied for as per SION C-593'

Quantity of import item at Sl. No. 7 may be allowed as 173 Nos. (20003 Kgs. ) on net

to net basis with accountability clause.

Norms committee maY take a view

５

６

―
 ^^tu- 

Z&rt.-
(S.K.Jain)

Development Offlcer

Norms Committee II
DIPP No.12/88/2015-TSW/22 dated  06/08/2015

8上
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry

TSW(BI Section

subject : Application of M/s TD power System Ltd for ratification of norm of AA
No. 0710106746 dated 24.09.2Ot4.

Reference: DGFT ID Note No. Ot/SIlSOl432lAMLSlDES-il139 Dt.
28.05.2015

Reference above application the reply submitted by the firm vide their
letter dated 21.05.2015 has been examined and it is observed that the hrm has
not given justification for the use of cRGo steel instead of cRNGo Steel in the
manufacture of stator for 110 MW alternator. Moreover finished weight of
export product given in the authorbatton is 71904 kg white in the reply it is
indicated as 8700O kg which needs clarification.

In view of the above discrepancies the firm may again be requested
furnish above information/ clarification aiong with supporting design drawin

「

DO,DES―II.DGFF
DHIuo No 3(170)/2014/TSW(B)/

Sr. Development Officer

(三
」こと) datcd 17.06.2015.
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Department of Industrial Policy & Promotion
(rsw)

NCMeetingdatedl4t01t20l|.CaseNo.T/13/81(IWs.ITPInfotechPrivateLimited)
iaOrur". A"uthorization No' 0510391364 dated 26'09'2014)

AdvanceAuthorizationmayberatifiedasunderonrepeatbasis:

1. Net weight of export product may be specified-as 28625 Kgs' 
- -- -

2. Quantity of import item at Sl. No. I may be allowed as applied for i'e' 25250 Kgs'

inclusive of lo/o wastage.

3. Quantity of import item at S'No'2 may

243600 Meters inclusive of 1'5oh wastage'

4. Quantities of import items at S'No'3 & 4 may

t,SO,OOO Nos. & 5,00,000 Nos' respectively on net

5. Quantity of import item at S.No'5 may be allowed

be allowed as aPPlied for i'e'

be allowed as aPPlied for i'e'

to net basis.
as applied for i'e. 60900 Meters

inclusive of l.5o/o wastage.

6. Quantity of import iteniat S.No.6 may be allowed as applied for i'e' 106'58 Kgs'

inclusive of l.5oh wastage.

Norms Committee maY take a view'

Norms Committee II
D .tzlsN' t zls 8/20 1 5 -TSw/2 8 dated 0 6 I 08 I 20 I 5

z-%-,,
(S.K.Jain)

Development Officer

B3
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Department of Industrial Policy & Promotion

(rsw)

NCMeetingdated|4t07t2015-CaseNo.40/13/81(M/s.RatnamaniMetals&Tubes
Limited ) (Advance Authorization No. 0810133502 dated 07'10'2014)

Advance Authorization may be ratified as under on repeat basis as per their Advance

Authorization No. 0g10132593 dated 04.07.2014 ratified in Norms committee Meeting No'

17l81 dated 2410212015

l. words ..Annealed, pickled & tested" may be suffixed with the description of export

item.
2.Word..Relevant,,maybeprefixedwiththedescriptionofimportitemandits

quantity muy Ue allowed as 22846 Kgs. as 1.02 Kgs'/Kg' content in the export item'

Norms committee maY take a view

Norms Committee Ⅱ

E)IPP No.12/88/2015-TSW/29 datcd  06/08/2015

´

薦
“
″に

(S.Ko Jain)
Development OfflCer
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Ministry of Heavy lndustries & Public Enterprises
Department of Heavy Industry

TSW(BI Section

Subject: Application of M/s Sharda Motor Industries. Ltd. for ratification of
norm ofAA No.0510391541 dated 10. 1O.2O14.

Reference: DGFT ID Note No. O 1 / I | / 50 I 454lAM 1 5/ DES -lt I 43 Dt. 28.05.20 1 5

Reference above authorization application it is observed that both the
export products in the present authorization are also covered in AA No.
051O378O48 dated O3.02.2O14 recently recommended. Subject
may therefore be ratified on repeat basis.

This issue with the approval of IA (KKT).

- 7.$

FTDO. DES-II. DGTT.
DHI UO No. 3(166)/2014lTSw(B)/

Sr. Development Officer

dated 28.O7.2015.

/

q{" \'

[-a
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ROom No 223,A1/Ving,
Shastri Bhawan,New Delhi-110001

Dated the 」uly 16,2015
To

M/s.L.M.Wind Power Blades(lndia)PVt.Ltd.:
Plot No.85,KIADB lndustttal Area,
Phase―||,Dabaspet,

Bangalore fRural District)-562111.
丁e!e:08067764800.
Emai::… ⅢlmwindpOwer.com

SubieCt: Request of Mノ s.LM Wind Power Blades(india)Pvt.Ltdo for fixation of
Norrns in respect of Advance License No. are under:

License No & date License No & date
1. 0710107923 dated 25.03.2015 2. 0710107924 dated 25.03.2015
3.  0710107543 dated 02.02.2015 4.´ 0710107676 dated 18.03.2015
5. 0710107176 dated 12.12.2014 √  0710106893 dated 28.10.2014

F こヽ 46こ 11.21112005-■ 1‐ |

3over,meni cfi尋dia
Ministrv Of Chemicais&Fe質 ilizers
Department of Chemicals&Petrocnemicais

3l
--,t-1.?. I E'

Your's faithfu‖ y,

ム)
」oint lndustrial Adviser

丁el:011-23071442
Telefax:011-23071187
Email:omsharma@nた .in

Sir.

I am directed to refer to your Advance Authorization Applications received from
O/o DGFT on the subject cited above. You are being advised'io submit the following
information :

Requirement of all inputs imported and indigenous separately for manufacture o.
one number of Rotor Blade LM 40.op,o00,Evo-2 / FRp Rotor Blade.

Complete back up calculation for the requirement of inputs as indicated in seria
number one above duly certified by Chartered Engineer.

Justification for the wastage, if any, and detailed calculation and reasons thereo.
supported by authenticated technical literature.

iv) CA certified data of production of one number Of exp9rt item and

;:∬lT鵠讐:尻:出ツ
耐
TttSbrthebdmЮ

emTdJ

負

…

:DGFT(ShH Pradyumna Sahu,

86

FTDO),udyOg Bhawan,New Delhi-110 ool



Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 14t07t2015- case No. 7/1/81 (M/s Megha Engin-eering & Infrastructures

Limited ) (Advance Authorization No. 0910061415 dated l9'12'2014',)

Advance Authorization may be ratified as under:

l. words ., Internal lining with cement mortar(l :2) 12 mm thick and outside coating with

cement mortar (1:3) j0 mm thick" may be suffixed with the description of export

items at Sl. No. | &.2.
2. word .. relevant" may be prefixed with the description of ry-p9l item at Sl' No' 1 and

its quantity may be utto*.a as 4454.29 MT as 1.02 MT/MT content in the export

products as claimed bY the firm'
3. Quantities of import items at Sl. No. 2 &,3 may be allowed as applied for i'e'

15.3 MT each taking clue from SION C-593'

4. Quantities of import items at Sl. No. 4 & 5 may be allowed as 2684'17 MT &
l7O35Z MT respectivelyas 1.02 MT/MT content in the export products as claimed

bY the firm.

Norms committee maY take a view

Pウ

t q-> - )i'

(S.K.Jain)
Development OfflCer

′
″ 話 f日 .レ

Norms Committee Ⅱ

DIPP No.12/88/2015-TSW/34 dated  06/08/2015
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry

TSW(B) Section

Subject: Application of M/s Crompton Greaves Ltd. for ratification of norm of
AA No. 0310792364 dated 24. 12.20 14.

Reference: DGFT ID Note No.0 I / 8 I I 50 I 2t I AML6/DES-II/6S Dt. 15.07.20 15

O/o DGFT may refer to firm's reply dated 06.07.2015 forwarded under
above reference. It is observed from the reply that calculation for raw material
requirement given by the lirm is not supported by dimensional design drawings
of the product. The firm has also not furnished other information called for vide
this oflice UO of even no. dated 24.04.2015.

In view of the above this office is unable to offer comments on /theproposal. /I
This issue with the approvat of rA (KKT). 

f 
.. ,*.,r-

rDO,DES― II,DG「r.
DHIUo No 3(106)/2015/TSW(B)/

(Gaira Singh)
Sr.Dcvelopmcnt offlccr

dated 03.08.2015

88



Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 14t0712015- Case No. 25ll/81 (M/s' Polycab Wires Pvt' Limited)

1Adn"r." altnorization No. 0310792g34 dated 12.0r.2015)

Advance Authorisation may be ratified as under:

1. Sizes and Net weight of export products at S1. No' 1 to 20 may be specified as per

enclosed Annexure.
2. euantity of import item at S.No.l i.e. Copper Wire Rod may be allowed as l'01 Kgs'/Kg'

content in the Export products at Sl' No' 2to 17 &'20'

3. Quantity of import item at S.No.2 i.e. LDPE Compound( crosslinkable) may be allowed as

t.os t<gstkg content in the Export products at S_1._No.1 to 7, ll to l8 &20'
4. Quantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as

t.os t<gs.lkg content in the Export products at Sl. No. 3, 4 & 12 to 14.

5. euantity oi import item at S.No.+ i.e. Semi Conducting Compound may be allowed ds '

t .OS tgslt<g content in the Export product at Sl' No' 1,2 ' 3 & I '
6. euantity oi import item at S.No. 5 i.e. Copper Tape may be allowed as 1'01 Kgs'/Kg'

content in the Export product at Sl. No' 1,2 ,3 & J '

7. euantity of import item at S.No.6 i.e. Aluminium Ingots may be allowed as 1.01 kgs/kg

content in the Export products at Sl. No' 7,J,18 & 19'

8. Quantity of import item at S.No.7 i.e. PVC Resin may be allowed as 1'05 Kgs'/Kg'

content in the export products at S.No' 1,2, 5,6 & 8 to 20'
g. euantity of import item at S.No. 8 i.e. PVC Plasticizer may be allowed as 1'05 Kgs./Kg'

content in the export products at Sl. No' l, 2,5,6 & 8 to 20'

10. euantity of imiort item at S.No.9 i.e. Galvanised Steel Wire may be allowed as

t.oz tgs/kg content in the Export products at Sl. No. I to 6, 12 to 18 &20'
ll.euantity Jf irnport item at Sl.ilo. 10 i.e. Glass Mica Tape may be allowed as

t.02 Kgs./kg. content in the Export products at Sl. No. 12 to 14.

12. euantiiy of-import item at S.No.1 1 i.e. HDPE Compound may be allowed as 1.05 kgs/kg

content in the Export products at Sl. No. 8,12 & 14 to 16'

13. euantity of import itern at S.No. 12 i.e. Lead Ingots may be allowed as 1.01 kgs/kg content

in the Export products at Sl. No. 17.

?6
ノク・フ'ノム
′

(S.K.Jain)
Development Officer

Norms committee maY take a view

Norms Committee II
DIPP No. 1218812015-TSW36 dated 06/08/2015
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LICE

|

Qty

(KMS)

Total Cable Wt

(MetlC tOns)針
恥

Dヽ′
^ミ
hoЯlhnd

1
rrr,,iniu.Cond'CoveredWithSemiconductingCompounoALt,EInsulaLeu,vtJ
Armoured Cables above 1 1 KV

=ν
0

Ammexure

2012015

3 Core X 95 Sq mm
3 Core X 185 Sq mm 9.500 52.745

copper Cond COVered VVth Semi COnduclng Compound XLPE lnsulated CU Tape PVC Sheathed Armoured
Cables above l l Kヽ ノ

3 Core X 150 Sq mm
3 Core X 120 Sq mm
3 Core X 240 Sq mm 13500     131 105

Copper Cond. Covered With Semi Conducting Compound 'XLPE lnsulated' CU Tape ZHFR Sheathed

Armoured Cables above 1.1 KV

3 Core X 95 Sq mm
3 Core X 150 Sq mm
3 Core X 240 Sq mm
3 Core X 185 Sq mm
3 Core X 300 Sq mm

12000     139050

Copper Conductor XLPE lnsulated ZHFR Sheathed Armoured Cables For 1100 V/LT'

27 Core X 4 Sq. mm 
i.ooo

Copper Conductor XLPE lnsulated PVC Sheathed Armoured Cables Fo|I100 V/LT'

3 CoreX 25 Sq mm
3 Core X 4 Sq mm

3 Core X 10 Sq mm
3 Core X 4 Sq mm

3 Core X25 Sq mm
30000      11075

cOpper Cond XLPE insulated PE lnner PVC Outer sheathed Armoured Cables upto l100 Vノ
LT

10 PairX 0 5 Sq mm

20TX25Sq mm
21 Core X 2 5 Sq mm

33700      39054

Al. Cond. Covered With Semi Conducting Comp. XLPE lnsulated CU Wire Screening CU Tape MDPE Sheathed

Unarmoured Cables above l l KV

l cOre X 240 Sq mm
l Core X 400 Sq mm

Copper ConductOr HDPE lnsulatedi PVC Sheathed Unarmoured CableS For 300 V

2 PairX 22 AWG
l PaIX 18 AWG

2212

6170      13577
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〕

137250      4270

30500      1769

Copper ConduCtOr PVC lnsulated Flexible PurpOSe Unarmoured Cables For l100 V/LT

4 CoreX15 SQ MM
4 Core X 25 SQ MM
4 Core X 10 SQ MM
4 COre X 16 SQ MM
4 Core X 25 SQ MM 2.500 1.625

1l  Copper Conductor XLPE lnsulated PVC Sheathed AL VVire Arrnoured Cables For l100ヽ
″LT

l core X 400 SQ MM 0500

12貫
需 ::|∬8:`種■ ぱ 淵 ∫:3辞 :Mに

a TapQ XLPE lnsuは ed,HDPE Bedded PVC hnσ  ZHFR Ou鯰皓hedhed

lParX25Sq mm
lTX15Sq mm
lo Parx15 Sq mm
5ParX15Sq mm
5ParX25Sq mm
5TX15Sq mm
10TX15Sq mm

8390      12763

13 
貫器 ::壌18:じ種 漏 憲 淵 よ:3辞

'Mta Tape XLPE lnsubttd PVC Innersheathed ZHFR Ouに

時heathed

l Pa「 X15Sq mm
0624       0231

cOpper Cond CoVered Wth(3 ass AЛ ica Tape XLPE insulated HDPE Bedded PVC lnner ZHFR Oute「
sheathed

14 Armoured Cables Forl100 V/LT
2 Core X25 Sq mm
4 CoreX25 Sq mm
12 Core X 2 5 Sq mm

12 Core X 6 Sq mm
2756       4533

Copper Cond XLPE Insulated,HDPE Bedded PVC Sheathed Armoured lnstrumenta‖
on Cables upto l100

V′LT
lParX15Sq mm
2ParX15Sq mm
5PaIX15Sq mm
5ParX15Sq mm
5 PairX2 5 Sq mm
10 PairX 1 5 Sq mm

l PairX 16 AWG
l ParX 18 AWG
2 Core X 16 AWG

Copper ConduCtOr PVC lnSulated&Sheathed Unarmoured CableS For 300 V

l Par X16 AWG

10

2150

15

91

20950      25642
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16

，
′

Copper Cond XLPE lnsulated,HDPE Bedded PVC inner ZHFR Outersheathed Armoured lnstrumentalon
cables For l100ヽ 〃LT

12 Core X 25 Sq mm
2226       3473

Copper Cond XLPE lnsulated Lead Sheathed PVC Sheathed Armoured Cables Fo「 1100V/LT

2 Core X 70 Sq mm
3 Core X 16 Sq mm
2 Core X25 Sq mm
2 Core X 10 Sq mm
2 Core X 16 Sq mm
2 Co「eX25Sq mm
2 Core X 35 Sq mm
2 Core X 185 Sq mm

3 Core X 4 Sq mm

4 Core X4 Sq mm
4 Core X 6 Sq mm
4 Core X 10 Sq mm
4 Core X 25 Sq mm
4 Core X 300 Sq mm

13965

18  Aluminium Cond XLPE lnsulated, PVC Sheathed Armoured Cables For l100 Vノ LT

35 Core X 120 Sq mm
35 Co「eX185 Sq mm
35 Core X 240 Sq mm
4 Core X 25 Sq mm

45000

103217

Alumlnium Cond PVC lnsulated &Sheathed Unarmoured Cables For l100 V/LT

l Core X 35 Sq Mm

copper Cond XLPE lnsulated PVC Sheathed Armoured Cables above l100 V/LT

3 Core X 120 Sq mm
1000 4800

19

20

10000

142865

2630
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"/Department of lndustrial Policy`&Promotion

(TSW)

温 服 鷺 t認銚 d∬響:1継lあ』:為漱 i271β
l(Mた POWCab W静eS P宙・ h耐 eの

112.01.2015)

Advance Authorization lnay be ratifled as under:

1.Size,quantity and Net wcight of export products at Sl.No.1,2&3 may be specifled
as under:

■

０

Ｓ

Ｎ
Size & type Of Cables Qty(KMS)

Total Cable wt

(MetHC tOns)

1

Unarmoured PVC lnsulated Flexible Purpose C

sizes

opper Cable for l100 V/Ltt of

l Core X1 5 Sq mm
l Core X 25 Sq mm
l Core X 4 Sq mm
l Core X 6 Sq mm 698400 21357

2
Solid Bare Copper Conductor, PE lnsulated, PVC Sheathed Coaxial cable

RG6 Coaxial 17995 0.648

3

d PVC Sheathed unarmoured Telephone

2 PalrX 0 4 Sq mm

4 PairX 04 Sq mm
32000 0464

2. Qrart copper wire Rod may be allowed as

1.01 Kgs. /kg. content in the export items at Sl. No. 1.2 &3'
3. euantiiy oflmport item at Sl. No. 2 viz. Cross Linkable LDPE Compound may be

allowed as 1.05 Kgs. /kg. content in the export items at Sl. No' 2'

4. euantity of impon item at Sl. No. 3 viz. PVC Resin may be allowed as 1.05 Kgs. /kg.

content in the export items at Sl. No. 1,2 & 3.

5. Quantity of import item at Sl. No. 4 viz. PVC Plasticiser

I .05 Kgs. /kg. content in the export items at Sl. No. 1,2 & 3 '

6. Quantity of import item at S1. No. 5 viz. HDPE Compound

1.05 Kgs. /kg. content in the export items at Sl. No. 3.

Norms committee may take a view

may be allowed as

may be allowed as

(S.K.Jain)
Development Officer

./ '- H s.)tu

Norms Committee Ⅱ
E)IPP No.12/88/2015-TSW/37  dated  06/08/2015
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated l4t0it20ls - Case No. 2411/81 (M/s Polycab Wires Pvt. Limited)

(Advance Authorization No. 0310792915 dated 14.01.2015)

Advance Authorization may be ratified as under:

l. Size, quanti Sl.No.1 be ified as under:and Net weight of ex at 0.

Sizes of cables
Quantity Net Weight

lC x 35 Sq.Inlln 7.5 Kms. 1823 Kes.

lC x 70 Sq. mm 9 Kms. 3474Kes.

2. euantity of import item at Sl. No. 1 viz. Aluminium Ingots may be allowed as applied for

i.e.2324Kgs. as l.0l Kgs. /kg. content in the export items'

3. Quantity oi import item at Sl. No. 2 viz. PVC Resin may be allowed as applied for i.e.

1895.54 Kgs. as 1.05 Kgs. ikg. content in the export items .

4. Quantity of import item at Sl. No. 2viz. PVC Plasticiser may be allowed as applied for

i.e.947 .77 Kgs. as 1.05 Kgs. /kg. content in the export items .

Norms committee may take a view

Norms Committee II
DIPP No12/88/2015-TSW39 dated 06 10812015

./ -il-,-
(S.K.Jain)

Development Officer

e+
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 14t0712015 - case No. 28/1/81 (1Ws. Polycab wires Pvt' Limited)

(Advance Authorization No. 0310792968 dated 16.01.2015)

Advance Authorisation may be ratified as under:

l. Sizes and Net weight of export products at S1. No. 1 to 19 may be specified as per

enclosed Annexure.
2. euantity of import item at S.No.1 i.e. Copper Wire Rod may be allowed as 1.01 Kgs./Kg.

content in the export products at Sl. No. 1 & 3 to 19.

3. euantity of import itim at S.No.2 i.e. LDPE Compound( Crosslinkable) may be allowed as

t.OS kgs/kg content in the Export products at Sl. No.l to 14, 16, 18 & 19.

4. euantity of import item at S.No.3 i.e. COGEGUM Compound may be allowed as

I .0S kgs./kg content in the export products at Sl. No. 3 to 5, 9, I 1 to I 3, 1 8 &, 19 '

5. Quantity oiimport item at S.No.4 i.e. Copper Tape may be allowed as 1.01 Kgs./Kg.

content in the export product at Sl. No' I to 3, 9 & 10.

6. Quantity of import item at S.No.5 i.e. Aluminium Ingots may be allowed as 1.01 kgs/kg

content in the export products at Sl. No. 2 to 4 & 7.

7. Quantity of import item at S.No.6 i.e. PVC Resin may be allowed as

content in the export products at S.No. 1,2, 6 to 8 & l5 to 17.

1.05 Kgs./Kg.

8. Quantity of import item at S.No. I i.e. PVC Plasticizer may be allowed as 1.05 Kgs./Kg.

content in the export products at Sl. No. 1, 2, 6 to 8 & 15 to 17 .

g. Quantity of import item at S.No. 8 i.e. Galvanised Steel Wire may be allowed as

1.02 kgs/kg content in the Export products at Sl. No. 1,2,5,6,8,9,11 to 13 & 18.

10. Quantity of import item at Sl.No. 9 i.e. Glass Mica Tape may be allowed as 1.02 Kgs./kg.
content in the export products at Sl. No. 18 & 19.

I 1. Quantity of import item at S.No. 10 i.e. Semi Conducting Compound may be allowed as

1.05 kgs/kg content in the export product at Sl. No. I to 3, 9 & 10.

12. Quantity of import item at S.No.l I i.e. HDPE Compound may be allowed as 1.05 kgs/kg

content in the export product at Sl. No. 17.

Norms committee may take a view

Norms Committee Ⅱ
DIPP No.12/88/2015-TSW/41 dated 06/08/2015

ノィ2″ -3`1■.～
(S. K.Jain)

Development Officer

9ダ



792968dt16 01 2015
Annexure

CU Cond. Covered With
Cables above 1.1 KV

3 Core X 120 Sq. mm

3 Core X 185 Sq. mm

3 Core X240 Sq. mm

3 Core X 95 Sq. mm
70.250    586785

AL Cond. covered with Semi conducting comp. XLPE lnsulated cU Tape PVC Sheathed Armoured cables

above 1.'l KV

3 Core X 300 Sq. mm

3 Core X 185 Sq. mm
6000     41820

cU cond. covered with semiconducting comp. XLPE lnsulated cu Tape ZHFR Sheathed AL' Wire

Armoured Cables above 1.1 KV

1 Core X 300 Sq. mm
3000     11748

Copper Conductor XLpE lnsulated ZHFR Sheathed AL Wire Armoured Cables For 1100 V/LT'

l Core X 150 Sq mm
l Core X 185 Sq mm

copper Conductor XLPE:nsulated ZHFR Sheathed Armoured Cables For l100 Vノ
LT.

30000     57360

4 Core X 400 Sq mm
7 Core X15 Sq mm
7 CoreX 25 Sq mm
27 Core X 1 5 Sq mm
19 Core X 1 5 Sq mm

12 Core X 1 5 Sq mm

37 Core X 1 5 Sq mm

10 Core X 25 Sq mm
4 Core X 400 Sq mm

5 Core X 150 Sq mm
3GX6SQ mm
3GX25SQ mm
3G X16SQ mm

137500    141814

Copper Conductor XLPE lnsulated PVC Inner and MDPE Outer Sheathed Armoured Cables Forl100 V/L丁

3 Core X 35 Sq mm
3 Core X 25 Sq mm

7000     12218

cOpper Conductor XLPE lnsulated PVC Sheathed AL VVire Armoured Cables For l100 Vノ LT

l Core X 150 Sq mm
l Core X 95 Sq mm

ffiE lnsutated CU Tape PVC Sheathed Armoured

LICE !CE N0 0310

Qty(KMS)
丁otal Cable wt

(MetnC tOns)
Ｌ

０

Ｓ

Ｎ
Size & type Of Cables

96

5500      9506



8   cOpper COnduCtOr XLPE lnsulated PE lnner&PVC Outer Sheathed Armoured Cables upt0 1100 V/LT

5 Pai「 X15Sq mm 3000      3540

9 8熙
よ 譜 署 ヽツ

lh Se雨 C°nduttng COmp XLPE insubted CU Tape ZHFR Sheathed Armouttd

3 Core X 95 Sq mm

l ooo      6 470

10 
含‖緊 ヒ需 隔:肥『 淵 ξ躙 l♀ 詰

mp XLPElnsubセ d CU輛Ю SC“e雨 ng輛h CU Tape MDPE

3Xl X185 Sq mm

6000     21036

11 8Pσ
C° nd coVeЮ d輛訥 Gbss Mta Tape XLPE hsdattd ZHFR Shedhed AmouЮ

d CaЫ es Fo「 1100

10 Core X 2 5 Sq mm

16 Core X 4 Sq mm
l1250     17515

柁
綿 鳳 f駅 器 ?需

y『 L"XPE nstted ZH駅
鋪 馘 隆 d“ Ⅷ 鯰 m“ d

20 PaIX15 Sq mm
l ooo      2 035

13  Copper COnd XLPE lnsulated ZHFR Sheathed GS Wire Braided lnstrumentation Cables upto l100 V/LT

lTX15Sq mm
7100      1704

14   Copper Conductor PE lnsulated Twisted Drop vVire with Connector Fo「 300V/Lt

2 Core X 20 A1/VG
8000000   144000

15  Unarmoured PVC lnsulated Flexible Purpose Copper Cable for l100 Vノ LT

l CoreX15 Sq mm
l CoreX 25 Sq mm
l CoreX 4 Sq mm
l Core X 6 Sq mm

897000    29250

16  SOLID BARE COPPER CONDUCTOR,PE INSULATED,PVC SHEATHED COAXIAL CABLES

RG6 Coaxial
31000     1054

17  Copper Conductor HDPE!nsulated PVC Sheathed unarmoured Telephone Cables

4 PairX 04 Sq mm
0374

97
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188::暦
認 11調 解 :輛

h Gbss mca TaPe XLPE hSuぼ ed ZHFR Sheahed Amouttd′
Unarmoured

l PairX 1 5 Sq mm

l PairX 2 5 Sq mm

5 CoreX 4 Sq mm
3GX6Sq mm
4X95+lG X50 Sq mm 22000     15316

19  COpper Cond XLPE lnsulated,Glass Mica Tape ZHFR Sheathed Unarmoured Cables For l100ヽ
〃LT

3GX25Sq mm
3G X6Sq mm
3G X10Sq mm                                   2 300   0 986
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DepartIIlent of lndustrial Policy Sι PromotiOn

(TSW)

温増驚:喘胤淵響l:1犠器鶴齢1器.卵薔
ab Ⅷ“SP宙.Lh■eの

Advance Authorisation lnay be ratifled as under:

1.Sizes and Net weight of export products at Sl.No.l t0 12 may be specifled as per

cncloscd Annexure.

2. ::::III)II翼
:島輩1lj:R穐 |:れIsiil(:lpperWireRodinaybCa■

oWed as l.01 Kgs./Kg.

控 l綿 鳳 &cЮ 劇 磁 州 O mttbe dbWedお

::]しきご:きむllli3。 mpOund may be allowed as
CttFし鵬急だぶ∫:孟 mtt be ttoWedぉ
111ぷ島:色″
・
be ttowedお ■tt KぃノKト

■Qu血■
I品発胤∬路乱i錯」銃。lλ

まittmhgasttbcttOwedas lmkgダ kg

&QuttI託翼l::I留乱l・ツζ鮮i跳
電mmり晩狙。w“器 L“ KぃノK3

a WIf脚
1■ll猟

・
L¥拙

ふ itt m町 晩山
“
蘭Sは 山

・絶電ぶisdまd whe may“狙OWd器

1lSal.:|・セI11::tyt191::[1・   may be allowed as
)ducts at Sl.No.2 to 4.

Norms committee maY take a view

:I:i÷RI;1,デ電:;;ぎギ::Tsw/42 dated 06/08/2015

/多/募し′レ
(S.K.Jain)

Development Officer
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LICENCE N003107

Size & type Of Cables
Qty

(KMS)

Tota Cab e wt

(Met百C tOns)Sr No

1
Copper Conductor, PE lnsulated Drop Wire Twisted For 300 V/Lt'

Annexue

792967 dt16 01 2015

2 Core X 20 AWG 10500      189000

2 8:脳
″ 臓 需 悧

耐 h°aSS Mにa Tape,XLPE hsdaね d ZHFR SheJhed ArmouЮ
d httumentatOn

lParX15Sq mm
lTX25Sq mm

49      12055

3認
陽 馴 細 rtthα

¨ sM∽ L"メ 田
“

山 国 ZHFR鋪 ∞ 糀 dttm“ 引 献 m爬 面 m

l PaIX25Sq mm

7000     3605

4  7∬ 『 跡 rnd XLPElnsuね
Od,Gass Mに a Tape PVC Sheathed Armoured inttШ

menねJOn CabЮ S up b

lParX15Sq mm

5     COpper ConduCtOr XLPE lnsulated,ZHFR Sheathed Armoured Cables Forl100ヽ
〃Lt

48 Core X 2 5 Sq mm

2 Core X15 Sq mm

5000     1595

4005     3526

6 
倉旧 肥 ∬ 謡 rgOVσ

edWthSe面 COndudng COmpOundメ LPE hSddeC COpp∝
Tape PVC

ed Cables aboVe l l KV

3 Core X 185 Sq mm 3.000 19.530

7     Rll::|」l18:も亀:ち:red with Seml COnducting CompOund XLPE insulated i CU Tape PVC Sheathed、bove l l KV

3 COre X 185 Sq mm 4.2O0 41.580

8    COpper ConduCtOr XLPE insulated,PVC Sheathed Aluminium llVire Armoured Cables Fo「

1100V′ LT

l Core X 120 Sq mm
l cOre X 500 Sq mm 14500    60255

9    Copper Conductor XLPE insulated,ZHFR Sheathed Alum;nium VVire Armoured Cables Fo「

1100V′LT

l Core X 95 Sq mm
l Core X 150 Sq mm
l cOre X 500 Sq mm                              17 000  56 850

10    cOpper ConductOr XLPE insulated,ZHFR Sheathed Armoured Cables Fo「
1100V/LT

3 COreX 15 Sq mm
7 COreX 15 Sq mm
27 Core X1 5 Sq mm

100



,ヘ

7 Core X6 Sq mm
10 Core X 1 5 Sq mm

10 Core X 2 5 Sq mm 47000    22745

1l    Copper Conductor XLPE insulated,ZHFR Sheathed Armoured Cables upt0 1100ヽ
〃LT

lQ X075Sq mm 9000     2160

12    
貫♀:::|」118:b足 :うミ::1よ11:;り liC°

nducting CompOund XLPE insulated,CU Tape ZHFR Sheathed AL

l core X 800 Sq 口nm                                               l 140    10 819

101



Departlnent of lndustrial POlicy`&PromotiOn

(TSW)

温性驚蹴肌:lII響 l:鳥犠猟瑞鮒1胎.盤;ab 
ⅧКSP宙°hm■0

Advance AuthoriSation rnay be ratifled as undCr:

1. Sizcs and Net、 veight of export products at Sl.No. l t0 22 may be specifled as per

cnclosed Annexurc.

2 Quallityf積よ習:lλ甘詳jl∴ごltil(慕:11:er wire Rod Fnay bc alloWed as■
01 KgsノKg.

糧ふ鍔::よ1:∴ξ‰。wcd as l.01 Kgゝ Kb

6Ⅷ
考∫l器∬路乱ittξ.燎。ち

鵠鮒 祖」鍋 b…
“
嗣 kgS/kg

・ Qu観考鳳翼l::I器乱l・ツζttII111鰤
°
∬:∴i:れed tt.∞頸K3

だЪ漁滉婁艤ξttowedas■ 05 KgゝK3

11皇揚諭1累:9識逮Ъbwedas l.02 Kgまなg.

ι蹴

16。

nducting Compound may be allowed as

乱:L瀧島鳳:櫨″:ξ轟鮎Ld as.05 kgダ kg

i.[:き〔l:inised steel Wire  may be al10WCd aS
鯰・
♀:鍵 【/」酬 il訛 畿∬ lrttrsatsl.NQ L胤 7わ

Bユ 5&19 tO■ .

//3

ノク・フラ3/

(S.K.Jain).
Development Officer

Norms committee maY take a view

TsW/43 dated

/多ノ らび
ur写

06/08/2015

L02



Size&type Of Cables Qty(KMS)
TotalCable
wt (Metric

tons)
Ｆ
　
０

Ｓ

Ｎ

Annexure

LICENCE N0 0310792966 dt 16 01 2015

Copper ConductOr XLPE lnsulated PVC Sheathed Armoured Cables For l100 Vノ
LT

35 Core X 240 Sq MM
l Core X 70 Sq MM

2 Core X 16 Sq MM
4 Core X 10 Sq MM

4 Core X 25 Sq MM
4 Core X 35 Sq MM
4 Core X 95 Sq MM
3 Core X15 Sq MM
3 Core X 25 Sq MM
3 Core X 16 Sq MM
4 Core X 16 Sq MM
5 Core X 16 Sq MM
5 Core X 25 Sq MM

5 COre X 35 Sq MM
3 Core X 10 Sq MM
3 Core X 16 Sq MM
4 Core X 10 Sq MM
4 Core X 16 Sq MM
4 Core X 25 Sq MM
4 Core X 35 Sq MM
5 Core X 25 Sq MM
5 Core X 35 Sq MM
4 Core X 50 Sq MM

5 COre X 10 Sq MM
5 Core X 16 Sq MM
2 Core X15 Sq MM
3 Core X25 Sq MM

51550      39728

cu. cond. covered with semiconducting comp' XLPE lnsulated cU wire Screened with cU Tape

ff4Ope Sheathed AL. Wire Armoured Cables above 1'1 KV

l core X 240 Sq MM

Aluminium Conductor XLPE

35 COre X 300 Sq MM
3 5 COre X 120 Sq MM
35 Core X 50 Sq MM
35 COre X 120 Sq MM
35 COre X 185 Sq MM
35 COre X 240 Sq MM
35 COre X 70 Sq MM
4 COre X 25 Sq MM

1545       9.981

1nsulated PVC Sheathed Armoured Cables For l100 Vノ
L丁

103

33500      82037



copper conductor XLPE lnsulated, cu Tape screened PVC Sheathed Armoured cables For 1'100

V/LT

2 Core X 4 Sq MM

2 CoreX25 Sq MM
1550       0745

Copper Conductor PVC lnsulated & Sheathed Armoured Cables upto 1100 V/LT

3 Core X 1 5 Sq MM

3 Core X25 Sq MM
l CoreX25 Sq MM
l CoreX 15 Sq MM
l Core X 50 Sq MM

903000      68395

AlCond'CoveredWithSemiConductingComp'XLPElnsulatedCUWireScreenedwithCUTape
PVC Sheathed AL. Wire Armoured Cables above 'l 1 KV

l Core X 630 Sq MM
18000      80820

CU COnd COVeredヽ ハ′th Seml COnduc‖ ng COmp XLPE insulated CU Tape PVC Sheathed

Armoured Cables above l l KV

3 Core X 95 Sq MM
3 Core X 50 Sq MM

lo ooo      55 100

CU Cond COVered VVith Glass MiCa Tape XLPE lnsulated PVC Sheathed Armoured Cables uptO
1loo V/LT

l ParX15Sq MM
lTX15Sq MM

2250       0723

CU Cond. Covered With Glass Mica Tape XLPE lnsulated HDPE Bedded PVC Sheathed Armoured

Cables upto l100 V/LT

lo Parx15 Sq MM
5ParX15Sq MM

5800       11420

CU Cond COVered VVth Glass Mlca Tape XLPE lnsulated PVC Sheathed Armoured Cables For
1100V/LT

2 CoreX25 Sq MM
l ooo       0 415

CU Cond COVered Wlh Glass MiCa Tape XLPE lnsulated HDPE Bedded PVC Sheathed Armoured
cables Fo「 1100V/LT

10 Core X 25 Sq MM
20 Core X 2 5 Sq MM

5000       10886

12  CU COnd XLPE lnsulated HDPE Bedded PVC Sheathed Armoured Cables upto l100 V/LT

10 PairX 1 5 Sq MM

5 Pai「 X15Sq MM
5TXlSq MM
8TX15Sq MM

10

104

9 ooo       16 773

4



45

16

17

13 Copper Conductor XLPE lnsulated PVC Sheathed Armoured Cables upto 1100 V/LT

l Pa「 X15Sq MM
lTX15Sq MM

2550       0659

14 Copper Conductor PVC lnsulated & Sheathed Unarmoured Cables For 1 100 V/LT

l Core X 10 Sq MM

l Core X 35 Sq MM

l Core X 50 Sq MM
24000       8070

cU cond. covered with semi conducting comp. XLPE lnsulated cu Tape zHFR Sheathed

Armoured Cables above 1.1 KV

3 Core X 120 Sq. MM

3 Core X 185 Sq. MM
8700       75351

cu Cond Covered VVlh Semi Conduclng Comp xLPE lnsulated CU Tape PVC Sheathed AL Wire
Armoured Cables above 1.1 KV

1 Core X 400 Sq. MM
3000       17370

CUCond.CoveredWithSemiConductingComp,XLPElnsulatedCUTapeZHFRSheathedAl.
Wire Armoured Cables above l l KV

l Core X 500 Sq MM

l Core X 95 Sq MM

l Core X 240 Sq MM
lo ooo      36 490

掲
鵬 奨 古雲 11『t鵬 潔

iCm山 引鴫 C°mp XLPE h側 ぼ∞ CU Ⅷ Ю SCЮmd CUTar
ed Cables aboVe l l KV

l Core X 150 Sq MM

l Core X 185 Sq MM
l Core X 95 Sq MM

51239      77784

Copper Conductor XLPE lnsulated PVC lnner MDPE Outer Sheathed Armoured Cables Fo「
1100

V′LT
3 Core X 25 Sq MM

7000       9660

20 copper conductor XLPE lnsulated zHFR Sheathed Armoufed/ Unarmoured cables For 1100 V/LT

5 Core X15 Sq MM
3 Core X 400 Sq MM

6500       7880

AL Cond. Covered With Semi Conducting Comp XLPE lnsulated CU Tape PVC Sheathed

Armoured Cables above l l KV

3 Core X 120 Sq MM 1.000 5.330

22  Alum nium Conductor PVC insualted&Sheathed Unarmoured Cables Fo「
1100V′LT

l cOre X 70 Sq MM

l Core X 16 Sq MM

l core X 35 Sq MM

19

21

10」

33000       6568
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Departl■ent of lndustrial Policy“ L PromotiOn

(TSW)

NC Meeting dated 14/07/2015‐ Case No.32/1/81(Ⅳ 1/S・ POlycab Wires Pvt.LiIIlited)

(Advance Authorization No.0310792969 dated 16.01.2015)

Advancc Authorisation rnay be ratifled as under:

1. Sizes and Net wcight of export products at Sl.No. l t0 14 may be specifled as per

encloscd Anncxure.

2.Quantity Ofimport item at S.No.li.e.Coppcr Wire Rod may be allowed as l.01 Kgsノ
Kg.

contentin the Export products at Sl.No. lto 62%9to 14.

3.Quantity Ofimportitem at S.No.2i.e.LDPE Compound(CrOSSlinkable)may be allowed as
l.05 kgs/kg contentin thc Export products at Sl.No.1,3,4,6,7 

∂ぅ9t013.

4.Quantity Of import item at S.No.3i.e.COGEGUM COmpOund may be alloWcd as
l.05 kgs./kg content in the Export products at Sl.No.l to 4,10ゼ

% 13.

5。 Quantity Of import item at S.No.4i.c.Semi Conducting Compollnd may be a1loWed as
l.05 kgs/kg cOntentin the Export product at Sl.No.9,10,12そ

%13.

6.Quantity Of import item at S,No.5 i.e.Copper Tapc may be alloWed as l.01 Kgs./Kg.
contentin the Export product at Sl.No.9,10,12`し

13.

7.Quantity Of import item at S.No.6i.e.Aluminium lngOtS may be a1loWed as l.01 kgs/kg

contcnt in the Export products at Sl.No. 3,7,8そ た1l to 13.

8.Quantity Of import item rat S.No.7i.c.PVC Rcsin may be alloWed as  l.05 Kgs./Kg.
content in the export products at S.No.5to 9,11&14.

9.Quantity ofimportitem at S.No.8i.e.PVC Plasticizer may be a1lowed as l.05 Kgs./Kg.

contcntin the export products at Sl.No. 5to 9,11&14.

10.Quantity of import itcm at SoNo.9 i.e.Galvanised Steel Wire may be alloWed as
l.02 kgs/kg COntent in thc Export products at Sl.No.1,4,6,7,9,10 &14.

H.Quantity of import item at Sl.No。 10 i.e.Glass Mica Tape may be alloWed as l.02

Kgsノkgo colltentin the Export products at Sl.No.1,3&4.

Norms committee maY take a view
ノ 多

´
乙 こ1_′′″

(So K.Jain)
Development Ofrlcer

TsW/44 dated 06/08/2015
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Size & type Of Cables

LICENCE N0 03107929Q9 dt・ 16.012015
Annexure

Total Cable wt

(Metnc tOns)

Copper Cond.CoVered with Glass Mica Tape XLPE Insulated ZHFR Sheathed Armoured Cables For l100 V/LT.

3Xl6+l X l6+ lGXl Sq. mm

3X25+l X 16+ lXl6 Sq. mm

1X2.5+l X2.5+ lG Sq. mm

lX4 +l X 4+ lG4 Sq. mm

lXl0 +1 Xl0+ lGl0 Sq. mm

3Xl0 +lG l0 Sq. mm

Unarmoured ZHFR Insulated Flexible Purpose copper cables For I 100 v/LT.

13.750        15550

l COre X 50 Sq mm

i COre X 50 Sq mm

Copper Cond.XLPE Insulated Glass Mica Tape ZHFR Sheathed Al.

l cOre X 500 Sq mm
0.400        2.288

1100V/LT.
Copper Cond.XLPE Insulated Glass Mica Tape ZHFR Sheathed All::oured Cables For

4 Core X 4 Sq mm

3X2.5+lG2.5Sq mm
3X6+lG X 6Sq mm

3X50+lG X 25Sq mm
3X150+lG X 95Sq mm
3X35+lX25+lGX2 Sq mm
lX2.5+lX2.5+lG Sq mm

lX6+lX6+lGX6 Sq mm
lX35+lX35+lGX35 Sq mm
12 Core X 2.5Sq mm

3X50+lX25+lGX2 Sq mm
5 Core X 70 Sq nlm

3X95+lX50+lGX5 Sq mm
24 Core X 2.5Sq mm

lX10+lX10+lGXl Sq mm
3X240+lG120 Sq mm

Copper Cond.PVC Insulated Unalllloured Cables For l100 V/LT.

l Core X l Sq mm

i Core X l.5Sq mm

l cOre X 2.5Sq mm

l cOre X 4 Sq mm

l cOre X 6 Sq mm

i Core X 10 Sq mm

i Core X 16 Sq mm

l Core X O.5Sq mm

l Core X O.75 Sq mm

6.000         1・ 678

Wire amoured Cables For l100 V/LT.

64.550 I 16'900

10年

150.900       11・ 302



30.550       36320

13.831        47.266

1.500        0357

copper cond. covered with semi conducting compound XLPE Insulated cU Tape PVC Sheathed Armoured cables

above l.l KV.

3 Core X 50 Sq mm

3 Core X 95 Sq mm

3 Core X 240 Sq mm 51.000 318.690

Copper Cond.Covered with Semi COnducting Compound XLPE insulated CU Tape ZHFR Sheathed Armoured Cables

above 1.1 KV.
3 Core X 95 Sq mm

copper cond. XLPE lnsulated PVC Sheathed Al. wire Armoured cables For I100 v/LT'

I Core X 50 Sq mm

5.000        50.700

2.000         1・240

Al.Cond.CoVered With Semi COnducting Comp.XLPE Insulated CU Wire SCreened with CU Tape MDPE Sheathed

unarmoured Cables above l.l KV

I Core X 150 Sq.mm

copper Cond.Covered with Semi Conducting CompOund
Cables above l.l KV.

l Core X 185 Sq mm
3 .000 8. I 60

14   COpper Cond.PVC InSulated and Sheathed Armoured Cables For l100 V/LT.

3 Core X 6 Sq mm

12 Core X 2.5Sq mm

19 Core X 2.5Sq mm

Copper Cond.XLPE Insulated PVC Sheathed Alllloured Cables For l100 V/LT.

3 Core X 2.5Sq mm

4 Core X 2.5Sq mm

7 Core X 4 Sq mm

10 Core X l.5Sq mm

2 Core X 10 Sq mm

4 Core X 16 Sq mm

4 Core X 25 Sq mm

i Core X 150 Sq mm

l Core X 50 Sq mm

l cOre X 35 Sq mm

Aluminium Conductor XLPE Insulated PVC Sheathed Alllloured Cables For l100 V/LT.

4 Core X 16 Sq mm

4 Core X 25 Sq mm

3.5 Core X 300 Sq mm

3.5 Core X 120 Sq mm

4 Core X 25 Sq mm

4 Core X 16 Sq mm

Aluminium Condo PVC Insulated Una111loured Cables For l100 V/LT.

l COre X 35 Sq mm

10

つ
´

6.Ooo        14.040

XLPE Insulated CU Tape ZHFR Sheathed Al.Wire Armoured

108

8.200        8.947
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Departlllent of lndustrial Policy“ &PromotiOn

(TSW)

NC htteeting dated 14/07/2015‐ Case No.26ノ 1ノ81(M/s・ POlycab Wires Pvt.Limited)

(Advance Authorization No。 0310793172 dated 21。
01.2015)

Advance Authorisation rnay be ratiflcd as under:

Sizes and Net weight of export products at Sl. No. | & 2 may be specified as per

enclosed Annexure.
Word ,.IJnarmoured" may be deleted from the description of export items at Sl' No' 1 &

2.

3. :‖

晟:tIII)II翼:∴甘1ljlitl:hlsiil(:lT:r Wirc Rod inay be allowed as l.01 Kgs./Kg.と2.

I Compound(CrOsslinkablc)may bC allowed as

t Sl.No.1&2.
COGEGUNII Compound may be a1loWed as
■Sl.No.2.

C Resin rnay be alloWed as  l.05 Kgs./Kg.

・
Quttlfi出

‖ ∬■ ll猟
・
:1鶴∫IFHttd“

r may晩 狙OWd tt■
“

KsK&

&::堤
覇 cttil稚 よ ぶ 謡 ul∫農:#認 Tt〕rd MК

 may be ttoWed器

2.

Norms committee maY take a view

TSW/49 dated 06/08/2015

(S.K.Jain)
Development Officer
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Annexure

lCENCE N0 0310793172 dt 21 01 2015

Copper ConduCtOr XLPE lnsulated

4 Core X16 Sq MM
3 COre X 25 Sq MM
4 Core X 25 Sq MM
4 Core X 35 Sq MM
3 Core X 50 Sq.MM
4 Core X 50 Sq.MM
3 Core X 95 Sq MM

4 Core X 95 Sq MM
4 COre X 185 Sq MM
4 Core X 240 Sq MM
4 Core X 300 Sq MM
4 Core X 400 Sq MM

230000    802825

Copper ConduCtOr XLPE lnsulated ZHFR Sheathed ArmOured Cables For l100 V/L丁

4 Core X 16 Sq MM
3 Core X 25 Sq MM
4 Core X 25 Sq MM
4 Core X 35 Sq MM
3 Core X 50 Sq MM
4 Core X 50 Sq MM
3 Core X 95 Sq.MM
4 COre X 95 Sq MM
4 COre X 185 Sq MM
4 Core X 240 Sq MM
4 Core X 300 Sq MM
4 Core X 400 Sq MM 230000    805775

PVC Sheathed Armoured Cables Forl100 V/L丁

L

Size & type Of Cables
Qty

(KMS)

Total Cable

Wt(MetHC
tons)Sr.No

上上o

2



Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 14107t2015- Case No. l9l1/81 (lws' Polycab wires Pvt' Limited)

lnOrun".,iutt oriration No' 03 f 0793 19 I dated 22'01'2015)

Advance Authorisation may be ratified as under:

1. Sizes and Net weight of export products at Sl. No. 1 to 18 may be specified as per

enclosed Annexure'
2. Quantity of import item at S.No.1 i.e. copper wire Rod may be allowed as 1'01 Kgs'/Kg'

content in the Export products at Sl. No" 
'I,2,3,5 

to 9 A i t to l8'However' quantity of

this item for lcx 140 Sq. Mtr. cable at S1. No. 5 of export item may be restricted as

3. f#,tirJr#port item at S.No.2 i.e. LDpE Compound( crosslinkabre) mav be a,owed as

1.05 kgs/kg .ort",t in the Export products alS]'^{o't to 7' 9 to 15 & 18'

4. Quantity of import item at s.No.3 i.e. GOGEGUM Compound may be allowed as

1.05kgs./kgcontentintheExportproductsatSLNo.l,2,5,6,lltol3&15.
5.QuantityofimportitematSNo.'4i.e.semiconductingcompoundmaybeallowedas

1.05 kgs/kg .o,ntn' in the Export product at Sl' No' 3' 4' 5' 9 & 10'

6.QuantityofimportitematS.No.5i.e.CopperTapemaybeallowedasl.0lKgs./Kg.
content in the Export product at Sl' No' 3' 4' 5' 9 & 10'

7. Quantity of import item at s.No. 6 i.e. Aluminium Ingots may be allowed as 1'01 kgs/kg

content in the ixport products at Sl' No' 3' 4' 5 & 10'

8. Quantity of import item at S.No. 7 i.e. PVC Resin may be allowed as 1'05 Kgs'/Kg'

contentintheexportproductsat S'No' 3'4'7 to9'14 & 16to 18'-

g. euantity of import item at S.N;. 8 i.e' PVC Plastic izer may be allowed as 1'05 Kgs'/Kg'

content ioin" export products at Sl' No' 3' 4'7 to 9' 14 &' 16 to--l8'

10. Quantity of import item at SNo. 9 i.e. Galvanised Steel wire may be allowed as

1 .02 kgs/kg content in the e*fo.t products_at Sl. No. 1,2, 4,6 to 9 ,1 1, 13 &' 15 '

l l. euantity oi import item at Si.No.^tO i.e. Water Swellable Tape may be allowed as 1'01

Sq. Mtrs. conient in the Export products at Sl' No' 3' 10' 12to 14'

12.euantity of import item at SiNo. rr i'e' Glass Mica Tape may be allowed as l'02

Kgs.ikg. content in the Export products at Sl' No' 1' 12 to 15'

タ
ンク・フル多

/

(S.K.Jain)
DeveloPment Officer

Norms committee maY take a view

TsW/50 datcd

-/ i{T- e1,,

06/08/2015
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Annexure

LICENCE N0 0310793191 DT,22012015

copper conductor covered with Glass Mica Tape, XLPE lnsulated zHFR Sheathed Armoured

lnstrumentation cables up to 1100 v/Lt.

l PairX 15Sq mm

l PairX 2 5Sq mm

8 PairX 2 5Sq mm

lT X15Sq mm

loT X15Sq mm
16510       9589

Copper ConduCtOr XLPE insulated ZHFR Sheathed Armoured:nstrumentation Cable up to

l100V/Lt

l PairX 1 5 Sq mm

5 PairX lSq mm

12 PairX lSq mm
13030       5496

cOpper Cond Covered With Semi Conducting Compound&Water Swe‖
able Tape XLPE

insulated CU Tape PVC Sheathed Aluminium Wire Armoured Cables For 18/30(38)KV

lcore X70Sq mm

l coreX 95Sq mm

l Core X 120 Sq mm

l Core X 240 Sq mm
50910      162713

Aluminium Cond COVered with Semi COnducting CompOund XLPE insulated′
CU Tape pvc

Sheathed Armoured Cables For Above l l KV

3 Core X 300 Sq mm

3 CoreX 95Sq mm
4000       23440

cOpper Cond CoVered with Semi COnducting Compound XLPE insulated,CU Tape ZHFR

Sheathed Aluminiunn VVire Armoured Cables For Above l l KV

l core X 185 Sq mm

l Core X 140 Sq mm

l Core X 630 Sq mm 7.000 32.550

copper ConduCtOr XLPE lnsulated ZHFR Sheathed Armoured Cables For l100 V/Lt

3 Core X4Sq mm

7CoreX25Sq mm
5CoreX15Sq mm
5COreX25Sq mm

Sr

No
Size & type Of Cables

Qty

(KMS)

Total Cable wt

(MT)

11'L



12Core X 15 Sq mm

12 Core X2 5Sq mm

37 Core X 15Sq mm

cOpper ConduCtOr XLPE insulated

upto l100 V/LT

l pairX 0 75 Sq mm

lQX075Sq mm
2 PairX 0 75 Sq mm

loTX15SQ MM
1lo ooo      51 633

copper ConductOr PVC insulated and Sheathed Armoured Cables up to l100 V/LT

lQX15Sq mm
lQX075Sq mm

30000       7650

cOpper Cond CoVered with Semi Conducting Compound XLPE insulated,CU Tape PVC

sheathed Armoured Cables For Above l l KV

3 Core X 185 Sq mm

3 CoreX 50Sq mm

3 Core X70Sq mm

3 Core X 240 Sq mm
11500       96690

104000      53263

′PE Inner Sheathed PVC Outer Sheathed Armoured Cables

16000       28990

insulated ZHFR Sheathed Armoured Cables For l100 V/Lt

10 TW:」Tttt::首 T&‖島τli器せ『:認駕;胤泄TIWI試
ed′ WatσSWttaЫe

11

l core X 150 Sq mm

l core X 185 Sq mm

l core X 240 Sq mm

cOpper ConductOr XLPE

3 CoreX 4Sq mm

7 CoreX25Sq mm
7 CoreX 4Sq mm

19 CoreX 15Sq mm

5 COre X 1 5Sq mm

5 Core X 2 5Sq mm

19 CoreX 4Sq mm

12 CoreX 15Sq mm

12 CoreX 2 5Sq mm

1ゝ3



37 Core X 1.5 Sq mm

48 Core X 1.5 Sq. mm

48 Core X 2.5 Sq. mm

12 Core X 4 Sq. mm

Copper Cond. Covered With Glass Mica Tape, XLPE

Unarmoured Cables uP to 1100 V/Lt'

6 Pair X 0.75 Sq. mm

12 Pair X 1.5 Sq. mm

6 Pair X 1.5 Sq. mm

6 Pair X 4 Sq. mm

1.2 T X 2.5 5q. mm

l PairX 1 5Sq mm

2 PairX 1 5Sq mm

l PairX 2 5 Sq mm

lTX15Sq mm

124000 77347

lnsulated,VVS Tape′ ZHFR Sheathed

7.6ao 15.155

131:黒器]撃ι器潔∬∬星籠踏lI樵滞unSulated,WS Tapし
ZHFR Sheahed

18002       10926

14  3111篤
:;::キ #よli‖:‖

lated′ VVS Tape,Glass MiCa Tape pvc Sheathed Armoured/

tation CableS up t0 1100 V/Lt

Ｅ
リ
４
■

０́

12 PairX 0 75 Sq mm

12 PalrX 1 5 Sq mm

6 PairX 0 75 Sq mm

12TX075Sq mm
lP XlSSq rnm
lP X25Sq mm

30242       14399

F足:::k:l騰∬ モ:1:‖1111::::}[:Tape'XLPE insulated ZHFR Sheathed Armoured

4PAIRX06Sq mm
2200        1364

UnarmOured PVC inSulated Flexible/COntrOI/POWer PurpOSe Copper cables For l100 V/Lt

l cOre X2 5Sq mm

lcoreX 16Sq mm
lcOre X25Sq mm
3Core X6Sq mm
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3 Core X 16Sq mm

3Core X4Sq mm

4 COre X4Sq mm

4 Core X 10Sq mm

4 Core X 16Sq mm

5 Core X 16Sq mm

lCoreX 10Sq mm

lcore X 16Sq mm

l Core X 120 Sq mm
31150 8405

17 unarmoured pvc insulated Flexible / Control /Power Purpose copper cables up to 1100 v/Lt

3 Core X 1 5Sq mm

3 Core X 2 5Sq mm

4 COreX 2 5Sq mm

5 CoreX 2 5Sq mm

18  COpper COnd XLPE lnsulated

4 COREX 240Sq mm

4 COREX 400Sq mm

4 CORE+E X 185 Sq rnm

4 CORE+EX25Sq mm
4 CORE+EX35Sq mm
4 CORE+EX50Sq mm
4 CORE+EX 10 Sq rnm

4 CORE+EX4Sq mm
4 CORE+EX6Sq mm
2 CORE+E X 10 Sq rnm

2 CORE+EX25Sq mm
2 CORE+EX4Sq mm
2 CORE+EX 6Sq rnm

5COREX10Sq mm
37150 35830

129000      26641

Pvc Sheathed UnarmOured CableS FOR l100 V/Lt

Lゝダ



Depart】ment of lndustrial Policyど &PromotiOn

(TSW)

温増認蹴肌淵響l鶏磯猟珊樹淵l.卵L;ab 
Ⅷ“SPioLm量

eの

Advance Authorisation rnay be ratifled as under:

1. Sizcs and Net weight of cxport products at Sl.No. l t0 31 may be spccifled as pcr

encloscd Annexure.

2 Quttlf積翼:島輝∬ぶlu託翌
・ :l翼【/電11麻IWぶ『 li止

留
27 to 31.

。COGEGUM COmpOllnd may be a1lowed as
ts at Sl.No.15,162%27 to 31.

Sclni Conducting Compound may be alloヽ Ved as

l:l:彗
°

lL:1lilt:)li:wed as l.01 Kgs./Kg。

・ mm蝋 ∬誂乱f錯」燎.1総hi搬恐諦
縫狙側
“
卸 kgS/kg

&QuattI品翼富器鳥l・FζttI耕
詭よ1'議」11絲舅後 lЮ5 KドKレ

)QuttIIf杷
鶏1織滸猟
・
:11ご
紆&鳳埃li寿急:11:tcd“ .05KぃノK3

・ %猫ご酬 il稚畿ユ‖卜∴驚
tl嘲↓鮒 慰常ば

6htt be allttdお

ts at Sl.No.1,2,7,9,15,18,19,21 to 23,25,27,

28,30 &31.
ll.Quantity of import item at sl.No. 10 i.e. Glass Mica Tape may be allowed

1.02 Kgs./kg. cbntent in the Export products at ll: No' 2l & 27 to 29 '

12. Quantity of import item at Sl.No. il i.e. Polidiemme compound may be allowed

1-.05 Kgs./kg. iontent in the Export products at S1' No' 1 1'

Norms committee maY take a view

ぜ:罰計畏活1豊ジ昔計ぢ♂三三Tsw/51 dated

ク

ノクヽフ・ノζ

-/ -"-- 
-

,6l sll/, 
ld

(S.K.Jain)
Development Officer

06/08/2015
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Annexure

LICENCE N0 0310793198 dt22 01 2015

Aluminium Conductor XLPE lnsulated PVC Sheathed Armoured Cables For l100 Vノ L丁

4 Core X 16 Sq mm

35 Core X 300 Sq mm
3 5 Core X 120 Sq mm
35 Core X 35 Sq mm
2 Core X 10 Sq mm
3 5 Core X 185 Sq.mm

3.5 Core X 120 Sq.mm

35 Core X 240 Sq mm
4 Core X 25 Sq mm
4 Core X 35 Sq mm

56750      118075

cOpper Conductor XLPE lnsulated Screened wlh CU Tape PVC Sheathed Armoured Cables Forl100
VノLT.

5 Core X 25 Sq mm

lo Core X 25 Sq mm
14 Core X 2 5 Sq mm

19 Core X 25 Sq mm
2 Core X 4 Sq mm
2 Core X 25 Sq mm
4 Core X4 Sq mm

34350      30002

Aluminium Conductor XLPE lnsulated PVC Sheathed AI VVire Armoured Cables For l100 Vノ
LT

l Core X 150 Sq mm
0500       0445

cOpper ConductOr PVC lnsulated PVC Sheathed unarmoured Cables For l100 Vノ
LT

2C X EX10Sq mm
2CXEX6Sqmm
4C X EX25Sq mm
4CXEX16Sqmm
2CXEX15Sqmm

copper ConductOr XLPE lnsulated

l Core X 50 Sq mm
l Core X 25 Sq mm
3 Core X 120 Sq mm
19 Core X l.5Sq mm
12 Core X 1 5 Sq mm

27 COre X 1 5 Sq mm
12 Core X 4 Sq mm
7 Core X4 Sq mm
4 Core X15 Sq mm
lo Core X 2 5 Sq.mm
7 Core X 16 Sq mm

4000       2710

PVC Sheathed Armoured/Unarmoured Cables For l100 V′ LT

S「 No Size & type Of Cables
Qty

(KMS)

Total Cable wt
(Metric tons)

LL7



l Core X 150 Sq mm
l Core X 400 Sq mm
3 Core X 35 Sq mm
3 Core X 95 Sq mm
3 Core X 50 Sq mm

4 Core X 4 Sq mm
4 CoreX 6 Sq mm
4 Core X 10 Sq mm
5 CoreX 25 Sq mm
4 Core X 16 Sq mm
l Core X 150 Sq mm
l Core X 400 Sq mm
3 Core X15 Sq mm
3 Core X 35 Sq mm
3 Core X 95 Sq mm
4 CoreX 4 Sq mm
4 Core X 6 Sq mm
4 Core X 10 Sq mm
5 Core X25 Sq mm
3x240+lx240+12 Sq mm
4x185+lx95 Sq mm
4 Core X 16 Sq mm
35 Core X 35 Sq mm
35 Co「eX70Sq mm
3 CoreX 25 Sq mm
3 CoreX 4 Sq mm
7 CoreX 25 Sq mm
4 Core X15 Sq mm
12 Core X 2 5 Sq mm

19 Core X 1 5 Sq mm
4 Core X15 Sq mm
8 CoreX 15 Sq mm
48 Core X 1 5 Sq mm

312710     210467

Copper ConduCtO「 PVC insualted Flexlble PurpoSe unarmoured Cables upto l1 00 V′
LT

2CXEX15Sq mm
2CXEX25Sq mm
l Core X 95 Sq mm
l cOre X 300 Sq mm
l core X 6 AWG

l core X 4 AWG

l Core X 2 AWG

l Core X lノ OAWG
l core X 2′ O AVVG

l cOre X 4′ OAWG
l cOreX25 SQ MM

27150      10362

Copper ConductOr XLPE lnsulated PVC Sheathed C I Double Steeltape Armoured Cables For l100
V/LT

iゝ8



2X25 Core+25Sq mm
2X4Core+4Sq mm
2X6Core+6Sq mm
2X10 COre+10Sq mm
3X25+25Sq mm
3X4+4Sq mm
3X6+6Sq mm
3X10+10Sq mm
3X16+16 Sq mm
4X4+4Sq mm
4X6+6Sq mm
3X35+25Sq mm
3X50+25 Sq mm
3X70+35 Sq mm
2X50+lX25Sq mm
2X95+lX50Sq mm
3X50+l X25+lX25 Sq mm
3 Core X 16 Sq mm
2X25+25Sq mm
3X95+50Sq mm
3X120+70Sq mm
3X150+95Sq mm
35X240 Sq mm
3X95+l X 50+lX50Sq mm
3X150+l X95+lX95Sq mm
3X25+25Sq mm

10

57 .2go 109.029

copper ConductOr XLPE lnsulated PVC Sheathed AI Wire Armoured Cables For l100 V′
LT

l cOre X 400 Sq mm
l cOre X 630 Sq mm
l cOre X 240 Sq mm
l core X 120 Sq mm 18970      92282

:闇 晰 翼 ms『 t∬&Ⅷ tξlTWNC°
mp XLPE h側 ほ℃d CU Ta"PVC Sheathed tt Dω

Ыe

3 COre X 95 Sq mm                             1 320    7 181

R器盟 |∬8:b亀:現器』 甘 馬
而 C° nduttng COmp XLPE lnsubに d CU Tape PVC Shedhed tt Wre

l core X 150 Sq mm
l cOre X 300 Sq mm

cOpper ConduCtO「 EPR Insulated PCP Sheathed UnarmOured CableS aboVe l l 
κV

l cOre X 240 Sq mm 0710

12    COpper COnduCtOr,PE insulated TWiSted Drop Wire Fo「
300V/Lt

2 Core X 20 AllVG

7.160 25.513

1839

Lゝ9

5160000     92880



14

15

43 Alumin um Messenger Conducto「 XLPE insulated A um nium TWiSted Cables Fo「 1100V/LT

3C X35+lX50 Sq mm
3C X70+lX 50Sq mm
3C X95+lX50 Sq mm

31000      25619

Al. cond. covered with semi conducting comp. XLPE lnsulated cU wire screening with cu Tape PVC

Sheathed Unarmoured Cables above '1.'l KV

1 Core X 120 Sq. mm 4.000 4.160

CopperCond.CoveredWithSemiconductingcomp.XLPElnsulatedCUTapeZHFRSheathedArmoured
Cables above l l KV

3 Core X 120 Sq mm
3 Core X 95 Sq mm

3250       23368

CopperCond.CoveredWithsemiConductingComp.XLPElnsulatedCUTapeZHFRSheathedAlWire
Armoured Cables above '1.1 KV

l Core X 120 Sq mm
l ooo       1 899

Al'Cond,CoveredWithSemiConductingComp,XLPElnsulatedCUWireScreenedwithCUTapeMDPE
Sheathed unarmoured Cables aboVe l l Kヽ /

1 cOre X 300 Sq mm
l core X 70 Sq mm

813緊 昴 』響 認 R工 網 盤 :l:ヽ 1°器

XLPE hsdabd CU Tape PVC hner&MDPE

3 Core X 300 Sq mm l185       17135

cu Cond CoVered Wlh Semi COnductlng Comp XLPE lnsulated CU Tape PVC Sheathed Armoured
Cables above l l KV

3 Core X 185 Sq mm
3 Core X 95 Sq mm
3 Core X 95 Sq mm
3 COre X 185 Sq mm
3 Core X 240 Sq mm

compact COpper Conductor

29000      235570

16

17

18

19

9610       18327

0500

Double Steel

20

1
l core X 70 Sq mm

0800

印 1用 胞『 忘 :Ⅲ 需 淵
aL"乱 P日

“

Jdd CU L"PVC Sheatttd創

3 CoreX 15 Sq mm
2 CoreX 25 Sq mm
7 COreX 25 Sq mm
12 Core X 2 5 Sq mm

19 Core X 2 5 Sq mm

う
４

120

50900      29517
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Copper ConduCtOr XLPE lnsulated Screened With CU Tape PVC Sheathed G I Double Steel Tape
Armoured Cables upto l100 V′ LT

lParxl sq mm
2ParXl sq mm
4ParXl sq mm
6ParXl sq mm
12 PairX l Sq mm
2TXlSq mm
6TXlSq mm 28600        12033

Rll::|∬ 8:甘魁:iが
―

ffi110兇
:ledSCreenedWithCUTapePVCSheathedGIDoubleSteelTape

3 Core X15 Sq mm
5 CoreX 15 Sq mm
7 CoreX 15 Sq mm
7 CoreX 25 Sq mm
12 Core X 1 5 Sq mm

24 Core X 1 5 Sq mm

4 COreX 4 Sq mm
4 Core X 10 Sq mm 86400 33551

AI COnd XLPE lnsulated PVC inner&MDPE Outer Sheathed AI Wre Armoured Cables Forl100 V′
LT

l cOre X 300 Sq mm
l cOre X 240 Sq mm 32000      53740

Coooer Conductor XLPE lnsulated Screened with CU Wire PVC Sheathed G l Double Steel Tape

Armoured cables upto 1 100 v/LT

1 T X 1.5 Sq. mm 2.700 0.799

Aluminium conductor PVC lnsulated PVC Sheaihed unarmoured cables For 1100 v/LT'

l c X70 Sq mm
l c X16 Sq mm
lc X35Sq mm 45000       8550

8::暦 ″ 訓 篤 8『
Юd輛h° aSS Mにa Tape XLPE hsJattd ZHFR Shedhed GS Wre Bttded

lParX15Sq mm
20 ParX15 Sq mm
12 PairX 1 5 Sq mm

lTX15Sq mm
loTx15Sq mm
5ParX15Sq mm
l PairX 2 5 Sq mm                                                  31 055      23 608

copper ConduCtO「 COVered Wnh GlasS MiCa Tape XLPE lnsulated ZHFR Sheathed Armoured Cables Fo「

1looヽ″LT

2 Pal「 X25Sq mm
10 COre X 25 Sq mm

23

24

25

26

フ
′
り
ι

28
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20 Core X 25 Sq mm
40 Core X 2 5 Sq mm

35100      32413

29    ':F:旱
:『:l:ギ Ft°

「 C°vered with Glass Mica Tape XLPE lnsulated ZHFR Sheathed Unarmoured Cables

lParX15Sq mm
18000       2232

30    COpper Conducto「 XLPE lnsulated ZHFR Sheathed CS Wire Bralded Cables up t0 1100ヽ
〃LT

lPaIX15Sq mm
12 PaIX15 Sq mm
20 PairX 1 5 Sq mm
lTX15Sq mm
loTX15Sq mm
5ParX15Sq mm

86500      79392

31    COpper Conductor XLPE lnsulated ZHFR Sheathed Amoured CableS Fo「
1100V/LT

2 Core X 25 Sq mm

20 COre X 25 Sq mm
10 Core X 2 5 Sq mm 75930      81085
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 14107t2015 - Case No. 4711/81 (M/s Gujarat Copper Alloys Limited )
(Advance Authorization No. 0310793498 dated 02.02.2015)

Advance Authorization may be ratified as under:

l. Description of export product may be modified as " Copper Flats and profiles"

2. Quantiiy of import item may be allowed as applied for i.e. 26.5 MT as

1.02 Kgs./Kg. content in the export items taking clue from SION C-1185

Norms committee maY take a view

一
ニ
o`t eFl_

(S.Ko Jain)
Development Offlcer

Norms Committee Ⅱ

E)IPP No.12/88/2015-TSW/52  dated  06/08/2015
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Department of Industrial Policy & Promotion

(rsw)

NC Meeting dated 1410712015 - Case No.48/1/81 (M/s Gujarat copper Alloys Limited )

(Advance Authorization No.03f 0793497 dated 02'02'2015)

Advance Authorization may be ratified as under:

1. Description of export product may be modified as " Copper Strips Size 50 x 6 mm"

2. Quantiiy of import it.- -uy be allowed as applied for i'e' 26'5 MT as

t.oz rgs./rg. content in the export items as per sIoN c-1185

Norms committee maY take a view

4L
57t 'Yl '.,

(S.K.Jain)
Development Officer

Norms Committee II
DIPP Nr ly88l.15-TSW/53 dated 06 10812015

\Z+



/4.7./1-

Government of lndia
Ministry of Steel

Technical Division

DGFT may please refer to their UO No 01/81/50/ /AM-15/DES-||/6 dated

06.05.2015 whereby an application of Advance Authorization No 0310793582 dated

O4.O2.2OiSof M/s Anik lndustries Limited, Mumbai is forwarded to Ministry of Steel

for fixation of input output norm for import of 9000 MT of Prime Newly Produced

Alloy Steel Bars (Defoimed) against export of 8831.25 MT Epoxy coated- n-ewly

produced Alloy Steel Bars (deformed). ln this connection, Ministry of Steel

recommends i.OlgZZ Kg/Kg content of alloy steel in the export producl The

following quantity of import may be allowed against export of 8831 25 MT Epoxy

coated newly produced Alloy Steel Bars (deformed):

`1`^

‥
・　
。

Ｓ

Ｎ

Description of item of
export

Qty Description of item of
import

Qty

1 Epoxy coated newlY
produced AIloy Steel
Bars (Deformed).

883125
MT

Prime Newly Produced
AIloy    Steel    Bars

(Deformed) 。f relevant
qrade           ______

89366
MT

to the condition that the imPorted
Export Alloy Steel Bars are with

@c=
(S.K.Bhatnbga0

DePutY lndustrial Adviser

Encl:as above

Sh面 P Sahu,FTDO,DGFT,

The above
AIloy Steel Bars

Epoxy Coating

recommendation is subjected
are without epoxy coating and

Bhawan, New Delhi.

Mi面stry ofSted U O No 2(8'2015-TW dated 19 06 2015

125

/ギ



∫ 7
//t.7. ) I'

M inistry 
T [:;L]lTi;:# ili* En terPri se s

TSW(B) Section

Subject: Application of M/Toshiba Transmission & Distribution system (I) pvt.
Ltd' for ratification of norm of AA No. 0910061604 dated r r.o2.2ors.

Reference: DGFT UO No. Ol/81/50 /676lAM1S/DES_II/57 Dt. 12.06.20Is

Reference above, the application of the firm has been examined and it is
observed that there is existing SION at c-325 for the export products covered in
the authorization. Accordingly the proposal may be ratified as per existing sIoN
as under:

l. Import item from Sl. No. 1 to 5 as per SION C_32S.
2. Import item form sr. No. 6 to 9 are components may be alowed on net

rDO,DES II,DG「F
DHIUO No 3(144)/2015/TSW(B)/

ぞ

L26

to nct basis as pcr cOndition of GN-4 fo

This issue with the apprOval ofIA(KKTl

Sr. Development Ofhcer

ぴ

atcd 02 07 2015



ダヮ

1lr.7"/9'

Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry

TSW(B) Section

subject: Application of M/s MPP Technologies pvt. Ltd. for ratification of norm ofAA
No. O7101O7605 dated 72.02.2015.

With reference to above application the Iirm has submitted reply dated
28.05.2015 stating that net weight/unit of export product is 1143 kgs. and 1.5 kg. of
HR non alloy steel plates/sheets are required per kg. weight of export product. Firm
has however not given working out calculation as per sl. No. l l of SDL justiffing s0o/o
wastage on HR non alloy steel plates/sheets. The firm may therefore again be
requested to furnish working out calculation as per Sl. N. 11 of SDL justifying 50%
wastage claimed on HR non alloy steel plates/sheets thicknesswise along with
supporting engineering drawings in English. Details of advance authorization if 6ry
ratified earlier for the same Export Product/lnputs may also be furnished. lll

ll ,t
This issue with the approval of IA(KKT). rt. 

. " ,

tl --;A'()'
(Gajrqi Sinsh)

Sr. Development Oflicer
日 DO,DES II,DG「 F
DHIUO No 3(81)/2015/TSW(B)/ dated

③
03072015

√
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Lo-ffiar
Department of Industrial Poticy & Promotion

(rsw)

NC Meeting dated r4t07r20r5- Case No. 6211/g1 (IWs Apar Industries Limited) (Advance

Authorization No. 03 10793855 dated 12'02'2015)

Advance Authorisation may be ratified as under:

1. Net Weights of export products from Sl. No 1 to 32 may be specified as under:

sl.
No.

Net ExPort
weight
(Kgs./Km)

Ｓ‐
．
Ｎ。

Net ExPort
weight
(Kgs./Km)

sl.
No.

Net ExPort
weight
(Kes./I(m)

I 567 12 1138 23 417.8

2 797 13 614 24 648.2

3 1039 14 1075 25 711.4

4 836 15 561 26 487.9

5 981 16 1138 27 307.1

6 1577 17 1649 28 277.8

7 1863 18 2122 29 205.6

8 2354 19 836 30 414.2

9 6963 20 1596 31 713.3

32 528.1
10 12602 21 2527

1479 22 254.4

2. Wo.a cts from Sl'

No 21 to 24.

3. Quantity of import item at S1. No I viz. cCCopper Rod(8 mm dia)(E'c' Grade) may be

allowed as applied for i.e. 100093.9 fgt. tt opott products at Sl' No' I to 32' taking clue

from Engineering Tables No' 4 & 5'

4. Quantities of import item at Sl. No.2 viz. XLPE Compound may be allowed as

1.025 Kgs./Kg content in the export products at Sl' No' 6 to i 1 &' 22 to 32' as claimed by

5. ffi*ffi*, of import item at Sl. No.3 viz. pvC Resin may be all.owe.d.as .1.025 
Kgs./Kg

content in the .fi;; products at Sl. No. I to 12 & 15 to 32 as claimed by the firm'

6. Quantities of import item at Sl. No. 4 viz' Plasticiser (DOP) may be allowed as l'025

Kgs./Kg .ort.ni'i' the export products at Sl. No. 1 to j2 & 15 to 32 as claimed by the

7. [fl**", of import item at Sl.-No.5 viz. G.I.wire may be allowed as r.02 Kgs./Kg

content in the "rion 
products at Sl' No' 1 to 1 1 & 15 to 2l '

Norms committee maY take a view

Norms Committee II
iriFp N"lffir01Lrsw/60 dated 06 t08t20r5

./ --.,- *'-
aS( ott.-

(S.K.Jain)
Development Officer

TZ8
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated fi1of,zOts- Case No.63/1/81 (M/s Apar Industries Limited) (Advance

Authorization No. 03I 0793854 dated 12.02.2015)

Advance Authorisation may be ratified as under:

1. Net Weights of export products from Sl. No I to 18 may be specified as under:

Ｓ‐
．
Ｎ。

Net ExPort
weight
(Kss./Km)

Sl.

No.

Net  Export
wdght
(Kgs./Km)

Ｓｌ
．
Ｎ。

Net ExPort
weight
(Kes./Km)

1 713.3 7 348.5 13 583.4

2 901.8 8 349.4 14 887.9

3 404.6 9 432.2 15 255.4

4 643.2 10 348 16 348

5 889.6 507.2 17 561.9

6 184.1 12 1274.8 18 496.5

2.Quantity Ofimport itCm at Sl.No l vizo CC COpper Rod(8 mm di→ (E.C.Grade)may bC

allowcd as applied for i.e. 149555.43 Kgs.for export products at Sl.No. l to 18,taking

cluc from Enginccring Tablcs No.4で に5.

3.Quantities ofimport item at Sl.No.2宙 z.Copper Tape may be allowed aS l.01 Kgs./Kg

contentin the cxport products at Sl.No.3 to 5&1l t0 14.

4.Quantities of import item at Sl.No.3 vizo XLPE Compound may be alloWed aS
l.025 Kgs./Kg contcnt in the export products at Sl.No.l to 18,as claiFned by the flrln.

5.Quantities of import item at Sl.No.4 viz.PVC Resin may be allowed as l.025 Kgs./Kg

contcntin the export products at Sl.No.l to 18 as clailned:Fihtteallowedas l.025

6.Quantities of import item at Sl.No.5 viz.Plasticiser(D

Kgs./Kg contentin the cxport products at Sl.No.l to 18 as claiined by the flm

Norms committee maY take a view

Norms Committee II
PIPP NotZ 18812015-TSW/61 dated 06/08/2015

/多 一 が ,L′
(S.Ko Jain)

Development OfflCer

上29



輪
Offlce ofthc dcvclopment COmrnissioner

NIlicro sinall&llnediuFn Entcrprises

MECHANICAL DIVIS10N

30(70)/15-ゝ /1E

l‖監:llu絲』::::ll:1188 dated 13.02.15 in rcspect M/s CMR Toyotsu
Taking cue from SION C-3 the norms may be fixed as follows:-

. Import of Sno I may be allowed as 45835 kg inclusive of 3o/o wastage'

. Import of Sno 2 may be allowed as applied inclusive of 5Yo wastage .

This issues with the approval of Director (ME)

AD(ME)

/‐ 器躙躙裔冊吻t4m5
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MINISTRY OF COMMTINICATIONS AI{D INFORMATION TECHNOLOGY

ffie*rqq{rffiftq+fr!{FT
DEPARTMENT OF ELECTRONICS AND INFORMATION TECHNOLOGY

Website: www.deity.gov.in

t(?--l 
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GOVERNMENT OFINDIA
献 鎌 w¶ ず聞 哺 赫

列al 争 ろ″

REMINDER

‖uI

No。….… ..¨17(16)/2015-IPHw
職

Datels112015°・

Ⅳ1/s.FCI OEN COnnectOrs Lid。
,

29/2089,Thyk00dam,
ThirpunithurRoade Vyttilla

(〕ochin,Kcrala-682019

つ

…

No。 1010059021 dated
Subject:- Application for ratification of norms of Advance Licence

13.2.2015 for export of ,,Connectors".

. Please refer to your application received from the O/o the DGFT and this depaftment,s
lotter of even number dated I1.5.2015 on the subject mentioned above requestini you to
provide .iustification for wastage from 160/o to 86%o or you may deputi your technical
rcpresentative for discussion with prior appointment.

2' As no response has so far been received, you are requested to depute a suitable
technical representative for technical discussion or provide the aforesaid iniormation at the
earliest. In lieu of any response we may not be utl. to process the case further. If the
information is not received within fifteen days the case may be treated as closed as far as
this departrnent is concerned.

(As

之

・

Yo
／
シ
・

、

イ
Copy to:

ShrI Pradyumna Sahu
FTDO
O/o DGFT
lldyog Bhavan
Ncw Delhi

wor。 1.DGFT O.Ⅳl.No.01/81/50/Apl115/DES… 11/151
dated 16。3.2015

ELECTRONICS iNDIA
3i′′io「〕Neodl M″ lio,Chips

13L

VffimFr*m
o,*.*.S.q,Irrew
dffi-rrooor

ELECTRONICS NIKETAN
6,C.G.0.CODIPLEX
NEW DELHl-110003

Nangia)
Director
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Department of Industrial Poticy & Promotion

(rsw)

NC Meeting dated l4t07t}0li - Case No. 18/1/81 (M/s Copral Insulated Conductors Pvt.

Limited) (Advance Authorization No. 0410160173 dated 19.02.2015)

Advance Authorization may be ratified as under on repeat basis:

l. words .containing 52 MT of copper" may be suffixed with the description

of export item.
2. Words "EC Grade" may be suffixed with the description of import item

and its quantity may be allowed as applied for i.e. 52 MT on net to net

basis as claimed bY the firm

Norms committee maY take a view

/´ 爾 ta′r
(S.Ko Jain)

DeveloPment Officer

Norms Committee II
DIPP NoD/88/2015-TSW/68 dated 06 10812015

132



倫

/

Offlce ofthe development COInmissioner

Micro slnall&IInedillm Enterp五 ses

MECHANICAL DIVISION

30(71)/ls-ME

Subject: AA no 1010059029 dated 23.02.15 in respect IWs City Forging Metal
Art Works.

The following information is required from the unit:-

o Detailed technical note on manufacturing process including the relevant flow sheet.
o Detailed technical drawing with dimension of each export product, catalogue, if any may

also be furnished.
o Blank size of import prouct to be submitted.
. Size and specification including grade, composition, range, thickness etc of the items

proposed for import.
o Detailed calculation as to how the quantity of raw material proposed for import has been

arrived at, including the net weight of components to be manufactured out of these
imported materials, wastages claimed at each stage of manufacturing with complete
justifi cation and supported by documentary evidence/drawing

This issues with the approval of Director (ME) for taking view by NC.

♂
ζ 多 uへγ

{K.S.Sodhi)
AD(ME)

Shtti星=Sahun FTDO.DGFT Udvog Bhawan Ncw Delhi
O/o The DC(MSME)ID note no 30(71)/15-ME dated 24.07.15

|ら3
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Government of lndia
fr4inistry of Steel

Teclinical Division

Sutrject: Ratification oi norms in ternls of Para 4.7 of HBP (Vol) Aclvance Licence No'

0210205598 dated 24.02.2015 of M/s Manaksia Limited ( Formaly Hirrdustan seals
I :,.-:1- -r\ ll-ll.-+^LilllrtYUr, r\\Jlnotq.

DGFT nray refer to your uo No. 01/81/50/00441AM16/DES-Il/9 daied

06.05.2015 on the subjett nrentionei above. ln this connection, it is infornred that the

applicant is importing ie.lo MT of Hot oipp"O ialvanized steel sheets in coils of thickness

0.43 nrnr and also 398 MT of Hot Dipped grfuriir"O sieel sheets in coils of thickness 0'48

ninr against export of 180 I',41- of pre-painffgalvanized stee! sheets/ coils of thickness 0'45

mnr and 400 wT of pre-painieO gatvanized steelsheets/ coils of thickness 0'50 nrnr'

It is infornred that the description of item of exporl "pre-painted Galvan,ized Non

Alloy Steel Sheets/Coils" is a standard terminology as per national/international standard

and also as per ls 14246. Therefore, tne ianre-i"."iiption of item of export may be

considered against the item of export n1"ntio*O at C-46'9 (nrodified) vide PN No 33(RE:

2012)t2OOg-2014 C,aied 30.11.2A12. rne quantity of I?r.?f import may be calculated vide Sl

No. 13 & 14 of rngin.Liing table -1A ti;FCrl'of PN No silRr: 2a12)t2009-2014 dated

30,11 .2012.

In vietry of the above. the follorving Quaniity of inrporl is recomnrended againsi the

expcrl of ihe aforesaid Pre-painteci Galvan-ized Non Alloy steel sheets/coiis'

Prepainted Galvanized Non 400 MT
: 

- 
i \l^'-

Uolo xotteo Lrif,lvolllzsu r\urr

Altnrr Qtaal Sheeis/CO jls
nilvy

Thickness 0.50 nlnl
Galvanized Sieel Conient

Alloy Steel Slreets/Coils

39351ヽ 4T

Prepainted GalvaniZed Non 180 MT 戻面蔦孫野石罰覇戻
死
'Non 1 1理

・37

Alloy Steel Sheets/Coils
Thickness 0.45 lll-r'l

Galvanized Sieel Coiiient
176 65 MT 世ぎ型堕工」

6靡
Deputy lndustttal AdviSc「

”〕ＭＴ
Thickness oi U.4i: n-lrn_

R:1隆冨
I ltem of imPort

1長
y

P sahu,FTDO DGFT,UClyo(

Ministw Of Steel U O NO_2(5ソ 2013恥
rぜ dat3a 15 06 201f「

Cヘ

o.5o xr0G=5ElFl 383.?83x6 xt'ol a. o'99362o83 = 3e7.44riI

0,4c rnno 9Er.4o6yAxl.ot = 0.11 tz:-oob = t'I 8'4lci'rT

ノ
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 14t07t2015 - Case No. 38/1/81 (M/s KEI Industries Ltd.) (Advance

Authorization No. 0510393406 dated 27.02.2015')

Advance Authorisation may be ratified as under:

1. Net weight of export products may be specified as under:

Sl.

No.
Net Export
Weight
(Kes./I(m)

Ｓ‐
．
Ｎ。

Net Export
Weight
(Kes./Km)

Sl.

No.

Net Export

Wcight

(Kgs./Km)

Ｓ‐
．
Ｎ。

Net Export
Weight
(Kes./Km)

1 8567 43 176 85 451 127 162

2 5477 44
う
、
フ
つ
４ 86 2301 128 229

3 3182 45 96.6 87 349 129 800

4 1190 46 35.6 88 640 130 6394

5 1525 47 2305 89 688 131 3169

6 679 48 325 90 1109 132 1403

7 959 49 371 90 1072 133 1021

8 1474 50 1660 92 372 134 2238

9 1908 51 353 93 439
く
υ
つ
０ 2764

10 8567 52 542 94 1774 136 2586

5478 53 1957 95 494 137 570

12 2607 54 956 96 571 138 1181

13 1190 55 956 97 830 139 712

14 679 56 1153 98 1073 140 4052

15 1908 57 3386 99 1553 141 183

16 426 58 3856 100 1739 142 726

17 543 59 6305 101 2520 143 189

18 937 60 1216 102 4544 144 8415

19 8810 61 4715 103 5819 145 3238

20 5735 62 6920 104 7773 146 1688

21 2589 63 3916 105 13911 147 650

22 1190 64 4467 106 10972 148 1474

23 1525 65 4750 107 628 149 8473

24 679 66 6781 108 838 150 4562

25 959 67 4703 109 1351 151 7478

26 1474 68 3815 110 1804 152 4200

27 1908 69 5705 917 153 4597

28 313 70 821 112 254 154 3286

29 426 71 2542 H3 309 155 1 178

30 543
つ
４
７
′ 2542 114 370 156 1011

31 937 73 4673 115 311 157 3638

L35
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32 1023 74 1089 116 469 158 3353

33 417 75 4101 117 419 159 953

34 446 76 2004 118 537 160 2846

35 2582 77 512 119 663 161 845

36 1984 78 647 120 939 162 1035

37 1300 79 3257 121 1377 163 1104

38 1013 80 13765 122 1807 164 1297

39 746 81 242 123 7925 165 2879

40 548 82 400 124 11286

41 384 83 1068 125 89.6

42 282 84 1543 126 114

2.Quantities ofimport itcm at Sl.Nol宙 zo Copper Wire Rod/CC Rod(EC Gradc)/COpper

Cathode(99・99%pllrity)(Electrolytic gradc)may be allowed as undcr:

a) For Export products lnentioncd at Sl.No. l to 27, 34 to 44,46,47, 77 to 79,93,95 to

101,106 to l10,112 to 122,125 to 129, 131 to 135,137 to 148,150,as per Enginecring

Table 5.

b) For Export products rnentioned at Sl.No.28 to 32,76,94, 162 to 165 as per Engincering

Table 4

c) For Export products lncntioned at Sl.No.33,45,48 to 75,81 to 92,152 to 161 as l.01

Kgs./kg content in the Export products.

d)For Export products mentioned at Sl.No.80,102,103,104 &105 as 8876 Kgs./Km,
2589 Kgs./Km,3513 Kgs./Knl,4529 Kgs./Km& 8876 Kgs./Km rcspectively,taking cluc

frolln Enginecring Table 5.

e)For Export product rnentioned at Sl.No.11l as 462.3 Kgs./Km, ,taking cluc from
Enginccring Tablc 4.

o For Export products mentioned at Sl.No.123,124,130,149&151 as 5547 Kgs./Km,
8876 Kgs./K吼 5825 Kgs./Km,5825 Kgs./Km&5825 Kg./Km rcspcct市 ely,taking cluc

frOm Enginecring Table 5.

g)For Export product mentioncd at Sl.No.136 as applied for i.e.1034 Kgs./Km,taking

clue froln Engincering Tablc 5.

3.QuantitiCs ofimport itcm at Sl.No2宙z.XLPE Compound may be a1lowed as   l.05

Kgs./kg content in the export products at Sl.No.l to 3,10 to 12,19 to 21,33,48 to 80,82

to 146そ % 149 to 165.

4.Quantities of impo■ item tt Sl.No.3i.c.PVC Resin may be allowed as  l.05 Kgs./kg

contcntin the cxport products at Sl.No.34 to 46,48 to 143そ 貶149 to 165。

5. Description of iinport item at Sl. No. 4 may be amended as “Relevant Plasticizer

Compound''  and its quantity may be allowed as  l.05 Kgs./kg content in thc export

a朧『鮮蝋∬脳 淵 :∴榊 誓静君獄 1蹴究可魁.…
7.舌il鳥71Til譜1:#l:1署

)11:l:鷲
.S『

i:IG]lvaniSed:|:(。1%I:儡
・
lblをっ:」W置a1lowed as l.01 kgs/kg contentin thc Exl

133 to 136,150,152 to 165 as clairned by the flrm.
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allowed as l.01 kgs/kg contcntin the Expol

10.Quiltliil」
|::器」憲『I:亀計bざ畏:lit・33ξξttll嘉!社1;::LlowedaS   l・ 02H.Quantities ofimport item at Sl,No.10宙 z.

Kgs./kg content in the export products at Sl.No.51 to 66,82 to 86,93,94, 133 to 136,

141 to 143,152 to 159`財 162 to 165.

Norms committee maY take a view

Norms Committee Ⅱ

DIPP No.12/88/2015-TSW/74 dated  06/08/2015

ノ /算
ノ メ
安 可“曰 レ

(S.K.Jain)
Development Officer
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 14t0712015 - Case No. 4211/81 (lWs Luxfer Uttam India Pvt. Ltd')

(Advance Authorization No. 0510393506 dated 11.03.2015)

Advance Authorisation may be ratified as under:

1. Import items at Sl. No. 1,2 & 3 may be allowed on net to net basis.

Norms committee maY take a view

Norms Committee I
DIPP No. 1218812015-TSW/77 dated 06 10812015

/年 ~底可●Yl―
(S.K.Jain)

Development Officer

t38
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Ministry of Heavy Industries & Public Enterprises
Department of Heavy Industry

TSW(B) Section

Words "containing 0.89 kg. of Copper Wire" may be suffixed with
description of export product.
Import items listed from S1. No. 1 to 113 are components and may be
allowed on net to net basis as per condition of GN-4 for engineering
products.
3 Import item at Sl. No. 114 (Copper Wire) may be allowed with nil wastage

@ L kglkg content in the export product.

This issue with the approval of IA(KKT).

SutteCt :  Application of M/s HOnda Sicl Power Products Ltd.for ratiflcation

ofnorm Of AA No 05103≦湧67 datd 13 03.2015´
,

Reference above the application of thc rl...l has been examined and based

on information made available therein thc proposalis recommended as under:

１

　

　

２

Π DO,DES II,DG日
DHIUO No 3(97)/2015/TSW(B)/ dated 24 04 2015″動

/1ザ

′場 キ。ゎ
一

(Galra Singh)
Sr Dcvclopment oficcr

N“
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GOVERNMENT OF INDIA REMINDER

tqm eftrqmruHffi{xcru
MINISTRY OF COMMUNICATIONS AND INFORMATION TECHNOLOGY

F+€^rtr*1efuq*rrffiffifrrrFT
DEPARTMENT OF ELECTRONICS AND INFORMATION TECHNOLOGY

||

1記 .….表η口 O15‐IPHW

gfr*ffirwfr+at
o;tfr.*.sil. afrEreq{
epftrd-rroooa

Website : www.deity. gov.in

姉
Da“.0■2015。…

M/s. Hical NSE Electronics pvt. Ltd.
Survey No.46& 47,Part phase I I
Electronic City
Bangalore-5601 00

Sub:- Application for ratification of norms of Advance Li".n"" No. 0710107840 dated 17.3.2015
for export of " Advance Integration',.

Sir,

Please refer to your application received from the o/o the DGFT and this department,s letter of
even number dated 5.5.2015 on the subject mentioned above requesting you to provide the following
infomation to enable further processing of the proposal.

i) Details of expoft product
ii) Quantity of impcrt items required for manufacturing one unit of export product
iii) Domestic manufacturing done on product
iv) Wastage claimed and justification thereof/
2. As no infonnation has been received till date, you are requested to provide the aforesaid
information at the earliest. In lieu of the information we may not be able to process the case further.
lf the infonxation is not received within fifteen days the cErse may be treated as closed as far as this
department is concerned.

Copy tO:

ShrI Pradyumna Sahu
FTDO
O/o.DGFT
Udyog Bhavan
New Delhi

YIM

Director

w.r.t.DGFT U.0。 No.01/81/50ノ Aル115/DES-l1/01 dated 10.4.2015

之

・ELECTRONICS INDIA
3i〃 ,on Needs Mi″ ′on Chips

ELECTRONICS NIKETAN
6,C.G.0。 COMPLEX
NEW DELHl‐ 110003
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Shri Pradvumna Sahu.FTDO.0/o DGFT、 Udvog Bhavallo New Dclhi

DIT U.〇 .No.17(19)/2015‐ IPHW dated 3.06.2015

1

T,oで

2 3 JUN 2015

曇 :

11=1=』  :こニュ
=EI:

希刊′

い附
Dircctor

Government of India

Ministry of Communications and Information Technology

Department of lnformation Technology

Electronics Niketan, 6, CGO ComPlex
New Delhi-l10003

Sub:Ratiflcation of norms in terms of Para 4.7 of HBP。 (Vol。1)in respect of Advance

Authorization No.1010059064 dated 19。 3.2015 issued in favour of M/so Souriau

lndia Pvt.Ltdo Cochin

Reference DGFT U.O.No.01/81/50/AM15/DES― 11/02 datcd 10.4.2015 vidc which

colnments of this Departrnent have been sought on thc above mcntioned application of M/s.

Souriau lndia Pvt.Ltd.Cochin for cxport of``Connector Plug Body etc".

2.The FOB valuc ofexportis Rs.9,421,145.00(USS 152,445。 71)and CIF valuc oflmportis

Rs 3,318,185.00(USS 52,837.34).

3.  The application has been exarnined in the Departrnent of lnformation Technology from

tcchnical angle.Thc items proposed for import are cssential to assemble the export product.

This Departrnent recommends ratiflcation ofnonns ofadvance authorization on net to nct basis

、vith accountability clause on Nil wastage.

Ｆ

′　
／
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Offlcc Ofthc devc10pmcnt cOmlnissioner

lヽicrO sman&medium Enterprises

MECHANICAL DIVIS10N
30(84)/15-ヽ4E

SutteCt:AA no 0410160349 dated 27.03.15 ofM/s stera Engg.

NollllS may bc flxed as f0110ws:_

●  IinpOrt of S.No l may be a110wed fbr 9114.82 kg inclusivc Of 6.89%

wastage a■ er affccting 2/3rd rccovery fOr scrap.

●  ImpOrt Of SNo.2 may bc a110wcd On nettO net basis with NIL wastage and

accountability clause.

This issues with approva1 0f DirectOr(ME).

(KSSodhi)
AD(ME)

Sh Po sahoo.FTDO、 DGFT、 UdhvOR Bhawan、 Ncw Delhi
O/o DC,MSME UO No30(84)/15-ME datcd 10.03.15
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1410712013 - Case No. A/R (M/s Suraj Recycling Private Limited, Jamnagar)

As per team report already accepted by the NC for a number of EOUs in Jamnagar area

for manufacture of brass items from mixed metal brass scrap with impurities like iron & Steel,

Plastic/rubber etc., following wastage norns may be fixed for this EOU also in terms of para 6.8(e)

of Foreign Trade Policy for the manufacture of followingZinc items:

1. For Zinc ingots/Billets:

A. Wastage during Segregation:

Description Quantity Description Quantity

Segregated/processed
mixed zinc scrap

lMT Mixed metal zinc scrap
with impurities like iron &
Steel, Plastic/rubber etc

As per actual subject
to a maximum of
1.50 MT

B. Wastage norms for the manufacture of Zinc ingots/billets from Segregated/ processed

mixed zinc scrap.

Export Item Input ltem

Description Quantity Description Quantity

Zinc Ingots/ Billets IMT Segregated/processed
mixed Zinc scrap

1.08 MT

2. Ztnc Ba rs/Rods/So I id sections/profi les

A. Wastage during Segregation:

Description Quantity Description Quantity

Segregated/processed
mixed zinc scrap

lMT Mixed metal zinc scrap
with impurities like iron &
Steel, Plastic/rubber etc

As per actual subject
to a maximum of
1.50 MT

t+v



B. Wastage norms for the manufacture of Zinc Bars/Rods/ Solid sections/profiles from
Segregated/processed mixed zinc scrap.

Export Item Input item

Description Quantity Description Quantity

Zinc Bars/Rods/ Solid
sections/profiles

lMT Segregated/processed
mixed zinc scrap

1.10 NIIT

3. For Machined articles/Components/parts/accessories made out of zinc
rods/ bars/solid sections/solid profiles

A. Wastage during Segregation:

Description Quantity Description Quantity

Segregated/processed
mixed zinc scrap

lMT Mixed metal zinc scrap
with impurities like iron &
Steel, Plastic/rubber etc

As per actual subject
to a maximum of
1.50 MT

B. Wastage norms for the manufacture of machined articles/
components/parts/accessories made out of zinc rods/bars/solid sections/solid profiles

Export Item Input Item

Description Quantity Description Quantity

Machined articles/
Components/ parts/
accessories made out of zinc
rods/ bars/ solid sections/
solid profiles

IMT Segregated/processed
mixed zinc scrap

1.26 MT

It may also be clarified to Development Commissioner, Kandla SEZ that the above wastage

norms are applicable for the manufacture of zinc items from mixed metal zinc scrap with
impurities like iron & Steel, Plastic/rubber etc and not applicable for the manufacture of zinc items

from normal zinc scrap.

Norms committee may take a view Z-=-re L- ' '
aGl -ftl-n

(S.K.Jain) ' l

Development Officer
Norms Committee II
DIPP No. 1218812015-TSWA/R dated 06 10812015

t++
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Ministry of Heavy Industries & Fublic Enterprises
Department of Heavy Industry

TSW(B) Section

subject: Application of M/s crompton Greaves Ltd. for ratification of norm of
AA No. O31O4443a2 dated 26.09.2002.

Reference: DGFT uo No. 0 1 / 8 I / 50 I 624 I AM}S I D9s-rr I rr 4 Dt. 24.0r .2o ts

o/ o DGFT may refer to lirm's request forwarded to this office under
above reference. It is observed that firm's application related with the subject
authorization has already been examined in this office and comments were sent
to o/o DGFT vide this office uo of even no. dated 03.08.2009. In view of this it
is stated that this office earlier comments mentioned above still hold good. I

*' l\-
p^:L:Gr6{'i

FrDo, DES-r. DGrt. 
sr' Development officer

DHI UO No. 3(82)/2o08lTSw(B)/ ( ... _. dated o3.o8.2o15.
\"
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Ministn, of Hear{' Industries & Public Enterprises
DePtt. of l-learf industry

TS\ / (B) Secrion

Su●eCti ApplicatiOn of M/S Cr01mptOn GreavcS Ltd.for
ratiication of norrlls of Advancc:ヽ uthorisation No.0310444382

dated 26.9.2007

DES― II:  DGtt lnay kind13ア  rcた r tO  thёir Uo
No 01/81/162/1101/AIν 408/DES―H/253 dated i5.6.2009 on
th e$■ li・Dicct rTlcnlioncd aboVC   The aplDliCation of thc ilrrl has

becl― exan■incd in thiS OFice and lt is oDSer、
アca[nal ll■ e llrnl

has proposcd lCl ilnport rav・ .T.aterial and componcnts under

aavancc  autl―lorisatlon  scheme  lor export  of rcltlrDlshcd

transfc)rincrs dul)‐  reconditioncd and repaired  The p=opOSal

alsc,inciudcs import of 2nd hal‐ ld transfornners. In the prcSenモ

case 21ld hand transformers u′ hiCh contain basic inpuls Sucll as

coppcr, stcCi COrc and other componcnts alongv′ ith ilnport of

fresh ittputs uア hich are rcquired for rcfurbishing,lt is cllfricult t。

vァorkoul the actual quanuュ m ofinputs requiチ ed for thcj9b

1■ 、アiev・ of thc above vア e

subieCt autllorisation

are noi in a position to rariff ihe

This has tire approval of Joln', Sec:-:ia:-^-

嬌ζ l
Sr.Dcvelopment o饉 cer.

1

Shri O.P.Hisaria」 Oint DG可 ..DES― II
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Department of Industrial Policy & Promotion
(rsw)

NC Meeting dated 1410712015 - Case No. A/R (liUs Krishna Brass Industries, Jamnagar)

l. Firm, an EOU, has requested for fixation of wastage Norms, in terms of para 6.08(e)

of Foreign Trade Policy for the manufacture of "Brass articles like ingots/billets,

bars/rods, machined articles/components " from "Mixed metal brass scrap with

impurities like iron & Steel, Plastic/rubber etc"'
Z. As per details submitted by the firm there is no past production of abovementioned

brass articles and consumption of "Mixed metal brass scrap with impurities like iron

& Steel, Plastic/rubber etc" in the EOU.

3. Firm's application for fixation of wastage Norms in terms of para 6.08(e) of Foreign

Trade Policy appears to be premature.

Norms committee maY take a view

(S.K.Jain)
DeveloPment Officer

Norms Committee II
DIPP No. 1218812015-TSW/AIR dated 06 10812015
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Blank Standard Deficiency Letter Format

To

Subject: Ratiilcation of Nornrs ol Advance Authorisation No. ........... dated .......... issued under Para 4.7 ol
HBP. Vol. I.
fuleeting No. .............. Dated: .............

Export ltems:

Irnport lte_rns:

l iVlodel nLrmber. lechnical speciticaiion and specitic (uantitl--both in terms ol number (il an.r') and/or

rveieht. of each esport product (Appendir-33 olcurlent HBP ref'ers).

Detail technical note on nranuf'acturins Drocess including the relevant tlolv sheet.
「
つ

一

Demil technical drawings with dimension oF― each export produ生 1望型堅里Illtt■ ittrェ望lSO‐ be

furnlshcd
,l Weight oleach E.rport Product.

5 Weight of each of the irnpolted and indigenous input. separately ibr each product. tbr the purpose of
material balancing. Net lveight (Gross rveight minus lVastage) fbr each imported and indigenous input
in the export product may be indicated. Net ,'vei-sht alon-e rvith details of other imported input to be

used in the resultant product and sgqClLto b_gjmLSlE_dlprocq!_e(1il'o_qlo.rlt:q_es, othet1-han.Lhe,-license. ii
anv. may also be indicated.

6 | Information about the inputs required per unit ofthe resultant product as per Sl. No. I ofAppendix-
I lA appealing in current HBP (Vol.l) separately lbr each product.

Cornponents:

Assembly drawings/diagrams of ihe resultant product shorving placement and exact use cf ccmponents
iu the ex

Bifurcated quantities of components to be accounted for in the resultant product and the re,-liriremelt oi' 
i

cornponents as spares. Rarv ivlaterial / Consumables

Size and specincation including gradc,composition, rangei thickness etc. of the items propo3ed

Starting irom the specitication of the export product, basic calculation as to how of rarv materiri
proposed ibr iniport has been arrived at, including the net ,,veight of components to be manutactured
out of these imported materials, rvastages claimed at each sta-se of manufacturing rviih compieie

itlcation and su evidence/dralvings etc

Sheet la-vout diasr am of the material indicating tlie duri blanki

Wei,sht of Steel. ,,vhich recluires imported vvelding material, givin-e break-up of:
(lxxiii) Steel Plates/Sheets upto 3Omm thickness
.(lxxir,) Steel Plates/Sheets more than 30 mnr thickness and upto 70 mm thickness
(kxv) Steel Flates/Sheets more than 70 mm thickness.

0,r_xy-i) Qtb.grs.s.g. -EJan-ees,-Pipes, Tubes, Bars/Rods, CastingsiEorgings etc. ,

It is not clear liom the details given in application ibr the Advance Authorization mentioned abovees
to rvhether it is a case of Physical exports or Deemed exports. lf the same is Deemed Exports, copy of
Prciect Autnorit) Ccrtiflcate (PAC) ancl detailed inibrmation alongliitil relevant documenis ma:i be I

Technical charactelistics / part numbers, if

Cross Sectional Diagran.r of export product .,vith calculation of rarv nraterial requirement and the weight
of the Cable in K-e. per Knr. Copy of relevant National/lnternational Standard/buy'ef's data sheet may

also be iurnished.

Particulars of tlre licenses obtained in the past and ratified b,v ALC (r.vith or lvithout modificatic,n) for
the same export product coveled under this application. in vierv of Public Notice No. 48 dated

14.11.2002.

Use ofexport product

You are advised to appl1, for SION
Please use espanded/full name ofend product. Do not use the abbreviations/short fbrm.

l+a
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turnishedtothisottjce.Ftrrther.ilthesuppIyisagainstInvalidationle@
fbllorving details may also be provided:-
EPCG licence number and date.

(i) CIF value of the licence.
(ii) whether this licence was issued under Zero dut;- or 3 per cent Scheme.(iii) Custom duty.saved amount.
(iv) Products to be manuf'actured.
(v) HoU EPCC licence holder intends to dischalse the EO aeairrsr rhe EpCG licenee

An-v other infbrmation:

20 Thc inliDrmatiOn calledぬ「 must be submittedぃ・ithin thrcc、veeks 6・ om the datc Of issuc orthis lettcr
I ne tnrormauon ma) De 0irecil.v sent to;..........
Nornrs Committee-ll. Roorn No. 2044. DGFT

. Ollice Tel.:23061562. Exrn...
tqchnical authorit)'. mentioned belorr.:

.-. Deput.v Diiector General ol Foieign Trade.
Udlo-e Bharvan, Ne'"v Delhi-l 100 ll. E-mail:
..and copy ol the same must be endorsed to the

I+g


